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about 75 million and the production

—continued

Surt H. N. KUNZRU: (Uttar Pra-

desk): Mr. Chairman, the Food Min- '

ister referred with great regret yester-~
day to the various factors that had
retarded the execution of the plan
proposed by the Planning Commis-
sion in the second Five Year Plan
and he told us what steps he proposes
to take in order to increase food pro-
duction in the near future and to deal
immediately with the situation that
had arisen. His account of the situa-
tion was straightforward and the
measures that he proposes to take to
deal with the present situation also
seem to be sound but I am frankly,
Sr, somewhat sceptical of the success
of this plan. There has never been
any doubt in any quarter with regard
to the importance of the food problem
and the urgency of increasing food
production. There have been confer-
ences between the Planning Commis-
sion and the Food Minister and con-
ferences between the Central Gov-
ernment and the Food Ministers of
the States and yet, the result of all
these efforts and conferences is prac-
tically nil. The Food Minister yester-
day referred to a number of factors
affecting the production of food but
there is one important matter in this
connection to which I wish to draw
the attention of the Government. Sir,
taking food production as a whole,
that is, taking both cereals and
pulses, the acreage under food crops
was about 245 million acres in 1949-50
and the production was about 54 mil-
lion tons. This meant that about 4%
acres yielded a ton. Now, in the year
1956-57 which was admittedly a good
year, the area under food crops,
including pulses was about 275 acres
and the production was about 68 mil-
lion tons. This meant that about 4
acres yielded one ton. The yield per
acre is, therefore, only slightly better
than what it was in 1949-50. I do not
think that anybody can regard this
increase as in the least satsifactory.
Now, take wheat. I will take rice and
wheat
total acreage under food crops

il

separately. In 1949-50, the |
was !

was about 24 million tons. This meant,
roughly speaking, that about 3 acres
yielded one ton of rice. In 1956-57,
about 79 million acres yielded about
29 million tons of food. This means
that slightly less than three acres in
this particular year yielded one ton of
rice. Here again, Sir, the result can-
not be regarded as satisfactory.

Now take wheat. In 1949-50, the
total area under wheat was about 24
million acres and the production was
only a little over 6:3 million tons
which meant, roughly speaking, that
we could get one ton of wheat from:
about four acres.

Now let us take the year 1956-57.
In that year there were about 33}
million acres under wheat and the
yield was about 9:3 million tons. Well,
this again means that slightly less
than four acres yielded one ton of
wheat. Here again there is not much
progress. ¥

If you take pulses separately the
result is far from satisfactory. The
total area under pulses was about 49
million or, say, about 50 million acres
in 1949-50 and the total yield was
about 8 million tons. That means six
acres yielded one ton of pulses. In
1957-58, the total area under pulses
was 58 million acres and the yield
was about 113 million tons, that is,
about 5 acres yielded 1 ton of pulses.
But this was in that particular year,
Sir; I mean, if you take the current
year in which the production has not
been very good, naturally the com-
parison between 1949-50 and 1957-58
will not be to the advantage of the
year 1957-58.

Now I mention these figures to
show, Sir, that although we incurred
a great deal of expenditure on agri-
culture during the First Five Year
Plan and have spent appreciable
sums during the first two years of
the Second Five Year Plan, the
average production per acre, broadly
speaking, remains what it was nine or
ten years ago.
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In the First Five Year Plan, we
spent about Rs. 181 crores on agricul-
ture and during the first two years of
the Second Five Year Plan we expect-
ed to spend about Rs. 60 crores on it;
that is, the total expenditure in the
seven years ending on the 31st March,
1958, amounted to about Rs. 240
crores. And yet we are as far off from
intensive farming as we were when
the First Five Year Plan commenced.

Now, Sir, there is one other point
in connection with the production of
food that I should like to place before
the House. The Planning Commis-
sion, Sir, soon after its report was
published, convened a conference of
the State Food Ministers—I think that
was towards the end of 1956. There
was agreement between the Commis-
sion and the Food Ministers that the
food production, which was to be
increased by 10 million tons in the
Second Five Year Plan, could be
further incredsed by 5% million tons,
that is, the Food Ministers agreed that
the total additional production of food
during the Second Five Year Plan
could be 153 million tons instead of
the 10 million tons asked for by the
Planning Commission in its Second
Five Year Plan. But shortly after
that, when the Central Food and Agri-
culture Minister convened a confer-
ence of the Food and Agriculture Min-
isters of the various States, the States
demanded Rs. 115 crores more to
increase food production by another
10 per cent. Later on, Sir, the States
told the Foodgrains Enquiry Com-
mittee, in contradiction to what they
had said to the Planning Commis-
sion, that in the present state of
things the total additional production
would amount only to 60 per cent. of
the present programme, that is, it was
expected to amount to about 10 mil-
‘lion tons only, which is the figure that
was originally suggested by the Plan-
ning Commission.

Now, Sir, I cannot understand the
position of the State Governments in
this matter. If the Food Ministers of
the States felt that without an addi-
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tional substantial grant or aid from
the Centre food production could not
be increased any further, why did
they not say so to the Planning Com-
mission? Again, Sir, when the Food
Ministers’ Conference which was con-
vened by the Central Food Minister
asked for Rs. 115 crores more in
order to increase the production by
another 5% million tons, what atten-
tion did the Planning Commission or
the Government pay to their
demands? So far as I remember, Sir,
the Prime Minister said in this House
that not a rupee more would be grant-
ed to the States for this purpose and
that it was expected that without the
least additional grant they would be
able to fulfil the targets laid down by
the Planning Commission.

Now it seems to me, Sir, that
although the Food Ministers agreed to
what the Plannig Commission want-
ed, it must have been extraordinarily
difficult for them to produce 53 mil-
lion tons more of foodgrains without
additional aid from the Government
of India. I do not say that the sum
asked for by the States was a reason-
able sum; they might have pitched
their demands too high, but did the
Central Government and the Plan-
ning Commission look into this matter
and say that with additional funds to
the tune of 50, 60, 70 crores of rupees
the additional produclion could mate-
rialise? I have seen no papers, Sir,
indicating that this demand was care-
fully considered, and I am not, there-
fore, surprised that the plan of mak-
ing bricks without straw has en the
whole failed.

Now, Sir, I come to the question of
prices. The Planning Commission has
pointed out in its Appraisal and Pros-
pects of the Second Five Year Plam
that there was a rise in prices of some
14 per cent. between April, 1956 and
August, 1957. The Commission had in
its Second Five Year Plan laid the
greatest stress on the importance of
not allowing prices to rise. Neverthe-
less, Sir, on account of the financial
and monetary policies of the Govern-
ment of India prices increased. 1 do
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not think that the blame for it can
fairly be laid on the Food Minister
‘The policy adopted in regard to deficit
financing and so on was the policy of
the entire Government. It was the
business, therefore, of the Govern-
ment as a whole which always recog-
mnised in theory that food production
was the base of the Plan and, there-
fore, more important than what came
to be called as the core of the Plan;
yet, much less attention was paid than
to the core. The general price index
has, since August 1957 up to August 9,
1958, shown a further increase of
about 4'9 per cent. That is, the index
on 9th August, 1958 stood at 115:8.
‘The Food Minister told us that a dec-
Tine in prices had taken place in many
places. Well, I suppose he meant that
there had been a decline recently in
-wholesale prices but he did not tell
aus how far the retail prices had been
affected thereby.

Surr H. P. SAKSENA (Uttar Pra-
desh): He is not concerned with them.

SHrr H. N. KUNZRU: Till the other
day—I1 cannot say what the rate is
today but I can say about a fortnight
ago—Dboth at Lucknow and at Agra
wheat was selling at the rate of one
seer and six chataks per rupee or
nearly at Rs. 29 per maund. This,
‘whatever fall there has been in prices
recently, is due to the fact that the
kharif crop is about to be harvested.
‘We have seen such fall in prices on
aceount of the near availability of
additional food crops, on account of
the prospects of the harvesting of a
mew crop, but this decline is not last-
ing. And I am not certain, Sir, that
so long as things continue as they are
doing at present, this decline in prices
-will continue for many months. As
Nawab Ahmad Said Khan pointed out
yesterday, as soon as the kharif crop
is exhausted, prices will again rise and
it is therefore this situation that has
10 be dealt with, for dealing which
preparations must be done now.

Before I come to the measures pro-
posed to be taken by the Food Min-
dster, I should like to point out two
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things. The Food Minister frankly
admitted yesterday that the produc-
tion of fertilisers on which to a large
extent a substantial increase in the .
vield per acre will be possible was
very small up to the present time. I
have got, Sir, the exact figures with
me and I find that in the year 195%,
the quantity of fertilisers produced in
this country in terms of Ammonium
Sulphate amounted to about 3,80,000
tons. I understand, however, that this
production will be rapidly increased
in the next two or three years and
that Government expect that by the
end of the calendar year 1967 the pro-
duction of nitrogenous fertilisers will
amount to about two million tons. —
Now, surely if agriculture was the
base of the whole Plan, if the avail-
ability of foodgrains and the keeping
down of their prices were essential
for the successful carrying out of the
Plan, how is it that attention was not
paid earlier to this very important
question? We hear a great deal about
arrangements made for the production
of steel, of electrical goods and a num-
ber of other things. Could not a
little money have been diverted from
these things to the establishment of
more fertiliser factories? The fact is
that Government themselves cherish
the hope that without incurring addi- -
tional expenditure they could inecrease
the production of foodgrains substan-
tially. They have met with the dis-
appointment that anybody except the
members of the Government might
have expected.

Food Situation

There is another point to which I .
wish to draw attention and that is the’
deficiency practically in every item
that goes to the making up of the
food programme. The Food Minister
referred to several of these items yes-
terday. I do not want, therefore, to
go into this matter in detail but
there are two or three figures which
will show to the House to what
extent we have fallen short in our
achievements as compared with the
Plan targets. Sir, according to the’
Plan target in respect of major irriga-
tion, the additional food potential was
to amount to about 30 lakh tons in the



Motion re

3413
(Shri H. N. Kunzru.]

second Five Year Plan. But in the
first two years the actual achievement
or the actual achievement in 1956 plus
the anticipated achievement in 1957-
58 are expected to amount to 4-4 lakh
tons only. Now, I can understand,
8ir, a deficiency of an ordinary kind
but here it seems nothing has been
done. It is not merely failure in this
small matter or in that small matter.
It means—and the figures that I have
given show it—complete neglect in
respect of provision of adequate means
for the utilisation of water that was
available or that might become avail-
able by the end of the first Five Year

Plan.

Now, I come to minor irrigation.
The progress in this field is not
unsatisfactory. The Plan target

amounts to a food potential of 19 lakh
tons and the achievement in 1956 plus
the anticipated achievement in 1957-58
account for 7 lakh tons. This means
that in five years if the progress is
made only at this rate there will be
additional production to the tune of
about 17} 1lakh tons. But 1
should like to know, Sir, whe-
ther the information that the Govern-

ment have received with regard
to minor irrigation is reliable.
I put this question because

during the last seven or eight years
we have had reason on more than one
occasion to doubt the accuracy of the
figures supplied by the State Gov-
ernments. I remember, Sir, that
when Shri Kidwai1 was Food Minister,
the situation in Bihar became serious,
and he told us that he did not
understand how the food production
had declined beyond all expectations
when the programme with regard to
minor irrigation, that is the construc-
tion of wells, had, as claimed by the
Bihar Government, been almost fully
carried out. On an earlier occasion
also when there was another Food
Minister, we found that the informa-
tion obtained with regard to minor
irrigation needed correction. I would
therefore like to know whether the
officials of the Central Government
and the Planning Commission who
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visited certain areas recently, exten-
ded their investigations to this mattex-

also,

Sir, there is only one other matter
in this connection which I want to
refer to, and that is the production of
improved seed. Now the Plan target
was an additional production poten-~
tial of 34 lakhs of tons, By taking
1956-57 and 1957-58 together the
total production is expected to amount
to 3:7 lakh tons only. Here too the
results are as starting as fhose:
relating to major irrigation. Now, Sir,.
how can we in these circumstances
ever expect any plan for a rapid
increase in food production or agri~
cultural production generally to be
fully carried out? That is why I
said that I feared that although the
Food Minister had been frank with
us and proposed to take measures to
meet the present crisis in a practical
way, I doubted whether his plan
would be fully carried out. This
means that the urgency of producing,
more food in order to make the eco-
nomic development of the country
possible should be brought home to
the State Governments. I have no
doubt that in a general way every-
body in India is aware of the impor~
tance of the food programme. But
what I mean is that it should be
brought home to the State Govern-
ments and the State Food and Agri-
culture Ministers that any slackness
on their part or any deficiency in the
means of producing more food would
result in a serious setback to the coun-
try’s economic development. It is
not derogatory perhaps for the Food:
Minister to say that he may not be
able to command the prestige that is
needed to make the State Govern—
ments realise their responsibilies to a.
greater extent than they have done
so far. But the Prime Minister
happily does command that prestige.

Tar MINISTER oF FOOD anp

AGRICULTURE (SHrr A, P. Jamv):
He has already addressed several
letters.

Surt H, N. KUNZRU: I am glad to
} hear that he has done something in
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this matter beyond saying that agri-
culture is the base of the Second
Plan. But it is to be realised that the
public is not aware of anything spe-
cially done by the Prime Minister to
bring any nearer the realisations of
our hopes with regard to additional
food production. More definite steps
have therefore to be taken to impress
upon the State Governments to a
greater extent the urgent character of
their responsibilities, and upon the
public the awareness and the readi-
ness of the Government, the aware-
ness of the importance of this pro-
blem by the Central Government and
its promptness in taking adequate
measures to increase our food supply.
Unless this is done, I am afraid it will

not be possible for us to gain our
objective. B
Sir, there are only two questions

that I should like to put to the Food
Minister before I sit down. We have
Reard in recent weeks a great deal
about the unsatisfactory food posi~
tion in the U.P. and Bengal. Now,
Sir, the Food Minister contended the
other day in the Lok Sabha that his
Ministry had sent to the U.P. as much
as had been asked for by the State
Government. The State Government
on the other hand said that its diffi-
culties were due to the failure of the
Central Government to supply it ade-
quate quantities of more food.

Sart BHUPESH GUPTA (West
Bengal): They belong to the same
party.

Sart A. P. JAIN: May I ask where
the statement was made by the State
Government that their difficulties
were due to lack of enough supplies
from the Central Government?

Surr H. N. KUNZRU: 1 Dbelieve
that I read that in the papers. I think
even in the debate that took place on
an adjournment motion in the Lok
Sabha it was pointed out that while
the Central Government denied its
responsibility for the present situation
in the U, P, the U. P. authorities
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thought that it was the Central Gov-
ernment that was primarily respon-

sible for the deterioration of food
supply. .
Smrt A. P. JAIN: Whatever may

have been contention of the U.P. Gov-
ernment about the constitutional and
other responsibilities, I am sure that
neither the Chief Minister of U.P. nor
the Food Minister there ever made a
statement that their troubles were
due to the inadequate supplies made

- by the Central Government.

Sart H. N. KUNZRU: May I take
it then that the statement made by
the Food Minister or by somebody else
on behalf of the Government of India
in the Lok Sabha that the Central
Government had sent the State
Government whatever they had ask-
ed for stands?

Smrr A. P. JAIN: Quite surely it
stands, although in the future I can-
not say that I will always be able to
meet all the demands of the State
Government. That depends upon the
stocks available with us. That that
will also depend upon demands from
different States. But nonetheless it
is a fact that so far as the U.P. is
concerned, we have met all the
demands that they have so far made
upon us.

Surr H. N. KUNZRU: I am glad to
hear that. At least one ' point is
cleared up. Now I come to Bengal
In Bengal the defficiency in food
supply was, I believe, estimated to be
about 5,685,000 tons. -

Surr BHUPESH GUPTA: 1 shall

give the information.

SHrr H. N. KUNZRU: Let us have
it from the Food Minister and the
hon, Member can correct him.

Surt A. P. JAIN: Compared to
1956-57 production, the production of
West Bengal was short by a little
more than four lakh tons. The West
Bengal Government calculated their
requirements at seven lakh tons on
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the basis of 15 ounces per adult per
day. Actually, the availability of
foodgrains is only 13'6 ounces per
head in India. Even so, their calcu-
lation was that they needed seven
lakh tons in order that they might be
able to supply daily 15 ounces per
adult.

Surr BHUPESH GUPTA: May I
correct him? I thought it would need
a little correction.

Sir, on the basis of my talks with
the Chief Minister of West Bengal,
where he was also present for part of
the time, we understood that their
calculation of deficit of seven lakh
tons was an under-estimate, not
according to me, but according to the
Chief Minister himself. He told us,
“We wrongly calculated our estimates

and our assumptions went wrong.
Therefore, I would require more.”
Then I understood that he required

one lakh and fifty thousand tons for
every month for the next four months
or so. Therefore Sir, the deficit was
originally estimated to be of the
order of twelve lakh tons. Then it
was brought down, on some assump-
tions which, according to their esti-
mates, are now wrong, to seven lakh
tons. The Chief Minister of West
Bengal told me—he was here in Delhi
also—that, “My estimate went wrong
and I am putting up a claim, a
demand, for bigger supply.” Please
tell the whole truth, not half truth.

Mgr, CHAIRMAN: You are telling
the whole truth.

Surr BHUPESH GUPTA: I thought
that I am a truthful person.

Surr A. P. JAIN: Instead of telling
the whole truth, my friend is trying
to create confusion.

Sir, the fact is, the assessment of
the food requirements in a State is
done by that State Government. In
the beginning of the year, the West
Bengal Government calculated that
#hey would be needing seven lakh
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tons from the Central Government,
so that they might supply 15 ounces
of foodgrains per adult per day.
Not necessarily we accepted that
figure, but that was their own cal-
culation. On the basis of that calcu-
lation, so far we have supplied to
them 6,30,000 tons and there are
three more months to go. I have
come to certain arrangements with the
West Bengal Government which I shall
explain. But it is totally incorrect to
say that the figure was assessed at
anything more than seven lakh tons.

Surt H. N. KUNZRU: I am glad
that these figures have been given
here, but the whole position is un-
satisfactory. I cannot understand
how the West Bengal Government
agrees to reduce the deficit to one-
half and then again wants to double
it. What it means, I cannot under-
stand. But there is no doubt that
the Central Government has sent it a
little more than what it had original-
ly asked for. I do not think, Sir,
that we can lay the blame on the
Central Government or that it is
blameworthy. But I think we are
bound, in all fairness, to say that the
State Governments also must realise
their responsibility and not throw
their entire burden on the Central
Government.. The West Bengal Gov-
ernment must give a much more
satisfactory explanation for an
increase in their demand than they
have given so far.

What I have said shows that the
present position is serious and that it
spells a grave danger to the future
economic development of the coun-
try. The Food Minister said yester-
day in a general way that, while so
far, the Government had largely
depended on an extension of the cul-
tivated area, it would have to pay
more attention in future to intensive
farming. This may be all right—in
a general way, what he said was
right. But the figures that I have
given show that hardly any atten-
tion has been paid to this problem so
far. What has happened to the addi-
tional water supplied by us, to the
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fertilisers supplied by us, to the good
geeds supplied by us? These things
have not resulted in increasing the
yield per acre to any extent that we
need take account of. This has
become, therefore, a live, a burning
question, It is not a theoretical
question to be admitted when debates
take place in this place or in the
other House, by the Minister, but a
question of life and death for us, a
question on the success of which
. depends our future progress. I hope
that not merely the Food Minister
who is, let me say again, only to a
small extent responsible for the
present state of things, but the entire
Government will consider it its duty
to take up this question and deal
with it in the same way in which it
has dealt with the question of indus-
trialisation so far.

MR. CHAIRMAN: The Minister will
reply at 4-30 today and you will go
on sitting till then. I have got a
long list of names here.

Surt BHUPESH GUPTA: Why does
the Minister reply at 4.30?

Mr. CHAIRMAN: You see, not
later, because he will have to clarify,
he will have to answer, all the points.
He may take an hour or one and a
half hours. At 4:30, he will reply.

Sert1 BHUPESH GUPTA: That
means, there will be less number of
speakers.

Mgr. CHAIRMAN: Why
know the problems.
to give increased

not? We
Only you want

Surr V. K. DHAGE
Through lunch-~hour also.

(Bombay):

SHr1 BHUPESH GUPTA: Yester-
day, I suggested that we should sit
till 6.00 and hon, Members did not
agree and I do not know why.

Mz, CHAIRMAN:A majority.

Mr. Awadeshwar Prasad Sinha. I

think you will be as brief as possi-
ble.
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Suar MOHAMAD UMAIR (Bihar):
All the Members may arrange about
this.

Mr. CHAIRMAN: You may arrange
yourselves.

st gEasAY gwe fag (fagr) -
Ty "R, QI F NI I &
T A agH FL QG | THN AIS
AT AEY BF ag g9 aga T g |
TAT TH AETA To gAY ATY FAW
FT WG g7 I 9, v 9T &Y fogargr
AR ®ARET  § Wy g Aav 1 {a
Y 3@ gard 9T a1 few § Sy
TF WE 37 I AR T/ F7 TF 919 T
1A agq aST a9 &1 @ ¢ fF
EUTRT ZT9T 99T 3% €, §a7 a7 ofF-
deqT & AR AT GIORM EX ET
FFAT & ST Wr & | O g9 9 3w
3 FI T g &1 T Al ¥ gH A
ag WAy & {5 Sa STedl g9 g9 #Y
A& FET &0 AT YT I OF ATy
F ga9 I8 AT BT & 6T AT 7

[MRr. DEpuTy CHAIRMAN in the Chair.]

g &Nd | HA g, 981 9T WY
R AT A AT TR W F fox aga
AT AT g g, I Uy
U qG & gL FT W@ &, TRt
AT @ &1 g fawe ®7 F &
AR % | fagag §9 ar faze ar
AT FRI——IAT ATST LT TTEATR F7
A WY AT §——TFE HATET QL Q[
7 QAT FT a7 Afeq 751 § 1 OF
o wAA & AE 8, g & g F,
fRT oY FIEY AT § AT gAY § W
TG T Y ITHT g FIA FT FH A
W g # uod g fag ¥ faw
¥ FET ARG AR AR
¥ HiTS IFT IS A4, Ig ad-
arr SrEar § i fage § s e
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[# e woE fag]
21 A7 uswed 2 ofafeay 2
TERT §AT | &7 {8%e-4= 7 .3
fafem a7 SreFra gay AT 2 @
™ F7 MeRE fag & gar 1 e
g agt & gaHr gE ) feT faEe
FIFTT T G2 F 37 WX gATR ATAAT
% fafex, «ff #faa sme v o,
Tl | SER T R g g9
foFam & S sTwT gw o 9 g g
gl ag W faEw AR & A
Fwa § a7 A 79 g3 W A o
fro fog fits sk @@ =
IFH T1< FW TE gHT HIT 98 T o0
fr fage & fo=me & w9 § amex 2
v #T faar sma, foaa @ @ A
781 & sawr e w18 fag o, o fafew
Forg & few g 39 3T fam 9,
I qAGL S @A A FTH FA A
g ST Fw faar ;ma arfy 3 oA
FA WT &7 92T FX TF | TF qIA FH
gAR g3 § L& AT | qIX F ) 73t
¥ efF aw ge frar ) af wEe
¥ stggrRzmww fear w99
¥ s gg” @ faar wr, qard
¥ uF «r@ & fagr o, ok e F
g ar ¥ g9R @ faar w1 gwSE
fod ol W QY IR RAC ATFA
gig @t T 1 @ S #iw 2w
AT T8 ITVFR G

7§ # 8% g

A ¥ oo gITL 29,

q@rE ® ¢ A A ¢ §IR &,
AR

oy A

qerd F AEA 7 CF AOE HI TF GAR
T FT W 5 §AT FIfF I AgA |
gfagz wIgd #1 39 F fag qae xw
gt & sawr g7 faar @ ok g9

cY FARX 29
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g § fagie & /a1 ¥ FIW agA
W FW wERfawRr € 2y A
T & FAHY A R & ¥ T o oAy
Fex 1 famm, fptsf fage & o= &
FH I9 WE | AP ag AL §
f& gl W TR s wEE oty
TG WG T A FH S G §
arg & fagr # foadr qifafers
qdta § F F9 ¥ w97 fodr FT A
T & qF UG T3 qud FLEA
FH FI9T I GG | Y T
g To  gad AT FA® &
AT F W 3§ W F) aga IR
F 7 fF qaw) f9q $T W 0
Wfed " § Fawr wadgz #y ey
& 7 w7 afes @ o= garT
FN FgifF gAR adw J|_ F w
T TAHA, A FT GaTA, TIFHT I
3 ww wEm g qm fr
AR WA FAT S AT FRr Y

gl TF Fo Gro F N §, F&T
39 g @R § © qEe F FHY
g¢ & A gY AEM oy gAITEA A
9w femr wrar & gEF wiafom
qa%l I8 @AW g f& 3@ aCagt
ali% Fq  u=gr geir STgr 8% amA
FT AT &, T © AT = & Sfwpfae
g AR IEA Y 91§ & A oA fagr v
51 3 AR foamEx, ¥ uF 99 458
W & faar S 2R sEgEe |§
Th @ T g9 & fear s o
TG A § ITHT & v 2 faat samy
foT o gt dxgromrd fFagww
g #R frarafed ) s g ag
g fF oF 709 2w F e I gAA
g, @ fedy 9 #1 ga gy, gEwr
uF fafezss v &1 gw ST @
qAMd, W AT FI, W A09 § A
Y I9 { AW ag a4t grag g fe
WOHT TEEql FY GHE AG W T,
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qui zq *E fr @ Ed FA &
frd g @

Fefigmeangdaq # @ a@ wE
T & | gefeararsdeT & A § ar
TFrFEET & a1 F F997 TITT0 TIHAT
q a7 fydra daadia ST 7 AT FS
aw gar 41, 37 wfeardz § AT g
g4t 7 FIw fFATE 1 A4 T WA
@I Fr GIrAR G & AT FLS
aefadl #1 (AT FF W I F
TRRT FIT ITET AT SFAT 04T T
g & o & =< awt 7 G oar
¥ | 3Rk yOF aF § I IR a9
3 FQ@ A1 @ AR TR GATA
gag @A | gafaq grer 49 ¥ g
QAT T | HET gafad 5 @A &t
G & 3T 7fg 78 31 @ & faadr
for g =med &, AT AEY & v 6 g
AT SEETATEIAT & AW R A
FLEIIAFAFAT & G ARaE®
& JFA &1 59 & | g9 a1 A<
EUT FET § (W THAALE ¥ A
e ATfed fF & @t A JIER aga
YT wieargTs o1 a<F 7T % foary
FY Ik g9 39 a<g ¥ @ wrfed
fF Gt At qATETR 98 | FfET EHAe
3 &7 73 frar §, & = q&i & s
@R g arfe §, wAT SE |qOE
faadt 3, am syRT FEY A F, SEw A
H U qF AT [ AT JEET
#Y A6 ¥ TP TE g1 | T, FAY 3,
CFHT G, BT TG Q@ FET AT G
-gfeq FI® qTET T qF AW AT GH
¥ 9t 9 QAT 7T oA & fF T 2,
o1 IuFT afenm ag gran € fv e &
H q¥arr G @ § 1 gafar o
AT weeql & A0 ag WA § fr
U tqFE gaTa I WIIHT 9ag HedT
Fifgd A Fasr FUEEAT T4 et
-9ifgd | ¥9 @ | SO st
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sy agi FOE, T FAA S A
98+ A &1 FT G & AT g e e
F9 T F FT @ 8§, AT 59 agl
FTE AT 3G A1 TG AT FEF, ]
ARET §Y T ) o Bro & FF 54 6
&, e grafeee @l @Y, W FRfwe
TEF g, Tt AT T G | TR
¥oT g qa & T 47 gadd
7 7z fr g0 g #7 @ ) T A
wfug e o/ & aTF § @
dar § I & W wa AT wizat
TG | Y G QWA T2,
§ AT Y TIER TGV, FY TTF Ay
Froq w7 1 Y, g7 AT gHA q G
o g | W gg qEF FEar R Al
TR T N §F fear § Ia¥ sAm=T
ad¥ wear wifed, fee ot &t 39 fe
r § 98 auET g1 A3 8§
fF daramx e & forw o site s 5
Tifex AT ®z alfedt #Y g agq=0
anfeq afew Haw awwe 7 9 foar §
ag drer &9 Tar At g, e}
F1 form & T TR &6 M ATled |
oY %1 fEgr 74T § W A AWEAT
FaeTar § WX 7g TG AT =A’Ed |
¥ HIT T A A g 7E F
ATEaT | T A g 9T ¥ F fRC @y
Tt FAT ARt g frogw waw
F9 ¥ Fou1 faar &Y @ g&g oK
Sfear gam@ & @9 T FH FEA
T1fga |
Sert BISWANATH DAS (Orissa):

Food Situation

{ Sir, I feel certain that the ciscussion

of a very important question on the
floor of this House for only two days
is not enough. The very fact that
so many friends want to speak and.
have nc time, and that the few who
speak have to speak with limitations,
goes to show the anxiety exhibited by
the hon. Members on all the sides of _
this House, Sir, this is a national
problem, and I feel that it should be
treated as such. When Members of
Parliament belonging to the Congress
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Party met at Calcutta a few weeks
back, Members representing the States

of Orissa, Assam, West Bengal and | self to someth.ig uareal

Bihar, we discussed this question and
we all felt that there was so much
need for constituting a committee of
Members of Parliament of both the
Houses in each State, with the Chief
Minister of each State as its Chairman
and with either the Food Secretary or
the Food Minister of the State as its
Secretary, to watch the progress of the
work undertaken by the various
State Governments, and also to sub-
mit a half-yearly evaluation report of
the work done in the different States.
I would draw the serious attention of
the Union Ministry to this aspect of
the recommendations or the views
expressed by the hon. Members of
Parliament belonging to the Congress
Party. Sir, this is a practical way of
giving effect to the wishes of this
House and keeping a watch over the
progress so far made in the different
States.

While speaking on this sub-
ject, Sir, T cannot forget the fact that
in going to solve this serious problem,
the hon. Minister of Food and Agri-
culture and also the Prime Minister
have appealed to all the Parties in
this House for co-ordinated and co-
operative effort in this regard. Sir,
the Communist Party in the Opposi-
tion, and I believe my hon. friend,
Dr. Ahmad also in his maiden speech,
offered that co-operation to the fullest
extent. But one has to realise in this
connection that unless we accept this
offer with all sincerity and also feel-
ing that we mean what we say, our
discussions in this House would
become only academic. When 1 say
this, I say it with certain
feelings. While speaking
very forcibly in his long
speech, Dr. Ahmad put up a
plea for the small holders and tillers
of the soil as if the Communist Party
believes in keeping the ownership of
the primary means of production with
the individual. I should like to have
fullest clarification on this issue

1 p.M.
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If the Communist Party believes it,.
so far so good. If it does not, all the:

: discussion in this House reduces it-

because it.
will serve more as a party propa-—
ganda than actual expression of the-
wishes of this House. Leaving aside-
the party propaganda and stunts, let
us come to the real problem. What
are the real problems before us
today? My hon. friend said a lot
about small holders and tillers of the-
soil and conferring occupancy rights.
and ownership rights on the small
holders or tillers of the soil, as if
that is the policy in which he believes.
or his party believes. I join issue-
with him, unless I am given clearly-
to understand that the Communist.
Party are out to change their mode of:
thinking and also the essential prin-

ciples on which they stand. Refer-
ring to the Kumarappa Committee-
report, I say that our problem is
really the small nolder. Who is the.
small holder? It is the man who has.
less than 2 acres of land. In Madhya.
Pradesh the percentage is 49, in

Orissa 50 and in old Madras (includ-
ing Andhra and Kerala) 51. In U.P.
it is 58 and for Bihar the figure is.
similar though it is not given. These-
are holders holding less than 2 acres.
Coming to holders who have less than-:
5 acres, we have also a similar state..
These two put together, we get in:
Orissa 77 per cent, in old Madras
(including Andhra, Kerala and Tamil
Nad) 82 per cent., and in U.P. 84 per
cent. of the entire holders’ There-
fore you will please see the real

problem and the problem of all:
problems is the question of small
holders. If my hon. friend has gone

round the mofussil and if he has
anything to do with the village life
and cultivation, he will please agree
with me that even the small acreage
of land is being distrubuted in the
various blocks in each village into.
small plots. Therefore consolidation
of holdings and co-operative farmings
is really the problem which has to be
taced in modern India. If the pro-
blem of cultivation and production
has to be solved by the Government:
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nothing more could be done except
by resorting immediately by all
possible means and finances to take
positive steps in this direction. My
strong protest and regret is that very
little has been done on these two

aspects, though from 1948, at con-
ferences of Ministers every year
resolutions have been tabled and

passed and accepted that immediate
and earnest efforts shall be made in
the direction of co-operative farming
and consolidation of land holdings.
Nothing is being done.

Then we come to the question of
fertilizers. Why talk of fertilizers?
Are we really trying to help the agri-
culturists, the so-called tillers of the
soil or the tillers who manage the
soil whosoever it may be? Are we
helping them even with the composts
or the human waste even in the
municipal areas? Very little has been
done in this regard. A lot of
waste is going on. It is being wasted
and creating other problems in the
country. Therefore I must frankly
confess that we ourselves—the Gov-
ernments at the Union and the States
=-have not been keeping ourselves
properly alert to this all——important
issue. This is a position that has to
be admitted and accepted. My hon.
friend the Minister has quoted a lot
of figures. Figures are awlully
puzzling. In the first place the figures
given in one publication of the
Government do not agree with that
of others and secondly, despite all
pleadings that may be put up by my
hon. friend in the name of sample
survey, I have to beg of him not to
solely rely on these because sample
surveys are not taken as widely, as
scientifically and as accurately as they
ought to be taken. They are in the
infant stage. Therefore too much
reliance on these official figures has
brought us to this position and I am
sure that that position will not be
improved unless we change our out-
look in regard to the acceptance of
these figures. I have no hesitation to
say that the official figures are
incorrect. In this connection let me
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refer to the note that I have submit-
ted to my hon. friend and to the
Planning Commission regarding
defective planning. I refer especially
to pages 11, 12 and 13. Here you
will please see that the figures of the
total food production from 1948 to.
1957 as also the total imports for each
of these years are given and they are-
added up. You will see that from
1948 to 1953 the figures ranged bet-
ween 51 to 54 million tons. From.
1954 to 1957 they range between 63 to.
65 million tons. If you take up the
position that we were able to have
our way so far as 1956 is concerned
with 61 or 62 million tons of food-
stuffs till 1956’ that means at the end,
of the First Five Year plan period’
there is no reason why we should go.
in for imports with a production.
figure of 66, 65 and 68 million tons.
There is thus no justification if our
figures are reliable and accurate.
Again I have to state in this con-
nection that the findings of the Kuma-
rappa Committee . . .

Mr. DEPUTY CHAIRMAN: It is

time Mr. Das, You have taken 26
minutes,

Sur1 BISWANATH DAS:
finished 20 minutes?

Have 1

Mr. DEPUTY CHAIRMAN: Yes,

SHrr BISWANATH DAS: Could
you give me 2 or 3 minutes for Orissa?

Mr. DEPUTY CHAIRMAN: Thers

are 35 speakers. I have to satisfy
all.

Surr BISWANATH DAS: I would
like 2 or 3 minutes more if you can
give, otherwise I will sit down.

Mr. DEPUTY CHAIRMAN: Please
wind up.

Surr BISWANATH DAS: Sir, the-
food position in Orissa is very, very
acute. When I speak of acute food
position in Orissa one may not feel,
one may not believe readily. But you
have to realise the standard of life-
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and living in Orissa which is the
minimum in India. There, the food
price, the price of rice, the main food
of the people is about Rs. 20 to Rs. 22
.per maund. You can well imagine
the difficulties and distress of the
people in the mofussil. My further
difficulty and anxiety 1s that al the
irrigation potential of the State has
not been utilised. I feel sincerely
and I have no hesitation to speak to
my friend that you should take
immediate steps with the help and co-
operation of the Government of
Orissa has increased so much, I have
to tell you that the works finished in
1950 and 1951 have not been comple-
.tely utilised and used because branch
canals and medium sized irrigation
canals have not been constructed, with
the result that three-fourth of the
irrigation potential of completed
works is kept waste and the water
flows to the ocean. Therefore, I would
beg of my hon. friend to take imme-
diate steps in this direction to see
that all these irrigation works are
completed and utilised to the best

advantage of Orissa and India. Thank |

you.

Surr M, GOVINDA REDDY

(Mysore): Mr. Deputy Chairman, this
problem of food has not been
given the attention that it should
have been given both by the Central
as well as the State Governments.
Even after eleven years of indepen-
dence, the Government have not done
much to improve the yield per acre.
The steps or the methods that have
been taken by the Government have
not been appreciated and are not
appreciable. It is a chronic disease
which requires radical measures. The
steps that have been taken by Gov-
ernment to improve production lock
as if they are half-hearted and halt-
ing and patch-up things will not help
in solving this problem. I urge upon
the Government that land reforms
should be undertaken at the earliest
possible hour and enforced. As long
as you do not make the tiller of the
.s0il the owner of the soil he will
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not have much enthusiasm, he will
not have much mind to put hig whole
heart and soul into it and give the
maximum production to -the country.
As you all know, the ryot is burden-
ed with heavy agricultural debt. The
methods or measures that have been
adopted by the State and Central
Governments in liquidating this agri-
cultural debt will not be enough and
even if they take a hundred years
they will not liquidate the agricul-
tural debt. I would suggest a radical
measure, that the entire agricultural
debt should be wiped out by legisla-
tion. Then only he will be in a
position to feel that he is not burden-
ed with agricultural debt and that he
need not go to the moneylender again
for his daily needs. In addition to
this passing of legislation, the Gov-
ernment should step in with agricul-
tural credit to give him money for his
implements and for his other needs.
Then only he will be the sole master
and he will do his best to see that
the production in India is increased.
Great dams are being  built in
certain parts of the country and espe-
cially in the north. It is regretted
that the same facilities have not been
extended to the southern States. And
further, in addition to what is being
done for constructing big dams, the
Government should bestow more
thought and give more finances for
minor irrigation. I know they are
doing something now, but it is pretty
little. Minor irrigation if it is tackled
properly and proper incentives
are given and proper facilities are
given, and if minor tanks are
repaired, the benefit will be dispersed.
So many villages in the districts in
almost all the States will get bene-
fited if this policy is persued, instead
of concentrating more on bringing big
dams into being. The construction of
wells, particularly in the southern
parts of the country and especially in
some of the districts in Mysore and
Rayalaseema, is the only remedy, to
give irrigational facilities to the
famine stricken areas in the south.
What is being done is not at all appre-
ciable, because it should be done on
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a large scale, on a scientific basis.
Instead of giving some money or

subsidy to the ryot to consiruct his
own well, the Government, through
jts P.W.D. agency, should under-
take construction of wells on a large
scale and on a scientific basis. Then
only this problem will be solved
.appreciably. '

Regarding the distribution of food,
the steps that have been taken by
the Government are not at all satis-
factory, knowing fully well that the
food problem is not satisfactory, that
the prices of foodgrains are soaring
up not only in U.P, West Bengal or
Orissa, but in almost all States. We
have been reading statements issued
by responsible leaders of political
parties and if you want to verify the
authenticity of their statements, if
you refer to the price index, you will
find that the prices of foodgrains
have arisen abnormally and in almost
all the States. The Government i3
callous to this problem. Before we
got independence, the then Govern-
ment was caring for public opinion.
The very Congress leaders and orga-
nisations and units whenever they
made certain statements criticising the
policies of the Government, the then
Government used to respect it and
see that something was done,
But today public opinion is nowhere
to be seen. It is not respected. So,
the other remedy that will be left to
the people is, to bring it home to the
concerned authorities, through direct
action. What is being done in U.P,
is only this, that through agitation
they have fried to call the attention
of the Government and tried to call
the attention of the people at large.
And because of this agitation that is
being carried on in U.P. the hoarders
have tried to realise their follies and
the hoarders have tried to release
their stocks. In addition to this, the
Government fair price shops are sel-
ling foodgrains at cheaper rates and,
therefore, the prices of foodgrains
have come down in certain parts of
u.p.
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Sir, if the political parties in UP.
had not given this threat and had not
carried on this agitation, I do not
think Government would have realis-
ed the seriousness of the position in
U.P. and in other parts of the coun-
try. The Food Minister was telling
us yesterday that more than five lakh
tons of foodgrains have been unearth-
ed from the hoarders. What steps has
he taken to put down or to -
take strict measures against hoarding
and profiteering? Before indepen-
dence, we used to hear statements
from Mr Nehru and others that the
persons who were responsible for the
great massacre, people who were res-
ponsible for allowing the masses to
die because of want of food in Cal-
cutta, would be hanged in the streets
of Calcutta. Today, these statements
have all gone to the winds and the
persons who made such statements in
those days are now occupying res-
ponsible positions. They seem to
have forgotten what they said before
they came to office. Sir, both with
regard to production of food and with
regard to distribution of food, Gov-
ernment have taken only half-heart-
ed and halting steps and, therefore,
they have not been able to solve this

problem satisfactorily. Sir, the
methods that have been sugges-
ted or the methods that have

been adopted by the Government
are not at all satisfactory. Private
trading in foodgrains should be eli-
minated completely to the extent of
wholesale trade. I do not mean to say
by this that private trade should be
eliminated in regard to retail trade
also. It could also be undertaken by
the Government as far as possible.
They are doing it through the fair
price shops. That is there but they
must open more fair price shops and,
in addition to that, the entire whole-
sale trade in foodgrains should be
the monopoly of the Government. The
State Trading Corporation or some
other organization meant only for
this purpose should be set up and
they should monopolise the entire
wholesale trade of foodgrains in
India. Then only will the problemr
of food be satiafactorily solved.
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Sir, to give an incentive to the
ryot, it is but right that the Govern-
ment should, before the harvesting
season or before the commencement of
the sowing season, declare floor prices
for all important food commodities.
Then only would the poor ryots feel
secure that after they produce cer-
tain quantity of foodgrains, they
are assured of a certain price. Other-
wise, if they are left to the vagaries
of the market or of uncertain
demands, they might feel so depressed
that in spite o! their effort, they are
put to losses. They ryots then will
also realise that they should not
make too much profit when people
are in trouble. Both the floor prices
and the maximum prices should be
fixed. I do not know whether the
Government have fixed any maximum
pirce for any of the important food-
grains at present. If they had done
s0, so much of increase in prices, the
price that we have to pay through
our noses for most of the foodgrains,
would not have happened. Sir, the
remedy that I suggest is that a radi-
cal step should be taken and radical
measures must -be taken by Govern-
ment. Then only will they be able
to solve the food problem.

Lastly, Sir, I have to say that so
much of agitation is going on in U.P,,
‘n Bengal and in other areas, People
are starving to death in certain parts
of UP. There appears to be no res-
ponse from the Government for solv-
ing the food problem satisfactorily.
They are, on the other hand, trying
to solve this problem through bullets,
through oppression and suppression of
the peoples right. People are being
arrested today, hooted down and are
beaten up by the Armed Police.
Even the Legislators are not left out.
If such a thing had happened in
Kerala by now they would have seen
the Presidents Rule but in UP.
because they are themselves ruling
there, they are afraid to take any
appreciable measure to solve this
problem. I feel that the record of this
Government for the last eleven years
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is not at all satifactory and I should
say that they have lost the confidence
of the people.
this problem can be golved is that
they should quit and others who
are more interested in the larger
masses of the people should come in.
Then only will this problem be solved.

Surt SHEEL BHADRA YAJRE
(Bihar): Including yourself?

Suri M. GOVINDA REDDY:
Yes, including myself.

st wrigen fawmwim (Aer

W3T) : SATHE  HERW, WA &
qaTe g _W & o aga AgEyer g
T 989 & SR 7 UF gaTd Ig 5T
T gEEr e aem g
g T A & & FAT
AT &T GFHe AT Jo Fro HYT aT
d sarar & ) arEr i fargat §
FIud 97 37 IR ¥ qg HES & AT
g1 .

oY oW o c fage A7 W
21

«ft Mo fawmaia o f3ET
# ofr g | afeT § I8 AT TRar g
fie gAIL 3 FT Ay g A
5q graeq § 91 &14 fHar § 1 <To
FoE ged 7 qg wr| a6 o b
cATaT FEEW AR gigw fafAeex
HTR 7 39 19 & fog woar a8 fzav
afeq § gumar §  fF ag ard & At
2| AR g9 HAT Y A OE A qg
4T 91 91X 3% g1 9rar av fF 5@
YR g &1 FN IJAEE @M
& fod moeT AT § ARG ST
FET AT | o o TR 7 fazdr
T gl § QUiEea faamr § we

3434

The only way that
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FUT 0T @9 fear o e a9z
TF A9 B UFE WY IUTET 97 Sy
a1 ¥T IF {4 AW €A FedTa g1 TAr
T | ;I WA G AR IH F
F FT G BT 7g dve vaw
& AT A 4 o 93 wwA R
qEFT )

Y W Yo wgHT (I X32W)
Yo fro § Feurad firx A §

=t Wiy famaniy . § gy

arg 1ga § FoF 7 a1 9% 9Re Af
g 6 3T GFATT T g gIHT H
ey i & afew s we-
FIA KT @ FEEr e ISHY
FRfY 1 Y F gad wegfr S
gy g1 § #dew &g § A gaq
gfaurd & wf &, fiF o 3 waw weT
FT TART 7E! T THT @ ar Jg a9
TETE HT IIT &

WY, 7 g9 s wg v dmiw
YR AR gAY &g @ S g9
o H S NG WU EE F HTE
Ty § | 9 3G W ARawa A
q 3EE & T ¥ AT 3G g A
& ga9 § g% A% & I 9 ¥ qg
"he § ) FAAT E 9 AT HAIST &7
FATE FAIT GCHIT FT AR T qUAT
S E | FAT o A I FAT
godfrowr femr s wgr § 1 dee dw
# fear 1 WY | ASTE FH | 5
3T Y rE § IR ST I AT F HT
qT WS A9 & At 7
Y et Z1E F forar a7 3T gTE A
o9 ¥ A FT faar § W g
FTHFTL T SATIT FATST AGar § AT ST
@R ) AGET TE AFE & aug q
frorer aifgt = 91feg 6 7 a@R
¥ 99 gEAT &% ) F § {9 g
e HAT Y F gW dFT AT G FA
&% fog w9 aifed} Y oF FRE AT
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AT & AT I@ A TAF AT § 39 q©
® FAL WEE § @y | Far fF
garR faxr dT wgwe 7 7w 5 3 €9
q%g FT AgaA W ¥ g fad ) @
Fonie w%ar § i 7 a=w R § geam=
FY HEAWT 3T | FHFT TEAT IT AG Y
g ifgd & agr X 3@ guw oY
FAWE & W ¢ 98 =< & faur sy
arfF g5 T G%e w1 99 e §T
g FT FE |

Igewmfy wgiaw, § 3w
wTgar § & gurk &7 ¥ae aIeEay |
FU IOEA QA F G E T IgT &
HEH T & | T I W@ g
2T § A &1 N IEAT Y, I
UF § g AMHAT A7 4 A TS |
gaTe arfedt aTew T & 1 39T fue
fewa w8 § 1 v dvr gy T
& AT Wl AT G 4 fSFH1 R |1
WE A AT A A § R g
37 7 AW v € & aas ag
F AR F 937 FATH FT 9 fFAT 2 o
# IET T QM agl < HeAar [Faiai
$1, ot agt a2 ST 73 Foart ga 3
gt WY aga aux 797 & 1 foe 39
ATt § AW A ST AF A AT gE 2
IHE §F HiHs T Tgf T IATWIZATE )
g ¥ F 919 Q3 fafers 27 wean
daT FTqT 97 WY 39 I AR 29
fafager =q eaT §47 F@T AT | 99
84y ¥ HM §  qqETT 37 &y
o fafga == dar feam o auda
i 3z fafggs =9 921 fFar « &9
qewe ¥ wq{raT § 37910 I F0 §
¢ oA g s fafews @ 1,80
daT g, AfFa < 7 qarary e F79
33 ffaga o dar fear . © 0% am
8 UF AT § 19 § agd AR F167T
#Y 75 W a8 & fFal 7 43 6 oAE
surer dgr AT ST A a3
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[#fr sl fasaaniy)

FqIC W W | ug g ag Jfad
fe gat Aew oA €@ (@ &
I AT R WA GG @ @
a5 w1 ®10 2 f forasr i
AT BT AR 7T & § QG
T aifgw 1 gAR wER fafaee awe
FIF A §@aa RIRIRE
Famadfer |dr Fgdr wfgg, Afww
ST GTHTL 36 WIT SHIET o419 AGY
@ g | 3 foe ik dfaw &
TR § WY 1 &1 grAv =1fgg ag af
g | o9 3| § dFe I g
g @AY $TH g5 T G § qg A G
T 9@ | gwiwd qg AT HFT
qIoET FqZ # dar fFE gam

qA AZE I 5Q I@ W IR
3 wRE v et 3w A Fomifesw
¥ IfT A FTF FT ITA AT AT,
&fe g @ g9 I § WAONR @d
§ &F o & fretfage s &
gRiY a1 7gY 1 fe g W waw R fw
qraEd e & g ¥ WY
FAETNSF T F A& 1 T
qATaT WX WTHET  FRARTT W
% T Afed @ wawr 5 Hfaag
F qarfas o fasar § | 9T -
Tq 9 &9t ey, 7 f¥ 3fema av, @m
FILFF T AT T T ARY TYHA
FOU 1 AT AT 98 & 1% 99 wTeaai<i
T aqaT fawar § Afwd ge fi ade
FAFTT F F9QT ALy fasar &
gafer Fwmudfesy @raeh amw &
Fq ad ¥ AT IE@ § arfe
gz Rt w1 Y g A faer w30y
oft ZAR AW & FRGFTT IT WA |
T & fr d wear gw Somfeey §
q IEF | FY Y F@E awEy
ST i A 3 &% 9 & 47 919
gaT §,  HUAT wrrqifesy ATy
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HIAT | 3 q<g A7 ¢ & § gAr
W & FmaeR Femuifesd §OoAT
TR § | UM FHIAESE H WAL
g% fog wafes 4@

wd gr 5 U ax § daww
TAT FUT A7 Y Agt ARG A TF FE
e § ey Y 7 HOA A=A F g
FgT 47 fF 7 fggeam | g/ wfgar-
T RIS MDY FTRAHIC BT
srmafey v § w0 FET ST
IR T AR I ArEQ A AY
& Tt Wi 91 9T $EiN aga W aw
g wwEET a6 9x FgErr & &
FraETe w1 F off fegwm &
qraT S0 3 X &t Wy IAfa g gy
g

AR % fafwer wgg 7 o=
Tga W b At § i s aww
9T d gW §IR @TT SHIR & BIIA
FLAT | A A aga qAIGT FHEAT
g 99 f& 3w 7 d%c ¥ fpgmm &
O AR I dR 9T HHF q@T
o fenar g1 T W &
foely o & w9 78 & 1 F T it
®Y AW T qgT q9T T qAHFAT § 1.
7T fr AT A e M }, Ao el
T @ &, T anr ady afitfafa & oy
IST FT HATH! FAT 7R E | AL @A H-
Y eqrariEl &Y qeg g g qor 29
FT FTTT qAT AT(E | &7 WY &7 G
fed ga T WY wE F ¥ W&,
ST Y qATRE s 9% e S

aTfed |

W § AT AR &G T FFX gA
%2 fafrees wreg &7 ot Y e
qréE AT § W & gagarn § 6 v
LERECAB I O i e
Tif@ | R AR T |
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FT g7 7G F @ g | zafam g
7 § foaaT OF FT ITNRA Y IHAT
AN WY @Ay A
AT FIAT § |

Wt Wy wuTE W (i
qmer) - fecdt I wgaE, § oy
T S TS S JTq 21 FLAT AG! FATRAT |
AT T AT TG T FETTE  F A AW
AR F FEHT I ATZATE | AfHA
A el 717, o & aifwatde & amad
I AT WTEAT g, a8 A0 wWE &+
7T & 1 A €T F A A g9 A
HH @I § IHHT ATH @Y 27 frArAr

AT AFIZ g | FF q§ F9 T qg7 KT

9, g 9%, TRE] 99 @r g, T9Y
TS geEr a1 g1 @ § | g dw
0T F T LY ATEF § TF JIE
TFOF 9 W 1 AT AR HGHA
§ 3|y g0 fF Fgr e qi= Ay
iy g 2 § 1 ToET g 7
wTar § | 59 aifaarie | et of
T gd & #T S ofr &7 S @ g,
IaY 7 ST AT § I A &1 qFAT
g AU AEY, 48 WAAT § Y= FAT "TEAT
g 7g &F & fv ggi = e
% graq & 7 /T I/ e Ay
a3 & wq AT ffr e g
a3 fF tu arda s oF qade Fna q
qE g AT Tt uF  faeet wwer
T A § 7 I9F 1< gAR §3 fafe-
¥ I FT HY A7 g §, AT BT
A RIS FAIST AN FAFAT 1wt warw
& g6 T AT AR 33w A 0f § IAST
¥ g9 AT J® A9 AG WEAT |
9 T & gre feur mr AR ovw
@& & 7T far mr fv oy et
¥ qgQ% € g, gaAe I gy, gurdd
AEHT ST@E qA qF AR HA
FET AT | GY, I¥ 9K F qE AT
TR qudig & @R 9T qEAT

[ 16 SEPTEMBER 1538 }

Food Situation 344@

g9y UgA # qg FF AT ATRAT
g——ar fF gl avw & Fr o
% f¥ &w 98 Tgaq IHAE & 19 AL
¥ §—F% damare J497 agAr =ifed
Fdr a3 T W & 7 @A ArEarg
f&§ ag @7 aF o 7 Fg TF
T &R F FAT AT @ ! g
gz  f o % AT arg} ¥ wens oy
HET W § AT gO0 a<w vyl Fgg W
2 | TF q<F Ot gATa Afasy awE
¥ 9¥ @8, TR FIT FF I FF
¢ @I § W g@Y a6 07 @Y a7
W REE | AT AT G H gy grir 7
gw =mea ¢ F Mg A avs ¥ A
fr QY g da7 Y IE—aqifE TaHe
& foa1 $g g T gHqT —TaAHE
FYE o ot gL da7 #1 forgd gw @w
frer oC & T wea &1 R A
T A & A0 A g9 TEw X
qatg feard

St w9 OF wYT (SAT W)
TTo dTo Hro Ta 7 T % faer FT &7
FO AfFq fee o sify @y amw A
F ag qam @3 F< frar ?

st gL woTE @ 7 39 W
T | 98 9 g4 AT § R
%e fafreet argg & 7@ 3w AR §
Frdr o wrg & 1 Qu i Fr H@ifew
Fars 7% w7 5 Iy Far 0 fF uw
fam 9g@ ¥ @ ®1 T gsARIAY
FHY HY Afer gaRd AfwT 7@y
IO &Y &Y MieT R | AT TF 7h
<Y fa qase @ grar & a9 3@l aw
It famr Y sy At #7 qrdE @@
g1

' AEHE am o oY qraE &
afyawt ST & A% fafaeex grge agt
4, gafe sifer agr gars
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oY WL TIAE |A © F AW
qg T FT AGA & | IAH[ FET AR
qF &1 AT, A T F1 99T 48 &
fiF GIraTC FF T AT ATAAT § I X
TIAHZ &7 JH ¥ BRI 9 TG (AT
ST F | FH A YW F@E AN
Y@ 93 SATET Fg #T &G N A § |
g9 qOF I, UF q¥F dr g9 AT
g W g——3 AT LYo FAUT T FT
A HTET @ AR @A TH
ag 2 fF Iaa! I ARG T &, ITHT
Y FTATT AT &, SEH ST 159 FEr
3 az @ Frw & AfeT o 9T @ §
TR qF § FO09 v fv faearge
qF § SITIT &1 @ &, T ST FTFT QX
2, T &, SierAraT 2, agr ag agls
guld adF i § o f5
30 G ¥ ATT G WS |

Y 3@ TAag  Fr X F@ ¥ faa
A Gh q AT W RTHTIREA W
ATHT f7ar a1 & I 9T g7 F1Aw @A
& fg Jam § WX Fmw @ afee
AT I8 aq737 5 T3 aF FIram i
rifar /T 2w AW &7 aqrT
fF gawr w2 A qETare SgEr 9@
HIT IqF qT9 AT FHTT F T8
&1 T g w1y gd ara & fr &S fewid
T FTAT T, TEH SATFF &L T
g% wwaw ¢ f %3 fafret 4 aw
¥ g€ TR qsgr 19 FEr TS AT

WWWTW%EWT@WW

LA AN

W Qo o HA : W FFW :
ot WGPT I[EE AW L OAIHT
qfwar | a2 foRid & ST 7w
% FleAw #7 qicqd FET 90T § A
g & G TFar § | ¥ gz fomw
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FAT TZATE 6 Fa 9% M9 g FA
A2 & , fovqd fa it F oo gy FAr
13 § | T fod W OF Trew |
31 9 2euY | 7w aw § fF g

LEEE # gH9 UF qud aw ar o

AR IYR F37 777 A1 FF A1 A7 FH-

At & forg = fewmtd steay  sredy foar .
s 39 fgidensw a8 fueem
TR AN I UF 7T qF 9 Y fon

T §-—UF g2 9F § I9f4d FEAT §

#ifeF e & 5 FFAH TEY AT F—
sfem ag W F€t 1 9@t & WX F9

TF 58 qE W qZ WA TG

qr qg FET

Uq, UTF WX A g | fect.
YR AT AT AT qET godre fea
T} 6 Fo fear s, ag 9@
ToE! GOEIF & AT TI19R g™ &
fag ae feeld &1 Iz T A 71
gEXT TEAT AG B ) WX A FE
U TET Afewr fRr o @ A
a8 I8 Fga1 fx g FAaE Y L@
S

o AIHT FAT FT qGT WG !
3T 997 YieaH 92 § foF 0F T w v aw
®IXA QFTAS FT IAT H GF TT § %(T
gAY TG FIAT qGAT T @I § | HGF
A T FRATAT F faF S FrEa =T
ATHAT § WYX T1gq T2 1 1 JFAFTEY
ard § ag A1 @ g1 T8 g ) I T
F 87 fag T AF § | 79 wE=T QA
AT F7 Far FHX I T AIAH G
) iFTvErd ? 39 a9 AT gER
agi w1gd A g fw e ann
FT 3o Fo W 3R To AF 4@ @U-
TAT 92AT & | A 59 AW T ST AN
Rl w8 geg WY oA ag W faegw
AW F W g | 3T g@fET qrEv
femafmamar @ & 1o o &
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AT 3G FAT ITHE FT 9570 & (& 3
AT FT FTHAT AT | TS QA FTAL
FT, BT F, A I TIEATT T T
A 9 FHar § | gafaq gwe
FZT FIHT AQAIT F ATF I3 FI I TC
| AT F1feq W S FF W FAT
gV gux fag dare ar =ifgd

d AOET JAOTH F FLT F 910 0%
FET A § FATEA FAT | TIHT ARIT
g 5 qfarar @t de AW A
gz faftedy #1 96 § UF 33T 49T
faaert o1 =T I HT TAT AT IF QR
AT TA FT AT § AFT I IAH
FqE AT 17 T qV T4 qTES HY
TXF & ST &Y TS IA7 Bg7 74T fF
qAEY © AT@ IT FY FAY F | AAA AG
5 #a1 fega § ? wvg afefeaa o1 §
AT AEY 7 qA By asdq § B wene
TATAE FT T T fegqra FY AT 93T
FIA KT AT IGAAA FI7 F[ F1E FA-
FIGY A1 AT SATATE AT AEY | WA RS §R
FTIA WRE, FE Qo FTAA Lo &
ARFE o FZIAT 0 1 ZHATING )

g%, T arg &7 &1 fwfae g
T g 57 fafwe £ 736 7 Fr
a1 £ &7 98 FHY gw T FAT, FAT
A I, TAATATLTIA | g qH AT
g | 39 IIF JHM AGIAT FI TE

¥, S FAAT AT ACA AT, UF KT

wim g3 faan ag 77 foar wat fx
TaAdz & Ag ¥ WA 5w g
qqAT TF FIH AT, AR T TF
Tzis Wgd | I X OoA9 O
F 7AT 7 FIfad T AW g7 @09
FT IWET FTAT AT AT FIA TG
FT qHT | I-F17 g1 74 1 Fgr B A,
g9 | @lF AGT 97 g, BT ALV |
et ®Y ¥ goar faar §, e
F TG fasldl | a1SF & | |F, IR
&5 R.S.D.—5.
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1 (AT, 79 a8 AR F G FEAT
q3a1 g, f gt & aare 98 a8 ATt
FT, AFEAAT FT AT 98 4§ FRA
Y F AgFT fEar T =77 A% 92
g #ar F f3ar fF w18 gaa aeT
FIUATT TZT HT GHhaT |

SHrRI A. P. JAIN: Sir, on a point of
order. Are we discussing the doings
of the West Bengal Government here?
The West Bengal Government is not
represented here and all these things
are being said about the West Bengal
Government. So, I would humbly
request you to stop this reference.

Mzr. DEPUTY CHAIRMAN: We are
concerned with the general food sit-
uation in the country. We are not
concerned with the West Bengal Gov-
ernment here.

Surt BHUPESH GUPTA: I do not
know, Sir, why he is asking you to
stop this reference, because even in
the Committee we are discussing the

food situation in the States. Then
what shall we discuss here?
Mr. DEPUTY CHAIRMAN: You

may discuss it in general terms.

Surt BHUPESH GUPTA: I think
we are precise in such matters. I
submit to you, Sir, that I can under-
stand your taking the position that
everything detailed should not be
said. But ‘Food’ is a concurrent sub-
ject.

Mr. DEPUTY CHAIRMAN: Inci-
dentally it may be relevent, but not
in detail.

Sur1 BHUPESH GUPTA: I am
only saying that we are prepared to
draw the attention of Parliament as
to how the supplies sent to the States
are being distributed there, as to
how the Essential Commodities Act
is being administered.

Mr. DEPUTY CHAIRMAN: It is a
function of the Bengal Government.
It is relevant in the Bengal Assembly,

Surt BHUPESH GUPTA: Then
what are we going to discuss here?
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[Shri Bhupesh Guptia.]
You say that food production is not

a Central subject. My hon. friend
was very rightly saying that this
was not a State subject . . . (Inter-

ruptions.) Then, Sir, we will
have to decide, if we are shut up that
way, whether we should co-operate
even in such Committee, if we are not
even allowed to speak in Parliament.

Surt H. P. SAKSENA: May 1 be
permitted to request my hon, friend
to keep the debate in this Parliament
at least on a high level?

Surt BHUPESH GUPTA: Very
high level. I want to raise it still
higher. v

Mr, DEPUTY CHAIRMAN: Let wus
not waste time. Mr. Khan, you have
already taken twenty minutes. There
is one more speaker from your side.

Surr BHUPESH GUPTA: That time
should not be calculated, I hope, Sir.

Mr. DEPUTY CHAIRMAN: He can
take the full time allotted to your

party.

st oege www W . d 3 w9
T AT, g7 A XY IZT AV FAT TEY &
AfFT Ffm FZIT F AL A FaT TAT &,
z9fd  34Fr g S awal Fgr
AR FAT IART T AF AT I
HT TG AT | FIIT & A1 9L TgT F7
gAT Ag § 37 QA F T aqmr
CATgATg |
Smrt  BHUPESH GUPTA: One
thuosand people went to jail yester-
day.
WY [T WAF AH ;. H AF FF
f&& I wra M FfAC 6F agr av w21
F qmr 9T a7 fFar qur 9 sasT
AT FT @\ 97 &Y FIT gL AV
T T &Y 97 7 FEAT AMGTTE |

M gY WUTE FFAAT | WG HY
fafeeT gz G5 &7 9% € fF e

[RAJYA SABHA]
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N g wEE @A AT
IR TG qA9AT 1 F qHATTE T T
FIT HF F1 & AT WE

Mr. DEPUTY CHAIRMAN: Please
finish your speech. There is one more
speaker on your side. If you want
t0 give time to him, you finish. Other-
wise I have no objection to your con-—
tinuing.

I AEGT AR @R . W AR
TR AG! (AT AT TR FAT FAT 119
SIS - R A N
grar | afF feeafr sfae g waae d
qg WA FIAT ATEAT §, q& ST FHET
FAT FE AT ST G B | Afw A8 O
it femis &, Tgi o qade a9 wWr
ST 39 Ui FT TS & afF
@ v aE geamar 91 | o fream @
TS | W H T T9T 97 e
FFAX A | I AT HE@T WIGEEG 0
FEATA A AT 9T W g Am A
g & AW A T, 719 TAGTHE § gHIL
fag F91 FT G & 1| 99 qART IS
7 gur. fafqees o 7 s €
fagdt =@ & IaaT WA IS
3T | 9E q1 AF A ARG T KT IFA
arga forar o, 78 fem g | afsr A
TET AT FEA & OF GO FET AT
f arga, agr AT AT 7o g9 {5
S AT & o, gt faemr | 7zt
T 7 7, A 977 ITH FT W™ 1Y,
fasga 781 & 1" a7 A oY 7T Q@
g Juar uw A N A gga,
B9 1 & | §F SATE I AWT ¥ FgT
sttt € fF QW /a3 Sy o ady
Iyg g fF 97 ag q@ & aft § anr
&Y Fgd & BF mra T #r 9 arfe-
dz g™ A9TF € gAIR fad | g7 ava
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 Fpr wAre F ai faett & fam fim
G E | &8t femEfer setzgaT WX
IR AAMUT AGT & WK F2 AW F7
FATEr AT azgH & fAg FH F FT
T g1 A T | Ag AT &I AT,
7g faar A <@ wFan, 92 =q9 A
aFar | gaferg & waver FEAT 39 AT
fF aez a7 AT o dTo 7 AV q2-
I T @Y R, I IART AE T AT
feurs € g WM AT AT I AW
fear stra, saEt =T =A9T 7 faar 9,
A HET AT 9T g0 gaom g
W | 9 FE FLH @H FIATE |

Muotion re:

AF! A7 fag (45@) : wIRTE I9-
aTIfT ST, A7 29 WIHET F IR AT
T FG AG A d1q T & a1 fgegeard
F AT T AT F FAT g A=
FT G ) 3ad #1f gF 7@ &
ITHIT AT FHTY qd F1 AHA A
T g F g F7A ¥ f9q wvfan
qi % & far 2 | feT guF Ay
gH B FIT T F1s 3F (9 488 &
fF foma #7 %7 98 fF 97 o7
FT GUFT T AHIT IT F1E THFAA 2T
fagre a1« gmd ArEmfE asfi
ATET F FIT F AGHTF TG T2A %Y
fafaas uwe 9T 7 #1739 gidT 9@
agh @1 feus-wv 7 vy fafaas
UFE THW H 7T 14T & TET HT AT
3o fafsgm e g Fr W H
AT FTEQFTLT TG | @ HaATar
AR FEIFE WA 9T, FHTT
afaswa faqEqaz fag q@ 9 *Usy
YT @9 FETE AT @Al AT ITH
gz & faq xfass ufewdn am,
ZFT AT WME, AT F AET, T

g q1d S gAR ] R gL d e
qi® & | AfeT ga amasE W Ew
qIH GUF F A BT gF A5 HT AT |
gas foag g7 97 w1 & & "

’I 16 SEPTEMBER 1958 ]

/
3448
F1 &gl flocd &1g FT AT, ATV H7
SUTET EMT AT &9 &M, 4 aWH &g
ST £ GTETL LT F THE ITANE |
afeq A wASAT E 998 FT g7,
FET ATFFIT, F AA wahe  fgigEana
WA g, 7 a7 FaT 7 g g WY
1T FT 4AT H1 T AHRX § Fiar
T e | gAY WEET # | gian
FT JIATET FT TGATC T A3 AT 1A
s 31 97 @ g Ay 2@ vaw
FHET 9T |

Food Situation

Vice-CHAIRMAN (SHrr P. N.

SAPRU) in the Chair]

[THuE

7 ST A 1 gr g At 3w
qIq 1 AT a4 TEAT Aifey wE uF
YT §aT graT € Agr AT grd Y, 3O
Fr 921 g g FWA W darar

37 & foq | z5fog @ amay
2 p.M. HIFAT 980 % a1 F9g §

f& gzt @R e @far
AT T IW AW K QA FA &
fa s7 F1E FIC a7 qGT W@ AT
2W A9 T U T AL @E g1 g |
ZART FZT H  FATA  HIAT 9397 &
AR g1 91 gs41 § 5 gud g gd
deadfa g A 9z fR 9o F3e
#9g FT A9 L0 AF @7 A7 | AfHT
H AT qF 398 FUT €T T HATH
fagart & A 9% 8 1 g@lad 38 9 )
fqar & AT FEAT A "G JNI
F fog TEO T AT R I K AT
Sfa AT GXFR F A0 "gar fw
ag g3t wr g@l #7 fzamg w1 fw
g 3@ fo gadr faadr @ = A
AifaT § IR F FI IT GEAT € AT
IEHT See Hw Aeg [ fFAT AH )
e @ og @at § 5 gAX &3 (wfaeew
Hrzg 7 @47 F W | S fAwe aw
frar a1 agr aF g g W AR
FET ggF 1S g | TE@HT aog Ag & F
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[arr sta fag] TG & Z8am A &40 & | WR

&l 7@ afaady i g ag fea &
FH AG FAI g | g R Ag faa ¥
FTH FLAT & T I TP T EL ¢ |
a1t gq 2@y & fx gfr & qFee §F
ZATL TET BT UHS TI@R TgT FA E |
Tasr a0 a8 § fr gwr feamr |
I@E IgT W | TG fFgrT A 1
fea qdl A AT F F19 ST, ITH
forer a3g #1 Aqg &1 F qarters g
g1 STt & | S EF AT AFTAT FS AT EF-
fage SAFTS fFAET F qTH 9T 92-
FMECHT A YET IAT & 98 97 9T T
KA & N TGT FEAT E | gEE I
Fara f5ad f £9278 1 TF 2 2o
g F1 @refy FT a1 AT LY sy
FAR I AR & 1 T AR &7 a3
83 AEE 937 Y FEANE | 93 THiAT

F1 75 g9 g fF F 999 0%
IFET FATFL  TF TR A

A I AR wIA U= gY
o7 T g1, THRL AR FIE 9@E qGY
AT & | AR 7 g fewrAT grar g
fe g9 g & §, 399wy &1
FfAFI F8Y § 1 59 ATARY T 3T g7
e feard & aftg s<ar smga § 1 A3
feerd TF sTH A O & A TR
Fr g fHardl wT SRR & qT 9%
AT AH AT § | T =T 8
5 q= fopd & sifva ad s fg
T frgm & T ey SEET M
fram #1 oAt 7 fAad g IaR g
AT & 1 @AT A FTH FIT AT ST
qIHT § 98 39 FAF 99 § gAgaAr
& AT ITR N AT ¥ F7 AL et
g1 I A ST AAGE FIH FQT
gHA A AT AT FTH FIGT g AT TG
ANFT A I K AR FQXE 3 99 57
wargdr faad a7 gga™ #¥ 37 § e
QAT T FTH FI7 ITAT AAZL FF AIZLH
« fged qT A FTH FAT @AT & A fFar

. SAPRU) :

femr@ arar S @t AWAT qaqr IAM
fFeaasma g7 ¥ oiFaaiEE
JITE TEY &, ITET T FA AW BT
eI JEY et § t gefem § o s
fF 9z fewrd & 949 & 17 98T #
A AFLT FT FAr NfEd AT aem
g3t #1ag fgaraa O s =ifed
fF 9egi7 g ¥ qarfeors & At @av
T § ITF FIT AR AA Teq AT < |
FaF AT 3991 F7 fAz90 FTAT 0T
fF &7 & &7 oI g9 aF G F g4T
# IS TAT F1AT T 9047 07 qTF
feara AT SAfare w 5w d@ A
aasdr &1 w fa 3a aag ag fag aqa
qTEA T 1T & A I F A0 G
T 3T 0T F7 SHRT  JHeAT (A
SO AT I QAT T AT F AT AR
HETT F qIT FTH HIT |

qERT  FIZS AT AU FY HHS
FOT {0 HUT &IF FI o A7
A67T GIFT AT & GIH d5 gHTE TaT
T A4 F FHT FAT © FUS TH
agaT ATET AT |

Tae VICE-CHAIRMAN: (Surr P. N.
Sapru): I am sorry to interfere, but
the hon. Member has exceeded his time
limit. You know, Congress Members
time are getting ten minutes each now.
It may even be reduced further.

Gr1ant ZAIL SINGH: Ten minutes.

Tue VICE-CHAIRMAN (Surr P. N.
SaPruU): You see, we have got a
very large list of speakers. They are
all anxious to speak. Therefore, you
should co-operate with me.

* Surr JASPAT ROY KAPOOR: It is
the national problem, not a party
problem. Let the time be equitably
distributed among all the members and

. not party-wise.

Tre VICE-CHAIRMAN (Sur: P. N.
I should personally feel
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glad if all could take more time in
this debate, but I cannot help it. We
have to get through this business
today and therefore, I would like to
have co-operation from Sardar Sahib.

A @ fag - F A 9ES g A8
q=ar A1 fF gy 49 7 AT A@
FF | AITHT 3F A &, (771 4T HAT
qIfgT | 51§ WX SIXH @A G 4T
T AL AT FTIATI & AF  F
©rar....

Tue VICE-CHAIRMAN (Surr P. N.
Sapru): Your time is already up
When I say, “Please co-operate with
me” I mean, to say that you should
finish your speech. Mr. Jaspat Roy
Kapoor. Ten minutes.

4

SHrt JASPAT ROY KAPOOR: Sir,
admittedly the food situation in the
country is not satisfactory and through
I have to offer some criticism of the
policies of the Government and have
also to make certain suggestions to
improve the situation, I must con-
gratulate the Government and also
the Food Minister for the very firm
and sgacious manner in which they
have tried to solve our difficulties so
far the immediate difficulties are con-
cerned.

Sir, I would like particularly to
congratulate the Food Minister for
the very frank and straightforward
speech which he delivered yesterday,
admitting that the situation is rather
difficult and also admitting some acts
of omission and commission which
were committed. Sir, this portfolio
of Food and Agriculture has always
been a rather difficult portfolio. It
has never been a bed of roses; it has
always been a crown of thorns. And
yet, in spite of it, if we find that
there has not been a very acute situa-
tion created in the country like the
one that we had to face during the

war period, when millions of our
countrymen died of starvation " in
Bengal. It should be a matter of

some satisfaction to us and of con-
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Sir, this situation, difficult as it is,
must be treated on a national basis,
and though appeals have been made
by our Prime Minister and by the
various State Ministers to all the
different Parties in the country, and
though the different Parties do say
that they are prepared to co-operate
with the Government to meet the

.situation, still, in actual practice, their

conduct has been just the reverse of
it. Sir, yesterday my hon. friend, Dr.
Ahmad, said that he saw the Food
Minister and he saw the Chief Minis-
ter of Uttar Pradesh, and he appealed
to him to extend his co-operation to
the other Parties, and he also assured
him of other Parties co-operation. He
said that he appealed to the Chief
Minister to have a cease-fire. Now,
Sir, so far as we know, the Chief
Minister of Uttar Pradesh has been
repeatedly extending his hand of co-
operation to the other Parties. If my
hon. friend, Dr. Ahmad, seems to
think that there can be only one-sided
cease-fire, that is something impossi-
ble.

Tae VICE-CHAIRMAN (Surr P. N.
Sapru): The process must be simul-
taneous.

N

Surt JASPAT ROY KAPOOR: Sir,
while they want that the State Gov-
ernment should cease opening fire,
they want their Party to be incessan-
tly opening fire. Under these cir-
cumstances, it is natural that there
cannot be that perfect co-operation
between the Government and the
other Parties. Sir, not only in U.P.
have these Opposition Parties made
the position from bad to worse, but
now we find that this sort of tactics is
being resorted to even in West Bengal.
Our friend, Shri Abdur Rezzak, just
informed us that in West Bengal too
there is now going to be some direct
agitation. But what for all this is
going to be, we cannot understand.
Only in todays Hindustan Times, Sir,
we find that Dr. B, C. Roy, the Chief
Minister of West Bengal, appealed to
the various Opposition Parties tn
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difficulties, whatever they be, and we
are glad to find that the Praja-Socia-
list Party in West Bengal accepted the
offer of co-operation and they with-
drew from the agitation. Sir, we find
in the ‘Hindustan Times’ of this morn-
ing a message quoted from the special
Calcutta correspondent to the effect
that.— \

“The Praja-Socialist Party one of
the important constituents of the
Famine Resistance Committee, has
decided to dissociate itself from the
direct action campaign.”

But at the same time, we find that so
far as the Communist Party is concer-
ned, their Leader in the Legislature,
Mr. Jyoti Basu, told a press confer-
ence on behalf of the communists that
so far as they are concerned, they are
going to resort to direct action. And
what that direct action is going to be.
It will include defiance of law and all
that. Now may I Sir, in all earnest-
ness ask what all this means? On
the one hand, they say that there
should be cease-fire, and on the other
hand, they are resorting to direct
action. Now, Sir, obviously it seems
that these Opposition Parties want to
exploit the situation to the advantage
of their Parties, and they are not
earnest and sincere to see that this
difficult food situation in the country
is solved.

Now, Sir, so far as U.P. is coneern-
ed, the situation there is worse than
in any other State of the country,
And yet we find that the Food Minis-
ter, though he belongs to that State, is
not treating the State of Uttar Pra-
desh in a fair manner,

s & IT awsy : CiEar g’
9g T NPT FEaA g |
Sarr JASPAT ROY KAPOOR:
fear a8 megU Ay @Y § MifF T A
Aoy weFy T IT @ § |
But it appears to me, Sir, that he is

acting in this manner very much like
a good modest Hindu housewife, who
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! persons, particularly if they are guests

from outside the family, ignores her
own husband.

THe VICE-CHAIRMAN (Serr P. N.

Sapru): You have two minutes
more,

SHrR1 JASPAT ROY KAPOOR: And
that seems to be the position, Sir so
far as our present Food Minister is
concerned.

With your permission, Sir, T will
now point out in what discriminating
manner the State of U.P. has been
treated so far as the allocation of
foodgrains is concerned. I would like
to compare the allotment of foodgrains
to Uttar Pradesh with the allotment
of foodgrains to West Bengal and
Bihar. Now, Sir Uttar Pradesh has
a population of 6°32 crores; Bihar has
a population of 3:87 crores; West
Bengal has a population of 2-63 crores.
The total population of West Bengal
and Bihar comes to 6°5 crores, which
is very much the same as the popula-
tion of U.P. Now what is the food
position in the State of U.P. and in
the States of Bihar and West Bengal,
both combined? Sir, our position is
very much worse. I will quote some
figures mn this connection for 1956-57,
for no subsequent figures have been
supplied to us.

Now the production in 1956-57, in
West Bengal, was a little over 44 lakh
tons, and in Bihar, it was a little over
47 lakh tons, the total being 91'5
lakh tons. The production in the
same year, in Uttar Pradesh, was 91' 81
lakh tons. So the total production of
foodgrains in West Bengal and Bihar
was almost equal to the total produe-
tion of foodgrains in Uttar Pradesh.
But if we confine ourselves only to
the wheat and rice production, Sir,
then West Bengal had the total pro-
duction of 43-30 lakh tons and Bihar
40- 38 lakh tons, the total being 84 lakh
tons. And so far as U. P. is concer-
ned, in the same wear, viz., 1956-57,
the total wheat and rice production

. was only to the extent of 54 lakh toms.
when she has to feed a number of

And so we see that the wheat and rice
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production in UP. was very much |
less than that in West Bengal and |
Bihar. But yet, what do we find?
That in West Bengal and Bihar, they

have 22,000 cheap grain shops.

THE VICE-CHAIRMAN (Ssr1 P. N.
Sapru): The hon., Member must
bring his remarks to a close.

Surr JASPAT ROY KAPOOR: Does
time fly so soon? 1 beg of you to
give me a few more minutes. I don’t
want it for myself but I do want you
to consider that the State of U. P. is
very badly off.

Tae VICE-CHAIRMAN (Sar1 P. N.
SaPrU): We have got to be fair
to every State. There are a large
number of Members. So you must
bring your remarks to a close.

SHrr JASPAT ROY KAPOOR: I
«don’t know. I must obey your direc-
tions but then I must appeal to you
.and also to the Government to see that
if possible some more time might be
allotted so far as UP. Members are
concerned. This is just the State
where the trobule is the most and
therefore Members from U.P. ought to
be given a little more time. Any-
way I will finish in a couple of
minutes.

Surt BHUPESH GUPTA: How is it !
that he accuses us of trouble and he
wants more time?

SHri JASPAT ROY KAPOOR: Let

me finish this aspect of the case. |
Now what do we find? In Bengal
and Bihar there are 22,000 cheap

grain shops. In U.P. there were only
3,000 and now there are 3,700 grain
shops. The total allocation of wheat
and rice so far as UP. is concerned
has been 60,000 tons per month so
far. It has been only recently
increased to 85,000 tons but so far as
West Bengal and Bihar are concerned
they have been getting—you will be
interested to see—1,60,000 tons of .
wheat per month in addition to rice.
These are the figures which I have
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got from the White Paper which has
been circulated

Tae VICE-CHAIRMAN (Surr P. N.
SAPRU): They tell their own tale.
Please wind up now. I cannot allow
any further time.

SHr1 JASPAT ROY KAPOOR: Let
me close the last sentence. What I
mean to suggest is that our position
being worse off than that of Bengal
and Bihar, our State should at least
get as much as they get. I don't
grudge whatever is allotted to Bengal
and Bihar they may have even more,
if they need, but let us not starve.
Let us have more shops and let more
grains be allotted to us. This is my
appeal to the hon. Food Minister.

Tue VICE-CHAIRMAN (SHrI P. N.
SAPRU) : Shri Niranjan Singh.
Please finish in ten minutes.

st faism fag  (7=m w3w)
ITAATERT qg1_T, § %o fyae @
e ¥ AT Sifw q R SfEa
;AT THTT (A FIX SA1ET & o7y |

foam Y qgFa & 7N S T 39
AREY A AR Tg ATAT WY THE A
fo g7 @FT o7 35 aiae T Sar
o & g 3 g ) A d g AW
FEAMH T FIF AT 1T FET |
4 & AR & & @8 F 3 qeAr
TG =1gar § Fife 39 a¥v A fazaw
T FATE | AT a99 98> Irg A Fw
W F FTT T N T Far 99> fo@
ATIIAF | AU FAT & R 9 a%
TR T Ff 1 3oz § 7Y @i q
aF @M &1 WA w3 o e et
FIF ATAT ART & ) U a1 ¥ fF T
et & T A7 Sarar dar faear @
IHY A1 A SATIT Y SHTET 94T FYGT §
o afg A9 &y Al w5 Fug 34
AT | Ay Y Y ag @ 7
F7 A T | gAY 7g fF nfe w7
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T a7 Sraq faaty wgar FEar g,
qg Wl AT FEAT Fr 2@ATE | QA
I qge 99 fF 9T w7 g a9 HT
qF AT &, {7 qe7 I3 § A Tgh AT
Ag FET AT 5 qTT FT UF AR qig
feat ST JIX 39 g FT AT
AT 39 GFTT § Fg91 g8 § T 98
Fgdl 95T TS § T T §F TG &)
AT ag g & T @A 9E AT g
IO FH AT I LRI ToAT  FAT
TFdr & 1 g% gEr o arafagt
F 39 #F & o7 97 AR F74
95T afg = oA A7 UF 9T WA
feaq faer 1€ a1 w1 SAET F1 ST 8
IR T q47 ITH7 AGT 79T A Wi
FT 1 QAT & | IO AT qTAR 7

ST Wi 9T fa%al g qr T Hf
| gw qTaER ¥ fod 9% F a ?
SUKEUETCHE S E ARG 1 e TS
g fF qaia § Y uFT qul FAq
fRadt zaww Y aFAT 8, @Y UwT
Fiza A fqal gaFw g1 aFdt & I
TS & FAT, I AN & A0 H
WE FTAEF FT | WX A AT AT
TE T AT IT FATQ@ A FgF ArAm Qv
SeaTE  AET AF, SrSHIA Agl &g
T TTIRY ATZL J TEAT AT GT |
P & AT SACEHT AT AT TAT
AT wY AT AT & fg I & A=y
g afe ot &t Asfady F wq
q 2 fzar S ar A g J3ER
AT TG AR AT ST I FT AT
gag M Fm gy,

@O I affaT g FaW
o wyr & zw afew wf A
gaar wiaw g fF | oam ¥ 3@
g1 4 fearlt @7 £ & "wwar
& f @zt 13 aga wrg frard §f G
Y AT F @A AT & WIIHT ST
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qTEAT TF AT q A@¢ & 1 ot dfegfaa
T FG & AGHT A 57 UF WA
7 afs gaw fqarer fomt 97 @ 598
3% arT AW W A 21 A
I atg ¥ fA=rer Smar g 9w awg
¥ & gzarr #1 fegqma g gqa}
TEET & WYL §AET g9 WaT g1 W
gant gt fufeyw =« 7 aar ®
& % aw gar a1 #% @ § afew 4w
fafaa a7 qar gar av /), F9 AW
AgT ) framm ow 9T § fegar dar
giar & ggwr 3 A G w0 &
FFAT & o s A 7, GTATL FY AT
&g q6a & 6 g1 9T | fasa gmar
afem go i § wads ad uw fHaar
JET gUT ¥ THHT FeATST AIAT FEA
Ffer &1 &0 91 fEmg o FIT A
SWTAY FYAT A1gT § 999 4F @r-
quEAT g9 Al &0 a%Av )

dradr ara s sfoted & araey
#F oFf | wq 7 HEd @Y W
#1 feargee faié oy at §9 T v ood
oy gex & faw faar ar & sy
Iy AeR-AEEe W@ U, Iiwad
FA AT WA AZIET
q &7 fF 73 "g wwg & fom AL
21§ AvaT ¥ el wgar g F
ST quT BT AT § I9% qaras
FH A EAT ) AArFC A § T
FH g1 & ¢ & fag faasr s
w1 AT 2, faaw gk 3¢ & fag
q&rEl A & 7 9 FET @iaA §, F 99
w99 F1 Hgl M A57 qrar-faarg av @
@ & a1 T A atal W Ay 7@
g1 s foe fow iy & B
o I we o ofew 3 gwmw W@
qad AL g | 3EF 1% faeely Y AT
QAT & A HIF AER T2 *¢ A1 491QT
g fF agt ©F FTC & FIX W To
wafazfadt 7 9 AT TMEA E 1 R
TEHT, F9 fFHAT CawA § Yo Fo
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IF F AT EAT Y UF FC F SATET
§ SUTET 3 UHT AT Y% TFS F F=ns
g awaT & AT AT I FIT Y TFS
F fa7 wo %o w UFT & fgar & gawT
fFaar qaer ATEd &1 3@ dw
T Q@ A fg=rE A7 AIAT 965
g1 aFdr § A 9 fFEm #r wrar @
SEICEI G EA U L
oo famm w7 ardT #7 gw el 8
T SR AEL F 9T AgE fgerar
AT T HT AgL ¥ 9T fawar g
T ¢ AT GieT aga e A {6
adl faar | [T W A qiw AR Gy
AT 9T & 4 & 1T 9T  FT &
AT F&1 g1 R ST G g, 356 9%
¥ AT AF § & A a7 @y wrar
2 Y TF qIX O ] ST E Far T F
FA | T AF THFA AT § q@ AL
&7 9T feur S @ sady suwt
FI§ BUQT AGN g1 qFAT | q ALY
FgT & for ot afe § g fewfra
AR ITE faq e &, 33 @ ar
gaTT FY A &4 § F F10 T@| q0a1
g, gadr mifedi & TET 3T ¥ FG wW
@ Feal g AW gE 3 &M A
F AR gOL & FI L A AU 48
HANAGE A&l &, qg FMWM F &
qdeeT FEF & | T AIT § F A FEAT
wreat § fa afe sfaraw &1 & w30
g ar SEEI AF q T AT Tl
Bk F G FAT | Y 9 a3 &
¥ geadleqed am 4, S Ger g
78R MY Fewr Aty off Igw o
9% QI qTET A &1 &r gEE
fag gy fawyer g, e faea-
T G 2

TF WX AL |1 AT q€@T 1 W
W Gvere fean s § Suw o 7ar @
& AT & ST A ST G 9Tl
qET T &1 A §, g A @ AT
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g1 ufer @i dr gt 9w § faat
gar 2 R e g fafeme e s
FH AT UF T a7 ferHg 7g &
& w7 A @@ a9 #w g 9 & AR
T g Savar | § e agr € gad
Tk 98 Fag & % ware ¢ fafm
Ay el ffgar emsa g g9
JHT AT FT T Y qEEAT FG §
7g AT AWA A AE wmar) W
FUTH I Gt AT T AT qF ALY
AT, 98 SaT GAT THE FT
TdT T2 ¥ WGl ATael @M arer wTaHT
€ 321 T T 99w 78} &5, 6
ET 997 FA11 AfFT @ &
ifr 7g 5 @ s w1 fewdieqam
FIAT Y o151 TF @ AT § qer A
HAT &, SATT AT § A gt Arorer
| A1 § 937 9% WAdT 1 24 9%
¥ g feedeqmm 3T @ afe
SET T T AT HyrEwY "ray i § 9g 3@t
T AR ATAE & FAATL & e,
foar ‘

THE VICE-CHAIRMAN (Surr P, N.

Sapru):  You have almost finished’
your time,

it fiem fag: @ 9o fiwe
g o, A

Tue VICE-CHAIRMAN (SHrI P. N.
SaPrU): You have taken 8 minutes.

ot fadem fag @ fwe wgr a®
ZHET FT G §, 97 7 AW § &
EFE a7 fHar g T 44 o T
¥ feam@ & =7 frar € 1 3% A wR
5 G FEAT 91, ARFT FAAT §F TEL
Fgar AT fom TNAF gw fogAr o
g AR @E FCh T A1 wiedr-
g § ITFT fraat €Y 3eqam w1 A}
ZFed &1 AETAAT @ AfHT afx g A
F1 qET TGF A, afs ag Id dT 19
g, av 37 Al &1 F1E GHAGT TEY
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Z 1 afe o =gr fa=ag av eygedr
TEY X g AT 71T FFAAT & @1 I,
wEfATEAT T, w7 IAAT qAT AEY
g fagar g aifgw | 3@ dw@ A
gt ae ufar gt § a8t £ 32T F TEAA
F ot FeFa 8F g A@! g |
T/ T AW gFEL IAT@G qv
=Y, AT A AT w19 TIT G AT
FafTd a9 J SFTZTIA FIAT AR
g S99 79 g &, fFa & a9
#1 wfzfadt == st §, S99 Iafa
F ET § | eI e § T
F ST gATSF AT g, A7 @A qrav
& 9 | g TET £ | UF aX% W
qEd & faRe 3T & wgET T 8,
E T Y IJTHT TH TG FT HHEA
AGY QAT TN | TET I U T Fedl-
F34 giar € agr afg aF & gaY §rdr
£ ®T gug 97 Al 5 faearn, ar
afg waTg § 1A 7g1 faw #i |
T A A T AT A wEd g
g |qw g orwn | safaq w9 aF
oSt 7T 7 gfena £ sgaear 4@t
grar g, faam &1 o fa=rd &y &fa-
TIET €Y 29, a9 T AT =A1E F Ieafw
qg AT qZ AVAT |

uw {FEm w7 g a8 § fF
| AT OF FAA IAH! Aot §
S FF FaET AT O G52 939 2 e
q= UFT JH9 & wfas g, 3T
ARt gifesT & | SUF 9w A
aryq TEF ga fF fFaT aw@ ¥ goar
AFT TG FT % | fFEw w7 q@F
At qar faer AT § 9\E A8 9T q97
#T Aqt & | 39fad 99 T g7 7 QA
AT 17 KA IqF @1 g1 AT g9 qaF
=17 718 = fFa gagr © a7 oy
FT FF, AT FT IQEA FI g% g
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TgeT |7 919 8 | g9l 7T I9H!
frars & At ifsrd | S9% @13 |qaqr
F G, £ mfy 3 AR wleama
Iqersy FTA | AT gar FF GTEATTH @
afg g a%dl § |

IS & grEeq 7 9F I8 FeT &

st JraArems (st dto THo @A)
o H1T RIAT A2q o HT AT

sft fiew fag : AR aft @9
39 qY@ & 2T AT § 5 9 qrad®
% HIT B F TFGALHAES HL, I9H
a7 fFgm #1341 98 3T 99 & |
AT 1T TG § [ ST 157 gHT faean
g ag fiw gug 9 faemr 7§ | 9=
AT AT @ BT § a9 gHET
ot faear € | f67 2w 3o aa H
T 37§ | S A" F AT ;A
faeaT & ag qrar AgY Shar |

§ UF I qT A F FF 5 |
weat Sft 7 2fsT F v 7 Far fw gw
Ted F1 2T FEAT ART § | T HIFHIT
e @At FTEdY € ag ¥ JAar A
O HAT AT FIHTL QY &1 THaT |
e 7g), 7 wis #r g #fow
T THSA AT F TG FTH WA, AT TG
Frudt #1 §A9 7 F %, oy g
F UT q& TH I JATT 2 gh AT
T ® W9 AT @O g% | I AW
#fe #0 § a9 WSt AEw g fF
T ALSIE T 79 27 &, J1E9 ¥
w7 23X €, 39 fHam 1 7R gF are
FT 12T g Y § afFT aemT F1 W
2T 9TAT &, SEHY AR, G 7IAT 7A
FT ZIET 92T §, IHT FLFW 5 To
F W ¥ gdedr § HIT ¢ T W
I § | gufad 99 g e qear
§ qa fen Y ata & gre afwd
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Tue VICE-CHAIRMAN (Surr P. N.

Sapru): Mr. Jaswant Singh. I called
you when you were away.

Surr JASWANT SINGH (Rajsthan):
I had gone for my food, Sir.

SHrr H. P, SAKSENA. We have
had no lunch hour today.

Surr JASWANT SINGH: But I had
to eat something. 1 was prepared to
forego my {urn.

Tue VICE-CHAIRMAN (Surr P.
N. Sapru): Fifteen minutes.

Surr JASWANT SINGH (Rajas-
than): I was told that I would be
given 20 minutes. Before I left
I was told that I would be
allowed 20 minutes. However, Mr,

Vice-Chairman, 1 heard yesterday the
speech of the hon. Food Minister with
attention and interest. To his credit 1
must say that he was frank enough to
mention the shortcomings in the
administration of food, and also
he assured us that he 1s taking
steps both short-term as  well
as long-term, which will in due
course of time meet the situa-
tion which has been created and
which is before the country at the
moment. As far as the shortcomings
are concerned, we know that they are
there, and the Government has failed
to that extent. As regard the future
steps, Dr. Kunzru this morning said
that he was sceptical. As far as I am
concerned, 1 feel that wunless they
radically change their policies they
would never be able to fulfil the tar-
gets or deliver the goods. I do realise

that the position of the Central Food ‘

Minister is unenviable as stated by
Mr. Shiva Rao yesterday. He is res-
ponsible and answerable for acts of
omission and commission over which
he has no control either directly or
indirectly. But this has to be admitted
that as far as direction and policy are
concerned, they emanate from the
Centre and as such his responsibility
is there. If the Central Government
cannot see that their policies are
implemented by the States, well, for
the present there is only one State
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which is not under their control direct-
ly. The remaining 13 States are direct-
ly under their control. But in due
course of time when other States alse
go out of their control, it will be a
matter for serious consideration as to |

how this problem of food will be
solved.
SHr1 BHUPESH GUPTA: You do

not have the Food Minister here.
will lose his job.

He

SHRI JASWANT SINGH: I was a
little surprised by the statement which
the Food Minister made yesterday, that
the Prime Minister had in the other
House only the other day made a very
significant statement. That significant
statement, to quote the words of the
Food Minister, 1s that the Prime Minis-
ter said that “it was unfortunate that
we had not realised the importance of
agriculture in our planning. We had
not given it a sufficiently important
place.” 1t is a very damaging state-
ment coming as 1t does from the Prime
Minister.

Sarr SHEEL BHADRA YAJEE: It is
a frank statement.

Surr JASWANT SINGH: 1t is
deplorable, therefore, that the Prime
Minister and his Government, who
were supposed to be the representa-
tives of the people, had during the
course of their eight years’ rule, not
been able to solve a problem of this °
nature. It is deplorable. And not
only it is deplorable, but 1 feel that
what has been stated is not correct.

(At this stage Shri A. P. Jain en-
tered the House.)

I am glad that the hon. Food Minis-
ter is here in the House now. What I
was submitting was that yesterday he
referred to the statement of the Prime
Minister and I quoted his words. He
said that it was a very significant
statement. But I stated that it is a3
very significant but most unfortunate
statement, because it shows how a
matter like food has been taken mt@=
con51derat10n half- heartedly
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|shri Jaswant Singh.}]

>econdly, Sir, I teel that it does not
represent the correct state of affairs for
the simple reason that soon after the
Congress Government came mto office,
they put the senior-most members of
their Party in charge of this portfolio.
The first Five Year Plan was wholly
and solely devoted to the enhanced
production of food. It was then an
agricultural plan. We were also told
that the targets had been fulfilled. That
was stated by the hon. Food Minister
himself. He said that very nearly the
target set for the First Five Year Plan
so far as agricultural production was
concerned had been fulfilled. Time
and again we were assured by the
Government that before long we would
be able to export the food grains. I
also remember to have heard the state-
ment of the Prime Minister that if by

1955 we are unable to solve the food '

problem he and his Government would
resign. From time to time, they have
been making statements and appeals
saying that they are taking this step,
that step and so on and now, in the
eighth year, to come forward and say
that we had not given it a sufficiently
important place is surprising. Certain
targets have been fixed for the Second
Five Year Plan and we understand
that by 1960-61 an additional food
production potential of 153'8 lakh tons
will have to be created. If the result
of the past two years is any indication,
we fee] that this target is also incap-
able of being fulfilled. Sir, in view
of the shortness of time, I will deal
with only two or three items.

TaeE VICE-CHAIRMAN (Surr P. N.
SAPRU) : you can have five more
minutes. Instead of fifteen, you can
have twenty minutes.

SHrr JASWANT SINGH: Thank you
very much, Sir.

I will submit, Sir, that the Govern-
ment assumed responsibility for
organising the economic development
of the country eight years ago. It is
really a matter of regret that it still
seems unable to get going on an inte-
grated and sufficiently intensive effort
to expand our agricultural production.

[RAJYA SABHA]
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Sir, I said that the Food Minister was
frank enough to admit that in certain
sections the unprovement has not been
as it should have been and he men-
tioned the multi-purpose projects as
one of them. The potential created
by these multipurpose projects was not
properly utilised. As you Kknow, we
have spent colossal sums on these
multi-purpose projects and one such
big project has come to Rajasthan for
which we are thankful. In this con-
nection, I refer t{o the Rajasthan
Canals, There is an eternal problem of
famine in some parts of Rajasthan. The
coming in of the Rajasthan Canals has
created a great potential and we are
very happy over this. We are also
hopeful that millions and millions of
acres will be available for cultivation,
It will create a great potential both
for landless farmers and for other
purposes also if the Government wants
to go in for big farms but at the rate
at which work is being carried on, I
am absolutely certain that it will be
another ten years or more before this
entire big scheme could be utilised. If
the Government is serious about this
matter and in solving this problem, I
am certain they will not allow things
to go on as they are going on now.
These are things which are responsi-
ble for the shortage of food and for
our being unable to get more food pro-
duction.

The hon. Minister then referred to
minor irrigation works and in that
regard, we were told that we had
succeeded to quite an extent. As stated
this morning by Dr. Kunzru, we are
not certain whether the figures sup-
plied by the various States are correct.
I stated before the hon. Minister came
in that we realise that his portfolio is
one of the most diffieult portfolios,
that the Minister has to be responsible
for things over which he has
no control directly or indirectly
and that, therefore, he has my
sympathies but Sir, all the same,
as long as he occupies this post,
he has to be responsible for this some-
how or the other. In regard to minor
irrigation works also, we know that
something has been done; at least
speaking for Raiasthan I can sav that
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but we also know that the old works
which were doing a lot of good work |
have been completely neglected. While !
Wwe are progressing in certain direc- |
tions, in other directions, the old ‘
works have been completely neglected
and production is at a standstill so far
as minor irrigation works in Rajasthan
are concerned. The land-owners, small
or big, who are experts in this line
and who are doing such a good job
have been discouraged for some rea-
son or the other and these people have
taken all their investments from agri-
culture and have put them in other
fields. I can say this at least so far
as Rajasthan is concerned. I can say
that from my personal experience, The
Ganganagar Colony is the granary of
Rajasthan and there, a large number of
people, because they have no incen-
tives and also because they do not get
the worth of their produce, have taken
away or are taking away all their
investments from the holdings of agri-
cultural lands and have invested or
are investing them in urban lands.

Suri SHEEL BHADRA YAJEE: Per-
haps these jagirdars were afraid of
the land ceilings and that is why they
are withdrawing their investments
from agricultural lands.

Surr P. D. HIMATSINGKA
Bengal): Which colony?

(West

Surr H. N. KUNZRU* Ganganagar
Colony.

Surt SHEEL. BHADRA YAJEE:
They were afraid of land ceilings.

Tue VICE-CHAIRMAN ($HRI P. N.
SapPrU): You go on. Your time is
limited. )

SHRT JASWANT SINGH: Regarding
the food zones, we were also told that
practically these zones would stay.
Well, they may stay; we have got no
objection if the Government has come
to a definite conclusion that these zones
are doing good work but we have got
certain problems which the Govern-
ment will have to solve. Otherwise,
these food zones also will do very great
harm. T raised this question the other |
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day in the informal meeting but for
some reason or the other, the Food
Minister was not pleased to give me a
reply then. My question is this: Take
again the case of this Ganganagar
Mandi which is one of the biggest grain
mandis in India. The colony irrigated
by the Gang Canal irrigation system
is the main granary of Rajasthan and
it supplies foodgrains and pulses not
only to Rajasthan but to places as far
away as Calcutta, Bombay, Madras
and so on and so forth.

Now here a very serious situation
has arisen and that is this that because
of this new zone—it links Rajasthan,
Madhya Pradesh and Bombay {foge-
ther, and the prices of foodgrains in
Bombay being very high—all the food-
grains from Rajasthan, from the Bika-
ner Division are exported to
Bombay and the people in Bikaner
are supplied with imported foodgrains.
Have you seen this absurdity, the
extent to which absurdity can go that
the thing produced in a locality should
go away a thousand miles and import-
ed food should come to that locality?
The Government was very well in a
position to supply Bombay with the
food which has been imported, and
the ships containing imported food are
there in the harbéur of Bombay.
Instead of that, foodgrains from the
Ganganagar area are supplied there
and the places round about that loca-
lity have to depend on the imported
foodgrains or on.the foodgrains com-
ing from elsewhere. The result is this.
About this time, ordinarily the price
of foodgrains should be near about
Rs. 14 or Rs. 15 a maund, but today
foodgrains are available only at Rs. 23
a maund and Rs. 24 a maund, and we
receive imported food. So I have no
objection if the Government feels that
these zones are very useful, but then
they should see also the wastage of
money—which we have fo incur—and
the plight of the people who have
been put to such a great difficulty.
They say that in living memory in
Bikaner the people do not remember
that prices have gone as high as they
have gone this year. Yet it may be
said on behalf of the Government
Benches: Why should Rajasthan or

-
-
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[Shri Jaswant Singh.] !
that part of Rajasthan grudge it when !
the foodgrains in Bombay, Calcutta “
and other places are selling at as high
a price as Rs. 40 or Rs. 45 a maund? ‘
But that is neither here nor there. ‘
The capacity of the people to pay ‘
the high price should be taken into !
consideration, and a majority cannot
afford to pay the high price. We only
see that those who agitate are looked
after. Take the case of U.P or Bengal
or even Bihar. Well, we feel that if
you agitate more, Government would
come to your help, but if you do not
agitate, certainly no help will be given
to you.

THE VICE-CHAIRMAN (SHrI P. N. !
Sapru): In U.P. the prices are fright-
fully high; perhaps you are better off.

SHRI JASWANT SINGH.: Step-
motherly treatment will be given to
you if you do not agitate. Therefore,

Sir, this is the position as far as the
zones are concerned. |
Then, Sir, we feel that we have

toyed with this problem for too long.
Millions of our people are half-starv-
ing. Food is there but it is beyond the
means of a very large number of
people; there is dissatisfaction in the
country, and public opinion broadly
regards the handling of the food policy
by the Government as inadequate both
in regard to holding the price level and
in the long-term aspect of raising foed
production.

Then, Sir, another brilliant idea by
which to increase food production is
the intensive rabi crop campaign that
is presently going on. If Sir, college
professors and teachers and students
can deliver the goods by going to the
fields I only can say: God help the
country.

SHrr A, P, JAIN: Of agricultural col-
leges.

Surr P. D. HIMATSINGKA: Agri-
cultural students.

SHRr JASWANT SINGH: 1 know,
maybe they are students and pro-
fessors of agricultural colleges, but 1
can say this that our agriculturists ;

[RAJYA SABHA]
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and farmers know more in préctice
than the theorists, than those profes-
sors, and how can the professors and
students from the agricultural colleges
go and teach them? They themselves
will have to learn how to do this, of
the time to cultivate, how to cultivate
and all that. 1 feel they will make
such a mess that we will have to
regret it at leisure (Inter-
ruption.) and probably, as my friend
here says, they will go on a picnic at
the cost of the agriculturists and they
will enjoy themselves; they will have
a little holiday from their colleges and
after enjoying themselves and wasting

the time of the agriculturists who
know in practice much more than
these theorists

SHrr H. N. KUNZRU: It is not

quite so.

SHRt JASWANT SINGH: That is
my opinion.

Surt H. N. KUNZRU: It is quite true
that the cultivator in the beginning
will never learn anything from these
professors and studentis, but in three
or four years’ time he will begin to
learn.

Tue VICE-CHAIRMAN (SHr P. N.
Sapru): I read, as a student, Dr.
Harold Mann'’s book on Indian Agri-
culture; he thinks that the Indian agri-
culturist, though conservative, is
teachable.

SHrR1 JASWANT SINGH: Then, Sir,
there was a talk about the figures and
the statements on which our Govern-
ment largely depends, and quite right-
ly too; we cannot blame them,

Tae VICE-CHAIRMAN (Ssrr P. N.
Sarru): Now you must bring your
remarks to a close.

Surr JASWANT SINGH:
allow me two minutes, Sir . . .

If you

Tue VICE-CHAIRMAN (Surt P. N.
SAPRU): I have given you twenty
minutes; twenty minutes are over.
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Surr JASWANT SINGH: I am just
finishing, Sir; just two minutes; my
other friend from my Party will take
two minutes less. 1 am just finishing.

Suan MOHAMAD TUMAIR: When
you have still a lot of speakers, time
will be needed to accommodate them,
and if you intend to accommodate
them, you will have to enforce strict
time limut,

SHr1 JASWANT SINGH: My time is
wasted, Sir. I would now say only
one thing.

Tug VICE-CHAIRMAN (Surr P. N.
Sapru): Please bring your remarks to
a close.

SHrRr JASWANT SINGH:
minutes I will finish, Sir.

In two

We depend on our figures, and this
and that, 1 would say that not only
in different books there are different
figures, but in one and the same taken
there are different figures. Now to
take all the cases up it will take too
long a time, but only speaking of
Rajasthan, here is the bulletin of food
statistics, which has been supplied to
us, and I would invite the attention of
the hon. Minister to Table III on page
8 and to Table IV on page 13. Here
the same cereals for the same period
and for the same State have been
given. Now as far as rice is concern-
ed, the figure of difference is more or
less the same, only there 1s difference
of a thousand tons. In regard to
wheat, in the year 1954, one statement
says that it was . . .

Tue VICE-CHAIRMAN (Surr P. N.
SaPrU): The two minutes are over.

SHrr JASWANT SINGH: All right,
Sir. What [ wanted to submit was this
that if you turn to these tables you
will find that the figures are very
different accounting for a difference of
thousands and thousands of tons.
Therefore I do not know how much
one can rely on the statistics. Thank
you. -
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SHrr J. H. JOSHI (Bombay): Mr.
Vice-Chairman, it is a sad state of

affairs that we have to discuss the food
problem in such serious tones. Food
and agriculture are so vital fo our
economy. Agriculture holds a very
important place in our politics as well -
as in our social and economic
standards. Of the total annual national
income of 11,000 crores of rupeecs,
about 50 per cent is accounted for by
the income from agriculture. Yet this

. country can neither be called agricul-

tural nor industrial. For agricultural
production we must look into  th=
figures, and our bproduction is so low
as can be seen from whatI am
quoting. The average yield of rice per
acre in Japan is 3,750 pounds; in
U.S.A. it is 3,030 pounds; in China it is
2,387 pounds. whereas in India the
average production per acre of rice is
750 pounds. Now in respect of wheat
in Japan it is 1,860 pounds; in U.S.A.
it is 1,200 pounds; in China it is 760
pounds, whereas 1n India it is 600
pounds. I do not consider it necessary
to auote the figures of Canada,
Australia and such other countries
3. P.M‘which are agricultural countries.

In the case of cotton and tobacco
also we are the lowest. Now, Sir, let
us go into the causes or the roots of
such low production. Let me quote
from ‘Self-help in Agriculture’; it is
stated therein:

o

“At the present low average
level of production the major agri~
cultural crops in India remove over
3'8 million tons of nitrogen from
the land but the quantity supplied
by way of manures and fertilisers
is less than a million ton. There-
fore no effort for improving total
production will succeed unless the
over-all deficiency of nitrogen is
made good on cultivated areas.”

Now while, as I have stated, we have
low production we have to depend
for foodgrains on foreign countries
and that also to the tune of thousands
of crores of rupees. In 1956-57 we
imported foodgrains worth Rs. 111
crores and in 1957-58 worth Rs. 167
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[Shri J. H. Joshi.]
crores.
1951-52 we imported foodgrains worth

[RAJYA SABHA]

And before that in the years |

Rs. 228 crores and in 1952-53 worth

Rs. 161 crores. Now, Sir, this is a
‘very great drain on our economy,

I would now like to offer a few sug-
gestions although the Ministry may
have received hundreds and thousands
of such suggestions. I feel that it is
‘no use distributing the blame and plac-
ing it on any person or on any Depart-
ment. It is only the state of affairs
that is responsible for this. 1 would
therefore suggest that each State should
be made responsible for the production
of foodgrains and the Central Govern-
ment should be responsible for supply-
ing only that part or that portion which
is deficit. If the States do not dis-
«harge their duties properly and do not
‘produce foodgrains according to the
schedule or the plan, then I think the
‘Central Government should pull up
those States and try to see that action
is taken by the States according to the
plan. I suggest that each State, each
District, each Taluka and each village
in the State, and ultimately every field,
must have its own plan and programme
for increasing food production and a
chart should be hung in every village
panchayat office so that it can indicate
‘how much progress has been made by
each cultivator in his field.

There is also one more suggestion.
"There is a Talati whose duty it is to
-collect revenue and he is in charge of

five villages on an average. We have ’

got about five lakhs of villages in the
country and that means in all we have
‘a lakh of Talatis. That is a great
army with us, with the Government.
Now, if that army were properly
trained and if they are made to dis-
charge their duties properly, then 1
think the Government would be able
to tackle this problem of poverty and
this problem of food shortage. 1 feel
that these Talatis or these small men
.consider themselves or they feel that
they are very insignificant people in
this gigantic machinery of the Govern-
‘ment. So if their services are recog-
mised, if their services are appreciated
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and if they are honest, I feel that
much can be done to step up food pro-
duction in the country.

Then we have these big irrigation
schemes. They have either been
completed or they are on the verge
of completion and I think the Gov-
ernment should now divert its atten-
tion towards small minor schemes.
As far as possible each cultivator
should have a well in his own field.
After all, the cultivator at present
has to depend upon the caprice of
nature and where there are big
schemes there also the cultivator has

to depend upon the caprice and
whims of the Department. The culti-
vator may be requiring water any

time. If he had a well in his own
field then he may water his crops at
any time, even at midnight. Some-
times it so happens that because of
short supply of water from the big
irrigation schemes, the crops wither
away and the cultivator is put to loss
and ultimately the country is also put
to loss. I therefore suggest that
if the amount spent on one big irri-
gation scheme which may be costing .
Rs. 60 crores on an average . .

THE VICE-CHAIRMAN (Ser: P. N.
SaPrU): You have exceeded your time.

Surr J. H. JOSHI:
Sir,

Tae VICE-CHAIRMAN (Smrt P. N.
SaPrU): I am sorry I will have to
enforce the rule rather strictly now.

I am finishing,

Surr J. H. JOSHI:
finish straightway, Sir.

Then I  shall
Thank you.

Tug VICE-CHAIRMAN (SHr1 P, N.
SaprU): Just say your last word.

Surr J. H. JOSHI: As I was saying,
if the amount of a big irrigation scheme
—it may be Rs. 60 crores or so—is
diverted to the digging of wells and
if on an average a well costs about
Rs. 600, out of that Rs. 60 crores
ten lakhs of wells can be dug and we
can make ten lakhs cultivators self-
sufficient in respect of water and they
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can stand on their own legs. There-
fore I feel that the Government would
do well to consider these suggestions
of mine,

SHrr P. D. HIMATSINGKA: Mr.
Vice-Chairman, the hon. Food Minister
has given us various figures which
show that there has been a continuous
increase in production both from the
point of view of acreage under cul-
tivation and also the quantity pro-
«duced. Today Dr. Kunzru pointed out
that acre per acre the increase has
not been very much more than what
it was before 1951. Therefore the
problem should be looked at from the
point of view of how we can increase
production from the same acreage of
land. Sir, the obvious answer, as
has been given by various Members,
is that we should take such steps as
will help in the growing of more food
from the same quantity of land. For
that purpose there should be provision
for better seeds, provision for supply
of seeds in proper time, more supply
of water, that is t{o say, more areas
under irrigation, more fertilisers, and
supply of such other requirements of
the cultivators as they may be short
of. Sir, these steps that I am men-

‘ tioning are not new, they are all well-
‘known facts, but the trouble is that
in practice it is difficult to work them
cout and there is no machinery for
seeing to it that these steps are carried
out, so that wheh the farmers need
them they may get them.

Sir, as has been mentioned by the
Food Minister there is a shortage of
fertilisers 'The fertiliser that is need-
ed in the country is not available.
Moreover, so far as my information
goes, the fertiliser that is available is
mostly made available to the cash-
-crop producer. The fertiliser that goes
to Assam is used mostly by the fea
planters. Similarly the fertiliser is
used very much more by the sugar-
cane growers than by producers of
wheat or gram or rice. Tractors are
also said to be not available, and from
the Minister’'s speech I could under-
stand that he ig still thinking in terms

65 RSD—6.
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{ of import. There is a shortage of
. foreign exchange and my suggestion
’ would be that, if instead of importing

fertilisers we import the machinery
for producing fertilisers, in the long
run that will be much more helpful
than spending money on the import
of fertilisers. As a matter of fact . . .

SHrr P. S. RAJAGOPAL NAIDU
(Madras): What about the immediate
problem?

Surr P. D. HIMATSINGKA: The
, immediate problem has got to be
tackled by intensive cultivation, as has
been suggested by the Food Minister
himself. For that purpose you have
to make arrangements for the supply
of proper seeds, more water, etc., and
these minor irrigation schemes which
have been very successful in some of
the States

SHR1 P. S. RAJAGOPAL NAIDU
For all these you would need fertiliser
which 1s not available,

Surt P. D. HIMATSINGKA: If it is
' not available, it cannot be produced
even if I say that an arrangement will
| have to be made. If you have no
,’ money, you cannot import it. At the
l same time if you spend money on the
, import of machinery, it may be that
[ for two years you may have to tighten
¢ your belt, but in the long run you will
be in a much better position than if
you go on importing fertilisers year
after year and not taking steps to set
up the machinery which will be able
to produce fertilisers. Moreover, in
the present state of our industrial
development, I think a large number
of items of the machinery which will
be required for producing fertilisers
can be manufactured in the country.
There will be very few ifems which
will have to be imported, and the
foreign exchange portion of the cost
will be much less than what was the
case with regard to the Sindri ferti-
liser machinery. .

Sir, the same remarks apply to
tractors. Why should we think of
import of tractors which can be made
; in the country? There is capacity in
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[Shri P. D. Himatsingka.] 7 coal or some other fuel which can be
some of the factories which are there | used instead of cow dung being burnt,
for the manufacture of automobiles, | that will also help in the production
and as a matter of fact tractors can ? ﬁf a large quantity of food. I do not
be much more easily produced than now why the hon. Minister is laugh-
you can produce a motor car. In l ing at this suggestion. I have seen
tractors the engine is the most im- | With my own eyes thousands of
portant part, and that is being manu- ] réli;.ln%: pf t;ow dugg tk;lemg lbul"nt llcll
factured in the country. herefore, .P., Rajastnan and other places, an
if the Government takes up the ques- ]1Of sorng aflterrjlsatiiref arranigment cag
tion of arranging to buy a certain e made for fuel for cooking an
number of tractors from these existing | other purposes to replace the use of
companies, I have no doubt that they | cow dung, a large quantity of addi-
will be able to supply those tractors, | tional manure will be avallal_)le for
and very little foreign exchange may | the production of foodgrains. Sir,
be needed for the manufacture of trac- ; Ultimately it boils down to this that
tors. The capacity is immense, and | we have to make some arrangement
because of the short supply of certain | Whereby the steps that will help in
parts for motor cars and automobiles, thli productlon_;)f fOOdgllzaH@ coulld be
they cannot manufacture more of | taken. You will find that in a large
them, and the additional capacity of | number of places the .cultivator has
those companies, of those factories, | not got bullocks by which he can cul-
can be very usefully utilised in the | tivate his land. I know also from
production of tractors which will save | personal knowledge that a large num-
ultimately a large amount of foreign g;r ofh thentl ;}avethnot fgot bullo;l:s.
exchange which we have to spend in ey have to hire them from  other
the import of tractors. persons. But some arrangements can
be made in the different areas, some
Therefore, Sir, what is needed is | Persons may be put in charge to find
some sort of a machinery, some | out what is needed in the different
a}z;rangement, wherebydthe ste}fs that afanS, Sﬂd t(l};e ?I‘l”i‘mgegmﬁins;sti;ay 2?‘
the Government intend to take for | Mmaae by a Lentral orga
extensive and intensive cultivation ?‘rOVinCiaih OI;ig'atIli‘sitifn Cl)I‘ Iorgatr}ti'salg
can be carried out. There may be lons at the district level. in
officers or bodies which will see to it thlngsd Vgilll ve;ry mlclicgi iriltprove a%d
that what is expected to be done by | @ §ood deal oI our difhicullies may be
those who produce food crops, cereals | Solved by making these arrangements.
and everything else, do get the neces- | S0 far az tl;: case of West Eeﬁizl txs
- sary help in proper time and at | concernea, you Know, 1 o
reasonable prices and as and when divert a lot of attention in increasing
they need them. Otherwise I do not | jute cultivation because prior to parti-
see what is the short-cut that can be | tion, jute was being‘supp’lied from
possible to solve the difficulty which | areas which are now in East Pakistan
is facing us so far as this question is ;’;}d aél the_mlllsdareﬂlqnt“i?t ]313%531-
concerned. Sir, there is no doubt erefore, m order that the Indian
that if arrangements can be made for Um(;l I:I}E;y n<;t hat‘}:e to be1 dep;anfietnt
supplying water by carrying out | 0n FPakistan Ilor the supply ol jute,
small irrigation schemes in the vil- uwn?trBS?egalA};a; tOt.ethng t?}fe é;'oe'a;
lages, a lot of improvement can be er jute. entloned by 0
made. Minister himself, India is now almost
_ ) self-sufficient so far as the require-
There is another thing that can be | ments of jute is concerned and there-
done. There is a large amount  of | fore, it is that West Bengal needs more
fertiliser—I mean fertiliser in  the | help now than otherwise, if it had not
shape of the cow dung and other | diverted its attention to this impor-
manure which are burnt in the vil- | tant crop which is one of the most
lages for want of fuel. If some arrange- | important earners of foreign exchange.
ment can be made for the supply of /' So, my humble suggestion is  that
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some arrangement should be made so
that we can manufacture tractors in
the country and produce more ferti-
lisers here by -setting up more fac-
tories in different States where the
raw material is available in plenty.
The only thing that has to be done is
to set up a machinery for this

as
quickly as possible.

Thank you.

Surt DAHYABHAI V. PATEL

(Bombay): Mr. Vice-Chairman, it is
a matter of regret and I think, a mat-
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ter of distress to everybody in this ;

House that we have to discuss the
situation of food in this country in this
manner after ten years of freedom. 1
do not discuss it from any personal
point of view. I have no personal ill-
will towards the Food Minister. But
1 have to say something which is very
relevant, but perhaps unpleasant, and
I hope the House will understand it in
the proper perspective. Let me make
this clear because there are persons
who always are willing to misunder-
stand.

[Mr. DEpuTty CHAIRMAN in the Chair]

I have no land at all, but I do come
from a- family that has understood
agriculture, when so many people who
talk of agriculture do not. Only two
days ago, we had the Consultative
Committee of the Planning Commis-
sion and I asked a member sitting
there as to how many people of the
Planning Commission understood agri-
culture  themselves. There were
seventy-five cfficers of the Govern-
ment sitting behind. I asked them as
to how many of them understood agri-
culture or had done anything in agri-
culture themselves. Out of
seventy-five officers, two raised their
hands. This is tHe attention that we
pay to agriculture.

The Prime Minister says that there
will be no life in our Plan if we do
not become self-supporting in food.
What are we doing about it? We pro-
duce reports. I do not kndw whether
it would be possible for any one to

the

¢
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go through all the papers that are pro-
duced and do justice to them in the
little time that is allocated to the food
debate. The little pamphlet on food
is short. But there is a bulk of litera-
ture that has come, which has a great
bearing on the subject. Dr. Kunzru
fortunately lightened my task by
quoting  voluminously from  the
figures. So, I will not bother the
House by repeating them. But the
fact is blatant; it is staring us in the
face. We have been saying for the
last several years that our food deficit
is only 10 per cent. This is what 1
have heard ten years ago. We have
not been able to bridge the food deficit
of only 10 per cent. We say, our agri-
cultural output is going up; the food
production is going up. Mr. Jain told
us'that ithas been going up—12-2 per
cent. We have had an increase in food
production. Why are we short of food?
I think that there is something very
wrong with the figures that are pro-
duced before the Government. Many of
the officers of the Government do not
know what they are doing. Do the
Government here know how the State
Governments work? During the war
period, there was a severe restriction
on agricultural produce. A certain
amount of land had to be left for food
cultivation and not utilised for money
crops. In Gujerat, in many places,
tobacco was grown and when the
officer went there, he was told, “This
is cabbage.” That is all. The officer
went back. That is the knowledge
that our officers have about agricul-
ture.

We began very well after indepen-

dence. We talked of many things. I
understand that the Government of
India sent fifty young men to the

States to study agriculture, modern
methods of agriculture, intensive agri-
culture. I think that is what the Food
Minister meant. What did they do in
America and Canada? Where are
they? Are they working on any State
farm or are they looking after the
files in the Secretariat? My fear Is,
that is what they are doing. Why is
it so? Because we have changed our



Motion re:

3481
[Shri Dahyabhai V. Patel.]

on many things too suddenly. We have
not allowed the period of adjust-
ment to go. Perhaps, a sort of a
zamindari legislation was necessary in
a place like Uttar Pradesh. I am not
questioning it. Perhaps, a part of it
was necessary in places like Maha-
rashtra where there perhaps was a
large zamindari area. There were the
koths as they were called, besides the
sardars of the Deccan. Why is that
legislation bodily dittoed, adopted, in
Gujerat? There is no zamindari in
Gujerat. We have a robust peasantry
that was the backbone of our strug-
gle for independence. Our struggle
for independence was forged on the
struggle that the peasants of Bardoli
and Kaira waged. They were agricul-
turists. The first thing that the Cong-
ress Government did, on coming to
power, was to divest them of their
lands!

SHrt SHEELL, BHADRA YAJEE:
Whether they were the big agricul-
turists and small agriculturists?

Surr DAHYABHAI V.PATEL: Shri
Sheel Bhadra Yajee has got the condi-
tions of Bihar in mind. I am just
explaining to you that of all the lands
that the Government tried to take
away after this tenancy legislation, 80
per cent. or more land has remained
with the original owner. The only
result is that there is a lot of friction
between the landless labour and the
owners of the land. They used to be
as of a family with the cultivators.
They were looked after; their families

were looked after; their children were |
After this propaganda !

looked after.
of ‘land to the tiller’, they have been
thrown out because a conflict has been
unnecessarily created between them.
The village officers have been told that
the land must go to the tiller. Every
tiller, whether he works there as a
labourer for ten years according to
law or not, says, “This is my land; you
must give it to me”. At
season, there is burning of crops.
There are even murders. In Saurash-
tra, establishing peace in the coun-
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! tryside was necessary for agriculture.
outlook. We have changed our outlook |

The legislation that has been adopted
there is not agricultural legislation. It
is merely a vote and election legisla-
tion. This legislation has come out
of the fertile brains of some city Con-
gressmen and, of course, the labour
union. You think of the labour union
in the city and the city Congress. You
control 20 per cent. What will hap-
pen if the other 80 per cent. combine?
Therefore, you drive a wedge between
them and keep them quarrelling
always. This is the TDasis of this
legislation. There is no agriculture
behind it; there is no economy behind
it. It is only a vote-catching legisla-
tion. That is why the agricultural eco-
nomy, particularly of Bombay State,
has been so badly disrupted. I do not
think that I need tell hon. Members
of this House of the story of the
prosperity of Gujerat that attracted
attacks and that withstood successive
waves of Muslim invasion from the
time of Mohammad Gazni and they
were able to rise again after that loot
of the temples of Somnath and Girnar.

Mr. DEPUTY CHAIRMAN: We are
not concerned with the past history.
Please come to food production and
food distribution.

SHRI DAHYABHAI V. PATEL: Isay
it is necessary, Sir, because that shows
how the land there is fertile. I am
coming to the point. Why does not ...

Mr. DEPUTY CHAIRMAN: Please
talk about land and land problems; not
about Mohammed Gazni or the Som-
nath temple.

SHrr DAHYABHAI V. PATEL: If
you are a little patient, Sir, you will
understand that in so doing, I think,
I am sufficiently exelicit on my point.

I say, the land of Gujerat is suffi-
cient to grow not only food, but
enough cotton and tobacco for export.
It is this legislation that has disrupted
During the
recent war years, the peasants of Guje-
rat grew three crops of bajra because
it grows quickly. ‘There were five
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thousand pumps working in the Kaira
District. There are not five hundred
working today because the attach-
ment to the land is gone. Then we
have seen large irrigation works. We
hear a lot about them. I have been
trying to get some information about
them. I wish the Food Minister had
at least co-operated with us in that
respect. A little more vigilance on
this point would perhaps help him.
I know that there are certain rules by
which you can avoid any question by
saying that this is primarily the con-
cern of the State Government. But
I think that that can never be a right
approach.

SHrI A. P. JAIN: Have we denied
any information?

SHrt DAHYABHAI V. PATEL: Sir, 1
have asked questions about the Tapti
river scheme, I have asked questions
about the Mahi river scheme. I have
pointed out that in the Ratnagiri Dis-
trict the position is bad. That area
is considered now to be the worst area
from the point of view of agriculture.
It has only 10 per cent. of land under
cultivation. = There have been river
beds where previously large quanti-
ties of rice were grown. Why are
they not grown now? The answer is
that it is primarily the concern of the
State Government. Now, Sir, I am
trying to ask for this information from
you. I want you to think about this
problem. Of course, if you won’t
think about it, what can I do? After
all, Sir, there are people in this coun-
try who know and can understand
something about agriculture, and who
have given some thought to it. Why
don’t you take their advice? If this
is your attitude, if your mind is closed
and if you are only thinking of one
thing—how to remain in power— then
I am afraid your approach is entirely
wrong. And 1 say that the approach
of the Government is already wrong,
because the Ministry of Food and
Agriculture is subservient to other
Ministries.
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| Sur1 SHEEL BHADRA YAJEE: s
; he opposing the Land Ceiling Act?
g SHrRI DAHYABHAI V., PATEL: I
l say that the Ministry is subservient fo
i many other Ministries, in spite of its
| being such an important Ministry. If
our Prime Minister has said that our
Plan would become lifeless if we-are
not going to be self-sufficient in the
matter of foodgrains, then I suggest
that the Food Minister should have
everything to say in respect of many
other things also, for instance, in res-
pect of imports and industries, because
all these things depend upon agri-
culture, and agriculture also depends
upon them. But what has been our
policy in the matter of importing
tractors and other thing. (Time bell
rimgs.)

Mr. DEPUTY CHAIRMAN:
time is up.
45 minutes.

Your
Your Party was allotted

SHrr DAHYABHAI V. PATEL: But
I have spoken only for five minutes.

Mgr. DEPUTY CHAIRMAN: You
have spoken for 9 minutes. First
your Party was allotted 30 minutes.
Then it was changed to 45 minutes
after the time was enhanced. Now
you have taken 39 plus 9,
that is, 48 minutes. Please take two
or three minutes more and wind up
your speech.

Surr DAHYABHAI V. PATEL: I
wish to say Sir, that the Food Ministry

should be the most important Ministry
in our Government, if at all we are

going to solve our problem, It should
not be made subservient to other
Ministries as it is at present. Sir, we

have been hearing a lot about manu-
facture of tractors. I know that one
integrated scheme for manufacturing
tractors and other engineering goods
was submitted to the Government 10
years ago. What has been done about
that scheme? Certain types of trac-
tors are banned for imports, because
somebody who has not got that pull
with the Ministry or with the Secre-
tary happens to be the agent, and as
soon as that agency is transferred, the
import is permitted. Same is the case
with manufacture. That is why our
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agriculture ig in such a mess. This
is not the way in which any Ministry
which has a firm policy should go on.
We are just drifting. Why should we
allow things to drift like this? That
is the reason why our agricultural
production is going down. You are
relying merely on figures relating to
But what about the yield?
How many acres are bearing crops?
How many crops are there per acre?
Sir, where there were three crops
previously, we are having only two,
and where there were two, we are
having only one, and that too a poor
crop. That is the reason why our
agricultural production is going down.
It is high time that the authorities
should put their heads together and
change the entire outlook of the
Ministry, and if necessary, change the
personnel too. Mr, Ajit Prasad Jain
can manage things very well. I have
no personal quarrel with him. But
there must be somebody with a
dynamic personality and with a drive,
who can get his way with the other
Ministers also, not that the other
Ministers should impose their will and
their policies on him. We are going
to spend crores and crores of rupees
for importing foodgrains from outside.
I can tell you that it is going to be m

matter of perpetual shame on our
part.
(Interruption.)
Mgr. DEPUTY CHAIRMAN: No
disturbance. Let him finish.

Sarr DAHYABHAI V. PATEL: Sir,
the hon. Minister pointed out that one
of the remedies was large-scale cul-
tivation. I agree with him there. But
at the same time I would suggest to
him that he should take the help of
the army. After gll, Sir, this is a very
serious problem, and we have got the
army at our disposal. Take the help
of the army in this matter. Let us
have more and more canals and better
irrigation facilities. But I doubt very
much whether that is being done.
They know the method of mechanical
cultivation; they know the operation
of machines. They can give you much
suicker and much better results than

[ RAJYA SABHA ]
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| what other officers can give you. If
| we are going to solve our food pro-
blem and if we are going to stop our
imports, then let them take to agricul-
ture, at least that part of it which
concerng our large-scale irrigation. By
that way only I think we may be in
a position to relieve ourselves of much
worry and frouble in regard to this
foreign exchange problem that we are
facing today. Thank you, Sir.
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g a1 zaw waaw g 5 w8 9T w0
FE | TG AT FTE | A AT A5 §
fe ot aeq gz wETFRedl@E g ag
9 F #7 fATTET @51 3T | TR 98
39 &M F7 fArAT 9 o917 39 a1 fa6
wafss g fr vg e 3% g1 9ma |

g3 AT AW §F Haleod Fw
™0 | 3EF qATead a8 € fFowR
T ¥ QA ETA AN Fi A HTT HeAL
T FOFT AEY T AT qHFAT
FE FAF a7 THF qq fawA wdr
2 AT TR TF AL & J1] gawT AMAT
ST & AT OF 7 & e N degn
FY g1 gFar & | 6T o qFHT H0
wTar & & f6e 3gd e 34T wHra 4
FAF AMTAT AT § | BT, B TF THA
q TF G A TF BAA g7 AT AT@ AT
A HR &Y TFAT 5 |

3@F 913 79 | 99AT fEmd oqFg
FRATT F T AT ATTH TEA GAT
HEAar § | 9, 28%s § AT wE AT
Faga FHAT AT Faraa 7 g 9w
AT |/ o WY T GIMET JATE &7 TS |
ag UF AT AFT AT | g Py ¥
IT FAT T TAW AIEFAS T2 B
fafreex ft & #T F787 qRE H/K
THTAT FEAT & 78 guT TF gy SR
1 vaw foar @, Yy I FoA
# FEAT T AR ¥ Al 7o 3
areHT GF 9 famar geafaw fasard
7 qaw fear Jmay &1 1| 39 Faq T
qarar g€ o | 5% TeArET Yo IR
TIEHT AT & T AT T A | T H
¥ FF FI FH I AT TIT, TG AN
G TaTAE F FF HT FTH T AT
T W FG F AGE AAT WV FF
gy AT 4 o 5 ww & A AT g
g 1 3% o g e sy fFar mar
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g7 | IART FIET FGxT 7 AT T IART
fgraar &1 swg &1 A o1 | 7 T Ay
P g7 8 gIT £8 IIAEA g5 | AiET
T 9T AT IISTaT T FgT AT g7 |
{7 AR AT F AL AT ;T
qH ARTIA 4 AT I § FFAT I94T
foF oatsfras s € 98 Wi 497 oA
AT Fgar g a1 w37 7Y Fefr awfzd
iz f5=d g.@ gar § ) 7997 gard
faarea 4 wam afewy @ a1
Hfew A7 FERA wARTAT § oA
IR 78 arary &Y fF wg w7 fRar fa
Fg WITAT T F A AT § A1 S0 -
Hr g% & 98 4797 FFhW & ata &
g & | AT A AT arfa g &
ITFT Ag QAT T 7T gL § ) A
oAt @ ¥ agt A afew 5wk am
g a3 4 v A< 77 374 ¥ a%
oY UF foq FJafF FRAR gy
7 a8 feaswe g1 W@ a1 @1 tafyey
AL & AST GHT T LT 4T | AF UF
FATAT § BT TF FF HT 19 § | 37
AT TAAAE T TE AT @RS 930 &
fr gwa fodr aifafesa swgs &
Ffed awdm agt FE afew  aAd
F ofed g2

39% 1% U9 AH ag Fewl i fa
IgT 57 A% 7g A § [ gAR qeF
q HAT qgT T=E 5 | graee &Y W 3
T gHA TTwTe qAL gl § fr 5
o AT HA qF FATT FH FIFIC FI |
FUT T8 ST TIFATTHE FE F7 FURT
g SR qaTead UF W wAF Ay
F gre¥ &1 Faerr I § 5 Sqi-
*feF ATAT FEHT F AAICCAT qA
AraET qX@ & WA gAT & fF oag
T TIFHE § UL FEHA F7 HI{ERT
FIWT & | ATIT AIAT & T HI1AT-
T T A FAT & AT AgT &7 IR &
qHT AT _T AR 1 IF F9T 97 A9
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#1 frer ¢ Ff5ATE AT g FAT § AT
aFe® & fasa 9 § 1

AT TaARz W 3fvEar ¥ A
Y @rE wF wAS ¥ fau foEe
F1 § TG I g AT 78T TR F AT
T Fg gd Tade A6 sfear 7 1
o awg #1 ag gadr €l a1 [T g
&Y gt ATHAT Agd TP T &1 THAT & |
gf, gqdT  AgETAT TaAe A # FF
ZHRT AU TeEIHLE FAF AT 200
Hrar @edl RIS g F9 SV IHIT §
ag &R 9 A9 AL TEAT | TF SR AL
grfcer &1 % ar ag 73F a1 far & fau
Fvg g1 ST 2 | 3 AT WL I STear
fiyer s, afewl & uget A s a &x
A2 T A IEAT AT g
W\ WP 9EE A ZR FE THATR
TEE N

o H 4 A9 FIAT A g F
T QeuE | udrreax feuEde 7 §a-
mfsat & qarfead T@Ae & A
Y quEIT &t o | Fearfsal wral
&7 qrere § fergeam € g #iv 98 agr
M AT § TS &M F, AT 7 F,
FHIRIT & g FTH § a8 FTH %17 ardl
T § | A1 OF aga wegr agay AT F
FAET A7 1 FF q9 LRU% § 8 497
% QT 36T § 99T gATE | AR
Fg GdT AT ey 18 A ey a1z
¥ IEET @I AIYAT TAMET F gAY
ar YT AT SATRT &6 ST | T HFETHT
FIF ITFHI 3G HIT ITF qAeaT T
haAT FL | X ag A9 UET & &7 f
GIAY, FATAT AT ATTIAT SATET THAT
[T AVEA ¥ T IW @I A aga
AR &1 ST\ UF A FET g @ T
oIt ag ag & f& 7% & qafers =
TT A qIAT FL W § AT gATT Tola1
FEAE T | a7 A aoEt & @
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£ 1 2R wiferr og @ & f g v
T GBI T TG | S AT 7 AF
€ s a1 Y7 7T & 9% OF KA
T T o1 fRT 39 a1 F7E 9 q1 A
g & % fagrae g gad w99 @

T\ T T7 G g W GrEr gidr w it

FT N@ qT SATET  BIAIT 31 THaT § |

TT q%E ¥ AATT savar 437 gNm MR

Su%F g qew 7 Gur ae) qem A
F&TT AgF AN W @y 9T g
I FE g AT & forg F1w mmawm
T SFAT & FEAT ATEar g | g 1]

o gU I #T (Fer gR)
HqAAA ITHAAT FFET, AT gATR
A @ A [EET g AT ag fam
TS 93 & A fa=rasia 8 | grada
azeqt & fa=ae 973 § 713 #3749
g TiwEz £t wimgrdEr i & OF
g @7 § ATE | IAF1 OF 7997 9g & FF
A IR, J971 fF uF ArAAT @eed |
FATAT, T 22X ¥ Q&N TF FaA ¢
sfaer @dt § aeFr gt & 9= fF afg
IHTE JIHST T 3@A E AT g7 8%
¥ 8% aF Ro gfteg @dt # qEEy
frerdr & 1 g8 0 i gATa T wia,
ag FEr T, F 9 teue AT e
adr § $g fraz #rd A1 a5 FRO
FE TAEL I FFTA TI7 HIT gAfAT
gH g TEY TGl & WR-TE 7=
FI JETT 9LT | 497 fF WFS F AAW
qgaT &, F9 284c § FTAA FT AATT
FATY AT 330 AR T HIT AF FT
AT URY IR T FT gaA1 4T |
T ATHST ¥ W q¢ar g fF daw
ug ad uF oar e 9w fE gR gav
[ F0 T I@AT 9T | UF {EAIF
wTEq { 4R Fg 9T 9 g% [ agt
I @1 TR & FearL &7 (e faaga
oG w41 2 1 87 3 1 & frard ey
g ST T@A ¥ WA 937 fF g

7
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WA T T faeew &y fagr mar
2 agagd & wey ¥ ARA 9T,
Teq MR 9 & WM ¥, J97 {5 7eq
2% A7 @1 ag faeew gaar ysaw
gt f nF g2w FY geafagar g 7
T TE | @A 7 A I G TQqd
. F GOT A HI IR T JIFEAFAT AT
T FTIRAFAT FI A ITF HOT WL
7 g &7 | H TFT 9 H{I A,
st f feaid 3@d & |rew g, 3aFy
T d ww § fEey aw ¥ o9
NI T WERTFAT T FT IS FH qaq19-
T g1 AN T E | TG R AN AR
FgT T & 5 oW &7 Feq7w W F:
g3 A we Y § 98 S9gaET G
A TIAT & |

Tadl A wlearsad T oAmr F
wlearsad 1 fagy wrasgwar 2 1
Ta% o T quie: e & S
f& wex 937 7 3@ 7 AT fF 9A@w
fas g @al & fag a1 @ F71 Feqrr
faar w7 € a8 agd & AdS AT §
3TH AA ¥Fa@ zaaT g Fgar g fF
AT &7 § kT F JeEr a9 F
9g> UgS SFHT glAMrAgF Fedrr
gHT F1ied | afe g7 arae § 7 9g e’
gAIT & ¥ A G q7 H1E weqfdq 7@y
gY | 9gelt a1 4 § fF w37 wA
# g g9l #7 fAir g g8 &
afe gzaTR AT F1F JOTHET Tig  gSTAST
FY 34T FF AT T a gl A W
AT | HET TF g SATF STATHE FT
ATET F1A: X I A FiT AT & |
MY gIEET & q91eg ¥ fram) 1 uw

- 1T ¥ g I F IHRT F T T IS
gfaar gRiT AR 7@ & 989 THET
gft g &=dT & 1

qEE @RE ¥ ¥R @O A9
ag g9 # #TE fF W7 a9 3R aw
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SHW & SHET Hfaw gt =fEy o
Afer oiw 939 FA I @ IAFT
TF § ATS | A ZTFT I HTAT ¢ |
ag gy 919 & fF T 71 T 9
T 93 a9 fFaMT & 99, ar 43 99
FHigr & T 99r & 1 afs SeET
uqEr F A ¥ fFar 9@ ar gHR
2 & |rer 3aTEw 7 wiyw gfg g qadr
21399 AU v g § fF A9 ar
e waw EHAe 7 %3 fear & fF
FTaR & faew ¥ w7A 0F 99 qF
forer feedt amerTIOr AOER 7 AT qTYTOT
fFam & S99 & FEaiy 9x gal #Y
T 9 @AY #T F AT qRATY A IqEF
f@Te & ouet 17 3o Fw@r & AR
TZAT F ITH! T Freaare e
#¢ foar @1 S9F ga¥ ar el v &
1% qF THIT IAFT T FT &1 AT &
¥ YA TF qZ FT FAAT 97T § O
T {7 91T S FS ST 1 AR
ST 98T AT AL FAI 92 7 fFmamT
ST FLAT 47 /L @t FIGT 97 95
T Fg wT X | qH IF @ A
At Wt gS F A fom 9 o g%
FIIA AGT FT THaAT 97 98 AL g4 &
freerT A=mE o frare & 38w a
W AT A% | qH 39 A9 F AT AR
AT | GATL AT AT FT1T TXFIXA TG
ferrer aeaT 2 fiF St forame fore ol &
QT FIAT § 98 FHA FIHF 7 T FY
g1 AT | UF gaw 7 faw d@9 w5
HIATET § HF AT & e _@t 7 Av
IHY AHTT FT FA ] & HIT AT T Y
qr gHT TFR FT FF g q23W HY
FATA T IT FLAT TLTH=FT & a1
ey SR AT AHA A fFar & 1 3aF
HAATL @ F O G9 AG 2 IH FRAFIL
F1 T T e @ 2

gadr 919 @8 & fF qfeem 4 o
FHT Rt & g1 9T IHTET & g
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&t et § w7 faewraa At @
IR d97 FHA faadt g

st dto g|tE T (ATH FET)
AFFAA THT |

ot FEe T AL W FTHCHT
oz 7eTE 2 o ag ast A F1 surEras
gt framr &1 3 1 sad fog gTga
2Y AT 9T aF g1 g IFF! a7 AR
o7 mrfa v & a7 SATET ITLF & |
ST % % 3@F 7 AEr 9q AT
FHATAT FT AgATT AT JITFT & &
fqer W@r 2 1 &aw OF & A FAY
g g fr g sqafat 1, 7|
FF farm @€ 7 JTIH FIF TR
afrdaeer wfaez & § 99 a1 IFT
oW fagast et & adr #7 71T
ST g1 2, ofET afs 3 faue &7 §
WE ¥ geae &, TEL FT TR JAT
FE@ ¥ U@ TqF #7 5 fFg gw
FIU W FIT TFT F3F AR a8
ST TTFT IAT 547 F& fgamr a
SRTHA=E axg F9 g1 qwar F

(Time bell rings.)

gAY % AT ATq g7 78 T 8 5
Sl ® aga A7 drArhet it § w1
F ge oy g At 1 @dfr wsg aq
I o 9T g w el 2 ) 7% 7T
HEHA AT WX SART 5707 & qAT T8
FeT I9AFT fag g Fwar g | 7 gRw
& 7 =9 AT fagqT =7 F eq 39
FT 997 fFar & MT AT g7 FHR
FT AT A FE AFEHIAA & fHari
1 ag7 T ghaew faa € 2

nF I 77 TrE T & R AT A
s v A% X AgY g 97 W #
w1 & wiads agea 7 9w { 983

N -
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FY fo=md & 917 7, A F HIH A
H gawy @Feqy qn ATTE 8§
agt 92 foam aid § 3797 5797 T
TR AR I @8I TEFRFT FTH
S arET fret 2 399 o g A TIYaHE
F10 g1 a1 2 A mar 739 g fr afz
LRI FT FIH AW AT AT qE@ T
ST @ Al uF faA gI3wm w99
FATY | A AHEST 99 w7 A A
JIFAT |

Suan MOHAMAD UMAIR: Mr.
Deputy Chairman, it is a very vast
question and we have to travel a
long way taking into account the
various items, burning items, most
important items which concern the
food problem today. Fortunately or
unfortunately I stand to speak at the
last minute, when the clock has
struck. I thank you that at least this
much time has been allowed to me.
There is no other way for me except
that I should read out, that I should
speak out to the hon. Food Minister the
suggestions which I wanted to make
to him in connection with the im-
portant food situation. I am thankful
also to my colleagues on this side
and that side for having very much
lightened my burden, by placing so
many facts and figures and by giving
the House the information and the
correct impression, which I could have
also shared if these things had not
been completed by them. Therefore, I
need not go into the very intricate
data, into the figures and facts which
have already been mentioned in this
House. In spite of this fact, as it is
a very burning problem in the country
nobody can spare expressing himself
in the most burning tone, in spite of
the best efforts that the Food Minis-
ter is making to relieve the situation.
I understand the difficulties of
the ©Food Minister. I Tealise
that and appreciate whatever he
has been doing for some time
past and which he is still anxious
to do to relieve the situation in the
country. But the situation is such
that the Food Minister can have
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no control over it, because the things
have been so deep-rooted, that unless
the Food Minister has got ample and
sufficient time, it cannot be uprooted
in the twinkling of the eye.

4 pPM. .

Take the case of U.P. My friend,
Shri Jaspat Roy Kapoor, mentioned
Orissa, Bengal, Bihar and compared
these States with U.P. in connection
with the food situation. Everybody
has got a soft corner for U.P. Every-

body has got a soft corner in his heart

in regard to what is going on in U.P.
but then, Sir, it was not necessary
that Bihar and West Bengal should
have been brought in, dragged into
a comparison. I know that the Food
Minister has come to the rescue of
UP. It it to be said to the utmost
credit of the Food Minister that he
has so creditably, so ably and so effici-
ently handled the situation in U.P.
that the situation there has been ligh-
tened, very much relieved and I am
sure that whatever further quantity
of food is required in U.P. the Food
Minister is fully ready to meet that
and also to cope with the situation.
He is prepared to make up the defi-
ciency but at the same time all those
persons who are sitting on this side
and that side and the people, parti-
cularly the opposition party which is
making a hell in U.P., instead of com-
paring Bihar, Orissa and West Bengal
with the U.P. should have been a bit
more generous and cooperative. Of
course, lip sympathy is there, lip
cooperation is there but the practical
campaign against the U.P. people and
against the U.P, Government is go-
ing on. These troubles are there and
these troubles have been aveoided very
intelligently and very efficiently by
the Food Minister. Of course, it was
not necessary to have brought in
Bihar and West Bengal into this argu-
ment. What is there, Sir? Bihar is
deficit by 15 million tons.

SHRI A. P. JAIN: Lakhs.

SR P. D. HIMATSINGKA: Fifteen
lakh tons.

[RAJYA SABHA]
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Suar MOHAMAD UMAIR: Fifteen
lakhs as has been stated by the Food
Minister but my information is this.
What has Bihar got up till now? It
has got only 5} million tons whereas
in West Bengal, the revised esti-
mate is 74 million tons.

Surt P. D, HIMATSINGKA: The
figures are all in lakhs, not millions.

Suax MOHAMAD UMAIR: Please
correct me. I am very defective in
mathematics and I always failed in
it.  West Bengal demanded 7% lakh
tons and 61 lakh tons have been given
and the Food Minister is still ready
to offer whatever further quantity may
be required. Such is not the case
with Bihar. I say that Bihar, in spite
of a deficit of 15 lakh fons, got only
54 lakh tons. I do not accuse the
Food Ministry because I know that a
further demand was not made. If
no demand came from the  Bihar
Government it only reflects the modest
attitude of the State in not wanting
to embarrass the Food WMinistry.
But, Sir, T hope that the Food Minister
will take into consideration the fact that
Bihar is in need of more foodgrains
than what has been supplied to it up
till now. The Food Minister is being
embarrassed by the problem of pro-
duction. Unless the Irrigation Minis-
try, the Food Ministry and part of
the Ministry dealing with the revenues
of the State are integrated on
certain points and on certain pro-
blems, this thing will not be solved.
There is the question of production,
the question of land reforms and so
on. The land reform schemes have
not yet been implemented in so many
States in the country. The ceiling
question has notr been taken up.
There are many hurdles in the way
of land reform  which are practical
hurdles in the way of increased pro-
duction. The Food Minister cannot
help these things. There is also the
question of minor and major irriga-
tion works. The Irrigation Ministry
has to look to various irrigation works
which are, if not major, at least minor
works which could have helped the
production work a lot. This is also a
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question which  needs coordinated
effort. The Food Minister cannot

always be held responsible for less
productien especially when so many
other departments are concerned.
Without ceiling on lands you cannot
manage the land. There are many
big holdings consisting of lakhs and
lakhs of acres. I know and the Food
Minister also knows. Acres and acres
of land are lying idle because they
nave not been cultivated for want of
a ceiling. If a ceiling had been there,
these lands would have gone to the
landless people or other cultivators
and the land would not have been
allowed to remain idle resulting in
production suffering. Similar is the
case in connection with the land re-
form schemes. There are so many
banjar lands lying idle and these are
lying idle due to factors which are
beyond the control of the Minister.
At the same time, I may say that
in my State, there is a river Poon
Poon in the district of Gaya. Years
back a demand was made for con-
structing an embankment but that
was not taken up because the State
Government did not have the power,
I mean money, to carry on this work.
If the construction of the embankment
had been taken up, it would have
been in the interests of production
and in the interests of the people
living in that district. If that had
been done, at least five lakh acres of
land in the districts of Gaya and
Patna would have been irrigated and
this would have meant an increase of
a few lakhs of tons of foodgrains.
This would have very appreciably
increased our food production. In the
same way, the reorganisation of the
Agriculture Department is very
necessary. The Fobd Minister may
or may not be knowing but he is try-
ing to implement the policy from top
to bottom but there are persons at
the lower level in the  Agriculture
Department who are sabotaging the
whole thing. There are persons who
ought to have been in the field but
they are talking and walking in the
bazar and these people are not doing
any public service. Because of these
instances, the cultivators and

.
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farmers in the rural areas are not
being  profited by such  services.
Under such circumstances, I would

request the Food Minister, if he has
got no control over the state manage-
ment at least he can ask

(Interruption.)

I mean, taking some pan and
cigarettes also, enjoying a pan and a
cigarette.

Sir, I must say one thing. Our
farmers are very badly off on account
of heavy, very shocking and very
crushing irrigation taxes. I can say
that in my State, in the canal irrigat-
ed area, the canal rate has been
doubled. It was only Rs. 4/8 per
acre previously but now it has been
increased to eight or nine rupees per
acre. Under such circumstances, the
cultivators and the farmers in such
canal irrigated areas are under a
very crushing situation; their plight
is very deplorable and, if you want
to encourage all these cultivators to
produce more, you will have to lighten
their burden of taxation on irrigation.
At least in my State it is very effi-
cienly working, and I am proud of it.
If the Chief Minister of my State, the
Bihar State, would not have come
to the rescue of the people of Bihar,
the difficulty would have been the
same in Bihar, what is going on today
elsewhere. It is because of her effi-
cient and able leadership that Bihar
is getting on so happily, and there is
no such trouble. But in that very
Bihar State the canal irrigation rate
is so much that I was compelled to:
mention it here for information and
for some advice on this point. I say,
Sir, that if you are not going to take
into account these things the last resort
for the farmers will be cooperative
farming. If you are not going to give
all these facilities to the farmers, the
last resort for the farmers in India
will be collective farming. If I would
have been in power I would have
introduced collective farming and
brushed aside all this sort of difficul-
ties and troubles, this sort of ceiling
on land holdings, this sort of land

the ' reforms, division of land, this that
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and the other. So I say that the Food

Minister is certainly to be congratu-

[RAJYA SABHA]

lated that he is doing in such hard :

circumstances so ably and has saved
the situation in U.P. from where my
friend Mr. Jaspat Roy Kapoor comes.

Mgr. DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta. You have got ten
minutes.

Surt BHUPESH GUPTA: Mr.
Deputy Chairman, I did not like this

_that we could not sit yesterday till

6 o’clock in order to make it possible
for many other Members to speak.
Anyway, Sir, your dispensation and,
I think, the dispensation of the House
was that.

Now, Sir, in the ten minutes that I
have got at my disposal I should only
like to say a few things about West
Bengal because our general policy, as
we view the food situation, was
explained yesterday by Dr. Z. A.
Ahmad from our party. Sir, when-
ever we discuss the food question we
are told, especially when we refer to
certain matters falling within the
geographical boundary of the States
or perhaps the constitutional bound-
ary, that these are State subjects and
we should not discuss them. I won-
der what we are going to discuss then.
I think, Sir, if that is so, then there
is no need for having a Food Minister,

" or at least we can call the Food Min-

ister the Minister for food godowns
because, 1f we are concerned with
only supplies and stocks, then why
should he be called the Minister for
Food and Agriculture, T cannot see.

THe DEPUTY MINISTER orF AGRI-
CULTURE (SHRT M. V. KRISHNAPPA):
You can be called the Minister for
raiding the godowns.

Surt BHUPESH GUPTA: He spoke
in accents of great self-satisfaction.
When 1 listened to his speech I felt
there was no such serious crisis in
the country, there was no popular dis-
content which should have been
expressed in the arrest of about three

}}
|
|
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thousand people in U.P. and in one
day alone in Calcutta yesterday 600
including 125 women. These would
underline the gravity of the situation,
the importance of the matter before
us and the great public discontent that
is sweeping one State after another.

Any Food Minister should sit up,
rethink and come out with a new
policy and should say something

which is reassuring. The Food Minis-
ter, in this House, did nothing of the
kind, trotted out antiquated, out-dated
meaningless statistics, as if statistics
would feed the people. Sir, we have
no dearth of statistics; if you ask
me, they have never been in  short

supply.

Now, Sir, before I come to the State
of West Bengal, I would like to say
only one or two things about the
national approach. For the last few
days we have been talking about
national approach, and I do not know
whether they meant this word sincere-
ly at all. 1 take it that national
approach is not a talking point for
the Government or the ruling party.
I hope they mean it seriously. 1t
they mean it seriously they should do
certain other things rather than
talking about national approach and
all that. We are not in need of
homilies, speeches, or sentimentali-
ties; what we are in dire need of to-
day is deeds, actions. National appro-
ach would mean the policies and meas-
ures agreed to by the Governments
and the Opposition. I underline the
words “agreed to”. Otherwise it will
not be national approach at all. We
have seen how the national approach
had been evolved in England in the
old days, when both sides of the House
came together. Whether we like it
or not, this is how they approach such
a question and evolve a national
approach. Have we got an agreement
between’us, with regard to the policies
and measures, that we can say that we
have evelved a national approach?
I do not think we have such things.
For this the Government is answera-
ble, because they stick to their old
policies; they stick to their old mea-
sures, and surely, Sir, national
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approach cannot be evolved by using
the big stick in West Bengal or in
Uttar Pradesh by refusing to see the
Opposition in U.P. and by trying to
blu{f the Cpposition in West Bengal.
That is no national approach at all.
Therefore, Sir, this national approach
cannot be evolved by brushing aside
the demands and the suggestions of

the Opposition and by calling upon |
the Opposition to toe the line of the .

Government. This is no national
approach at all. National approach is
something which does not boil down
to committee meetings where we sit
together over a cup of tea, express
certain fine sentiments and disperse
without clinching any issue at all.
We have been talking for the last few
days. Can we tell the country any-
thing, that we on both sides of the
House have come to some kind of a
minimum understanding with regard
to the policies and measures upon
which we can call upon the people to
act?” No, we cannot, because for them
it is mere talk, all moonshine talk.
I say this thing therefore, Sir, I am
not one of those who will take them
for what they are saying. until and
unless practical steps are taken, until
and unless we jointly evolve a com-
mon line of action with regard to the
food situation.

Sir, let me now come to West Bengal
I refer to West Bengal because this
State will also give you some trouble,
and West Bengal like U.P. 1s not going
to live on its knees. If you refuse
the demands of the people, they will
fight and fight justly and rightly.
They have already begun the fight.
We did not want fight; we had been
waiting for redress in that State and
the people there have shown the maxi-
mum of patience. But nothing had
been done. Today, Sir, the State is
in heavy deficit, and you will be sur-
prised to hear that the West Bengal
State Government did not know
exactly what its need was. I was struck
when I sat in the Writers Building
in conference with the Chief Minister
and the Food Minister of West Bengal.
They did not know actually what was
their need.

65 R.S.D.—17.
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they calculated that the deficit was
of the order of 12 lakh tons. Then,
suddenly, by some statistical jugglery
it was reduced to 7 lakh tons, and
then, only the other day, we heard the
Chief Minister say 'that his assump-
tions went wrong and he would need
more foodgrains. That is what the
Opposition have been saying all these
months there, that our West Bengal
need was greater than what the esti-
mates of the West Bengal Government
did suggest and they were asking the
Central Government to take the res-
ponsibility. It is no use now telling
that you have met what West Bengal
needs when everybody knows that
West Bengal’s need was miscalculated,
as a result of the calculated and mis-
chievous policy of the West Bengal
Government, and it is not surprising
today that the whole of the Opposi-
tion, large sections of the people are
demanding the resignation of the Food
Minister of West Bengal. I am not
going into politics, but you see where
you have driven the State, the people
of the State. Is it the atmosphere in
which we can sit, we can seek a solu-
tion of the problem? Sir, it clearly
seems, according to the present esti-
mates, that for modified rationing
alone, for the three months of Sep-
tember, October and November West
Bengal would require 4} lakh tons,
for modified rationing alone, which is
to cover 2} crore people, plus another
14 lakh tons for gratuitous relief, test
relief and other things. All told, 6
lakh tons of foodgrains would be
required for meeting the urgent needs
of West Bengal in these three months.
namely September, October and Nov-
ember. This is the position. The
Central Government, I do not know
what discussion they had with the
Chiet Minister, but I understood from
the Chief Minister that West Bengal’s
need was much greater and he would
like to have the necessary foodgrains
from the Centre. Then, Sir, about
popular co-operation. Nothing of the
kind. An advisory committee existed
at the provincial level; it was not

consulted in many matters and it did
not function. The unanimous decisions
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of the advisory committee are not
implemented and when they knew
that the movement would start on
the 15th they called a meeting on
the 16th and later they advanced the
date by one day and called it on the
15th when the movement had already
started. This is how they behave; no
difference; it is the same at every
level, at the lower level, at the dis-
trict level, everywhere. Is this how
we are going to solve this problem?
Many things have te be done; crop
Joang and other things would be
required but I am not going into all
those details. I think both in Uttar
Pradesh and West Bengal bold meas-
ures are needed. As far as the food
policy is concerned, I am not discuss-
ing it at all because the policy stands
condemned by itself. It is a matter
of disgrace that in ten years’ time
they could not have made the coun-
try self-sufficient but should have
rendered the country so helpless and
dependant on foreign bounties. 1
call it anti-national approach in that

respect.
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And when people rise against this
approach, they are taking measures
of repression instead of taking the
path of mutual consultation, mutual
agreement and mutual co-operation
with a view to arriving at what we
would understand, what every sensi-
ble man would understand, to be a
national approach. So I would ask
the hon. Minister when he speaks to
tell us something abouwt a new food
policy if he Ras any. I would not like
the House to be regaled with the
old tale which means nothing. I
would like to know  what concrete
steps he is going to take especially
with regard to Uttar Pradesh, West
Bengal, Bihar and other places as well
because these three are much more
in the food front now. Sir, there is
no time. I would therefore hope that
he would be concrete in this matter
because the situation is grave, grave
by all standards, grave by all means,
and this situation calls for bold action

A

[RAJYA SABHA]
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and imagination on the part of the
Government.

Food Situation

Serr M. GOVINDA REDDY
(Mysore): Mr. Deputy Chairman, un-
fortunately food shortage is too true.
We all wish that foodgrains could have
been produced in factories so that the
hon. Mr. Jain could have started a
number of factories in the country—
it would take two to three years to
start factories—and there could have
been large production ever after-
wards. I am saying this because Mr.
Ahmad was saying yesterday that if
he asked the Minister to point out
the cause of shortage, he would point
out to something from God above to
something below. Well, food pro-
duction depends upon so many things,
so many factors, many of which are
not within human control. For
instance, floods and droughts do not
serve Mr. Jain with a month’s notice
so that he may prepare himself to
meet them. These are things which
are certainly not within his control.

Surr BHUPESH GUPTA:
fiteers, 1 believe, give notice.

Pro-

Suri M. GOVINDA REDDY: Sir, I
aeard the speech of Mr. Dave yester-
day. Mr. Dave is one of those friends
on the Opposite for whose remarks I
have a very keen ear but I am very
sorry to note that he characterised the
remarks of some Members on this side
on the agitational approach of the
Opposition parties in food matters as
uncharitable. I did not see anything
uncharitable in that.

Sewr V. PRASAD RAO: You do nol
have an approach at all.

Surt M. GOVINDA REDDY: Yes; I
am coming to your national approach.
When there is food shortage in the
country, whether it is a shortage which
is artificially created or politically
engendered or whatever it is, there is
trouble and the country expects the
Opposition in this situation, as in every
other situation, to behave with a sense
of responsibility. What is this national
approach that the Opposition has taken
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up? They have asked the people to
have hunger-strike marches and to
raid food godowns and defy the law.

Surt BHUPESH GUPTA: And you
are feasting the people at Gaylords.

Mr. DEPUTY CHAIRMAN: Order,
order.

" Surt M. GOVINDA REDDY: I am
asking them honestly whether any res-
ponsible person will say that this is a
helpful attitude to take. What are the
consequences of such an attitude?
You are not getting food by asking
the people to disobey the law; you are
only getting chaos. Do you want the
people to get into chaos? Do you
want the country to be plunged in
chaos? How are you, I ask, by this
method helping the Government to
relieve the food shortage? They are
‘welcome to point out the shortcomings
-of the Government and they are wel-
come to offer suggestions and as facts
have proved, the Government is very
keen to get their co-operation. I am
surprised that Shri Dave explained this
attitude as an attitude that was taken
up in order to draw the attention of

the public to this question. Well, I do ;

not know if people are asked to dis-
obey the law and court arrest in order
only to show that they are

Surr V. PRASAD RAO:
learning from you in Kerala.

Surt M. GOVINDA REDDY: You
have to learn a lot yet. Sir, if this is
the national approach which our
friends there have been eulogizing
upon. I am very sorry to say that this
is not national but irrational and it

- -also is
called it. Well, Sir, the Government
have at least 15 years’ experience in
solving the food situation. I think the
first time that food shortage showed
itsel? in an acute degree was during
1943, Of course, in 1943 we did not
‘have this Government; we did not
‘have a popular Government but the
Services were there. So I can say that
the Services who had begun to tackle

We are

this question from 1943 are expected 1

ito have pgained experience in this
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matter. Unfortunately there is a fac-
l tor of deficiency on the part of the
| Services in this respect. This question
has been unfortunately tackled on an
ad hoc basis. There perhaps never
I was any fear in the mind of the people
concerned that there would be a short-
age which would not be a temporary
feature but which would be a perma-
nent feature. They have not tackled
it on a permanent basis. The entire
attitude in my humble opinion has
been governed by this attempt at solu-
tion on a temporary basis; thinking
that tomorrow, the next year or year
after that, it will solve itself. It is
true that they took not only temporary
short-term methods but also long-term
methods such as constructing irriga-
tion projects, reclaiming land, bringing
more land under cultivation, setting
up N.E.S. Blocks and Community Pro-
jects. That is all very good but in all
these atftempts the efforts made is
half-hearted. For one thing the
Services were mostly inexperienced.
I am constrained to say that these
Services should have been drawn from
classes which had experience of rural
conditions. There is some force in
1 what Mr. Patel was saying. I do not
go to the extent of saying that there
is an officer who sees a tobacco plant
and takes it for cabbage. Maybe, there
are some such officers but I have not
seen any. I won’t go to that extent
but most of the officers were drawn
from non-agricultural classes. Even
those who had training in agricultural
colleges were people who were not
frequently visiting the villages. So,
unfortunately a right approach was
not taken in regard to this matter.
They thought that because we have
multi-purpose small and large irriga-
tion projects more land would come
under cultivation. Unfortunately it
takes some years after the completion
of a project for land to be brought
under irrigation and now the Govern-
ment has found that it is true. It is
such calculations on which perhaps the
Services seem to have relied but which
have belied their hopes.

Sir, T would point out some of the

i instances which show that a
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completely theoretical approach  has
been made, In the last Food Ministers’
Conference which was held at
Mussoorie, the Food Ministers, the
Heads of Agricultural and Food
Departments all conferred t{ogether
and after a good deal of deliberation
gcame to the conclusion that with the
allotment made in the Second Five
Year Plan they could only step up the
production of foodgrains by ten million
tons. But there was the Planning
Commission which gave the go-by to
the experience of these Food Services
of the States and said that within that
allocation the target of 15 million tons
could be stuck to. This is an approach
which was completely devoid of prac-
tical experience and which was wholly
theoretical. And now to our cost we
see that this is not true. Even the
fgures that were collected have now
after revision proved to be on the
high side.

I shall give another instance. There
was the Famine Enquiry Committee in
which half the members thought that
the reserve with the Government
should be 15 million tons while the
other half of the members thought it
should be 30 million tons. I can under-
stand if there is a difference of one or
two million tons. But there was
exactly cent per cent difference bet-
ween the attitude of the two blocks of
members. This shows that when the
Government constitutes committees,
they have not an eye to bringing
experience, which is directly concerned
with rural conditions, with agriculture,
to bear on them. I Thappened to
remark about the Foodgrains Enquiry
Committee when it was appointed. 1
made this remark: We have community
projects, we have community blocks,
we have everything, and we have
fertilisers and we are going to have
more of them, But with all these, will
the foodgrains be grown without the
grower? There is the grower to be
taken into consideration. I am sorry
to say that these growers’ many needs
have not been attended to. For
example, I would like to know if the
Government cannot do anything to

[RAJYA SABHA]
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bring down the cost of cultivation of
the agriculturists. Not much has been
done even with regard to the supply
of agricultural implements. Even.
today in spite of the development of
the co-operative movement, we do not
have enough and adequate supply of
credit and agricultural implements., I
want to know why in the councils of
the nation the agriculturist is not taken:
into consideration. My hon. friend
Mr. Patel was referring to it. The
industrial section or the business
people, the professors, the economists
of the country, the labour, everyone
is taken into consideration in forming
export councils, import councils, that
committee, this committee, and so on.
But I want to know whether a single
agriculturist has been invited. It is.
not a necessity, Sir, that the represen-
tatives of 80 per cent. of the people
who are engaged in this indusiry of
agriculture should be consulted and
should be taken into the councils? It
may be replied that there are exten-
sion blocks, community projects, and
so on, where we have associated the
agriculturists, the rural people with:
them. But if one goes through the
evaluation reports, they make a sorry
reading. There is a clash between the
executive authority and the advisory
section. There is a clash, which is
very well pointed out in the evalua-
tion reports, between work program-
mes and production programmes. Even
here voice of the one man with prac-
tical experience does not count.

Sir, if this state of affairs is to be
remedied, we have to look deeper than
our community blocks, deeper than our
community projects and our irrigatiom
and reclamation projects. We have to.
look deeper and see whether we are
enthusing the masses of the people.
The Foodgrains Enquiry Committee
and the Committee on the ‘Grow More
Food’ campaign have all come to the
conclusion that there is not enough
enthusiasm generated in the masses.
That is a thing which we can do with-
out much cost and effort.

Sir, since my time is up, I do not
want to try your patience. I hope that
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mmay be created.

oY wamEtag Agm (STIEIW) ¢
Jegarafa  "EEY, ST 77 wEaiT A
g7 fF g SWR wew ¥ wew WA
=t GEQUIRR ST T TG JTR——I1 JIX
qEH FY GIAT § AR qI4T q1, AT
Tq 0 grR—-fagdar ot fann
aifeat § T ag st v € fF 3
QT g% § 91 F 99 g a@ F7
AW FL | T TR AT F e
e ety & Fegfe 9t & qar
o FTo HEWT 7 T I #r Fadra
Fr Y 5 = grquiaes oft 1 &7 39
59 I3 77 & 5 godr ofenl & faati &
w3 IR a1 Ag g fowy 5 §
TEAW FT | 979 & T a7 39 T FL
& 9w, AT 737 H THAS § |
X 4E [y AR AT g aw
FICAAT T FTT GHA F AT GFAT 97 1
fe T T T AR | AT gEQuE
ST gamaR seAY § A fafaeex §
A § & gumar 5§ g 9%
T FT, TEART T ET 71 78T TG |
afer o =g s geqriaee St A
A Aifwg 5 A Taay off /% & @t
IaF Ak § Araeh framr s fF
TTo WEAT TA FT T FT Tqg MY
F T TGN TH quAq § a1
TqeZ & 1A A AT 7 937 €, Fgf aF
sfaa & 1 a7 #1791 fa<ielt et & v
-qAATY T TT FEGAT F@ & |

G AR R RO A EC I |
ug W Fg7 5 agi o T F oA
FIR AR & aeg ¥ e @ g
OF I At 7 AT gEqerieeR off &
X & A gZ FEa g (5 3 7 fama §,
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the Government will take a realistic
attitude and try to enthuse the rural
masses in every way so that the neces- !
sary psychology for growing more food

Food Situation

faet T TR TE 3 § AT g8 A
T TR FT 2FHF 0T F 07 AT
T w4 g 5 IR o # aswg
%T wgaw e g 1 gEwr we
ar a8 & 5 ag mrsem 3 § W%
o gfas Fmg frow & fog @
FTRIAA FT A q@ET A9 TF A1
QiR St & 9 fasw @ e
FAA AR 3 HTRET FT 31F T HEL
¥R F7 I AT wow F qA Agy
T | A IART JH GG BV AT T
faredt amat & fay & wifs 39 @
¥ FIH TGN I TFAT § | IR T
IO F Fg g A & 1 7 ar A
grerar § fF gC o gmwar wrAdy
FATS @ AHEdT §1 gegr a¥e F
qURAT & & 7 IGH A (A5 AT AW
&g T ¢, Af5a fom qwg &1 al=wr
T OuT I NI ¥ fa<faat F s
w%wﬁ%whmmg‘m
arAT G B |

Tl AT A 939 AT T
G A 3T A F FI FTH 79557 IF77
AT AR T FF 77 OF U gieww
? AR SEHT T T T AR & a9
Foar wrfeg 1w gA R A<t g
Tl 7 & g6 {9 #7 7L A Sqrar
gux 73 @ & foad faafa farg € g
§ OF AT I & GIHA TIAT A8 §
TR 73 98 & 5 3@ a9 91 9% a7
®ET AR F FA AT g, <o oy
AR FEAT 7 Y ATEIAT GST FL @7
g S99 U @au I &1 T R | 98 97
& f o9 o2 a1e & e & I A
Fg & ST TeAT JTATA A AGT AT W@
€ | SEFT AT 98 g <@ & fr araiw
T sy fmafa s ®
T IT9 & g W F v & fag
TR § @i 37 @ g
gt Y draTs & T3 g AT MR
¥ fagr st 1 TR 5 fat At
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T TOY EXHAT § 39 NI F TIRTAY FY
WM qearqe X far &) 93 g9 g
FT qL FIAT & AT AXT AT F I 9
I¥ T A I &, I T BT oG
I T g7 & T T I T &
fF agt ag TeAT QT AT F IR
TET THAT S | TH ALE FT ITHT FrAATE
F TF WY qT AT | QT Y ST
AR 98 § @I &7 qars & fog fro 97
T q TN TIAY FCHAT T AT & T
T W E T W A wEA & g
framat & s F31 & @ smaaT
STgT 9% I ANTE 7 T a8 BT &S
A § T TG I THF A 9@ § W
TFq § Fr g awg & & el F el
¥ WETHT T AT ] | W1 T qZ T9AY
g 5 @aw & Y 7% 9z F1 A
TqT T F T2 7 9T § | FA
qfeT 3FT AT 9g &Y @ & fF @
Ff %9 & fag o 1 g7 ma ]
g FRaT Mot 9t 38 gute &< far
T | ATIRY FH FHFT FT AT TG
gt f5 mow wey @ Y FIT A7 Y
AT & | gt aF | & A T gy
g 98 Ot F1ET ¥ Ay AT geanfy
AT §AT FTH F AT T GFQAT §, AL
T & faq 397 FT9 981 997 gFaT §
7 & A7 g7 a18% & Teo § w17 7g¥
=@ FFq § FF 98 T80 F qTAqg F
HIET T g1 & | T¥ qT At F
g1 gu T g g =t AT g A
T 9g AW T2 & 5 g7 AvRe &
go fto F g ik wg & 1 g wreqw & fr
gt Srgf ST “gre At frar X ag
AT T Y A7 A A7 e ey,
agr agt IAT 37 st & arArT § AT
U AT FT faF @1 O ag BRA & AT
F & ar | fom foT 3w @Y, wgas
#1 I f&m ¥ 987 9T a1g< Mo HAT
&2 Y AT | S FI0 R 9@ a7
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®W g T fF A9 gk ara gy
TAT § qF AT WY WA AT K TF &
TIAT 7T TEAT AT &1 147 | A9 5§ 9
FT 3% AGT FET o wTER AT A
IR § W@ e mr @ 7 war
IR & g A& §9dr 3 1 ST 5
AT ar agt w1 I AR &
g 1 g1 AT AT GAIL ATHT Fi——
U R I 1 O S 2 A
Ty #1 gy qEfs § a8 w4
fardyefr arfza} & Y Avaw &, Frwal
T & AAGTHT 7 ST W@ §, TG I FAGT
& ST @r g | § srmar § R ostAar
Z®Y §, I THFATS §, I¥ WA BT SF
FT q 48 faerar § afea e gmawg
FI geEd a¢ THE dgl FWT § AR
I ag TAAHE BT ATATET A IAT QM.

gaTY gYe firo g0 HFAT 7 A
AT ® g A F 9% frar a2 75
FgT IF 95 a3 @17 w9 A7 9iqa § vy
adr a$y ifesww wg W AN FAT
30 U¥EE § | FT 9§ UE wWAQ § f®
W a7 T AT &1 T ¥ a1 @i
FA q Jg qGTA g &7 T | Fg q
qma & fF ag Tare S giar anfed,
e T wrfgd 7 JH= #71 Ifaa
faaoor gwr arfeg o sEERE
giftem ¢ | AfwT g9 T9q T aF
3 FT qifET FT AT &, §F F7 FHAT
FT GAT 8, 3T 997 37 I &7 5%
FTAT GUT FAT ) 98 IHT & FF =
T FFErAT FHIT a7 & | T §F L8
7 wifg g€ A Wit & 9 §f=
gegre 7 At 93 Feerr w1 fran g
THX Y GET g gifeew oA 7 I
TAT I T TFET AT A g0 fw
g gafe @ 9z 0% afF TS
FOAT HTET 1 AT | AT T AT
T (&R | AT IF I FT HHTT 93T |
e 9g ¢ fe mrgAR ag s aw A
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T arfed | gu R 3§ Y GFeET
9g FATGANEAS AG gl &, fEww
quAT ey a9% 47 & {97 dar 5w
2 | zafag zq @uw T G0 T FA
FE T T FC Y AL AT qTRIE 97
AT | g T 9Ew ¥ & e e
aI-gREAiaE gifesa g 1| guaT Fdiem
qg g f& qafes § dara 39 99
ST AFT 3T AT ARLAT qOAF FR0
TE FH FT JHT A AlF A0 T
§ FE} AT AN TH AR AT ATA Y
T WM IFATH Fofy

ot Jafa o gur S

ot Faa fog atgw @ Wi §1 aga
ETEEH FgT AT Tg T4 § AT wwy
ST AT HT aSg § § HIAT ATHOT FAT
FAT § WX o°F § 994 6T § Fgar
aTgar § {6 3 wu gE =¥ §, =T
I q Y gAAC Y @I § AR A G
o % 5 Fgr g% 93 S1F § AT Far
% Tl |

e wRE AW (o)
IuTERer WErad, fEeY o U & S
TIT IHT AYAAT &7 qherar & o7 agr
& fRarfeai #Y 42 9 Wow fqaa
FZE UTARAF ST § | AT AT (6 Ty
T 37 &, Tt & fRardy, 99 fF &%
T8 & oY woaT T &, fRe |
R gt FAT ) FHT gY 7g gAT o
TEIT TH AT AW B

gHIR  WIREEd # ST |dr gl g
I &, dW G| AN IS
FAA, qTe, 9T HIT T5g 9 | T@i
TE WA ATTH &, TH| BT F9eqT agd
wfow § 1 78 g9 9w § f g &
T3fa ax aga fmix § AT sy ot
AT Y gER EATY BE A G Y
QT FY FHY SHAT @ ¥ g T AT B
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AFTTT IaT § | F SqIA1 A v.g1 @12 faar
FFAT & agT 9T H HET WA § AR
g G T A fqaqr &+ 34
g & aga & feaa vawr @47 1@l
qHRY AT g7 9T T fae # awg ¥
FE TW QAT A AFAH L ITT FA
grar & | safag § 9z gam A0 [ i
g fF &7 AW o=y avg & Ao a9
X IT HT F&aT =G AT T F
AT FT IJF |

TR ugl  @ga W (ewmeEA
BT § | 3T IR F g6 AW 2 R F
ez wrg Y § 3 waraer g1
g, 37 T gat aga gra & fomar awg ¥
IGHT AR AT FT FGTT AT IHT
AFT FTAT TG ATQT | GATR qaT & &
AT o 7 § | TR & Y SHHY wfe
7 FT o7 W AR F AT SHW H
g TEN FT TG 7a) TAT T & | THhT
o g9 GAT § o STHT FHSATAT FT AT
FTTT § | FIT ITHT T WO TG (Aear
AT fBT FYT |7 FT0 8 | 9T I9G ¥
AT I w57 7 fogra gEv |

AT g WTE, ST ST 9T 9Ee
A %3 fF 37 avf w®d g d
#8197 fF TR Ig ¥+ §T 399 &9
sforra F41 § W 99 F27 § 5 TG,
a1 aIg Wiowa ag AT § | 3Ed A
ar q uF-gar & fagg dad § fa sow
ag T FR wEw (FAT) 7 fmw @
FHY FET gL & | Afw Ty W g S
A 3 AT FE FT ITF AW IqF FTWI
T 719 AT 71 foam |

st mgnnd ato G : ZEA A
et 1| /&Y QAT FgET |

sffwelt T wote ¢ TET F 9w
A 98 T AT E | S geAg § 9
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g1 AET F2T 1 FAY FAFEAT FHadr
g Wr g ? 39 wfema w1 F4 AR
sfaga # a@Td ¥ g0 & FHAT §
stafs gardr Sydenr IFAT A W@ 7
f5 sageq Ja1 fw gw 9T §, @r-
aferg & wAR agAr @ @r § a3
TR @[ ¥ gear A Aeaford &
AR AFA S | Ag AIAT T W 3T
fag™ 7 w1 A7 7 7, 78 A
# qG AT | G, g AIIAT 39 A9 B
STATT § {5 gAY TTEEAT TgT F FTL
IR A= ®Y gEeqar g@ ey gy a1
e . :

Tg W g aga A & 9
TR 5% fafreex age 33 T QR
€ aT TRz 3 AR FT @IE | TER
[T § 5 G g7 99T T Y ;K
AT A § ITHT AT A3% &Y AFAL §,
I9T GG A IAET T g gHAT §
9] I gH Tg Fed § % aFR 7 48
" 7Y farar ag Y et O gw woA gew
I g HY FT Tt @ g fE
gq g9 ¥ Wt U fga w6
NT F § fHgar gg Fzwm |
Tzt T W frad G wid §, 47
faat & symam g, wfasax IFA
qg T3 g@ER 7 98 77 feam, ag
g far 1 ag gw A #r oF if &
TEE fr g7 qudtfas o 9y wwman g
f& awFr g fxfearg &3 @ ar
AT 87 WL ®&F T &7 AT
Tg Fawr 7gt & A, *ffadfads b,
Y §, oAl § W 3T T A,
AT g g 1 HfeaEy @
T GEH A N g | F oA E
wfataifaeis § 9 gaTe a7 F fa
€ 3 @@ A 30 T ¥ T dAE &
a7 Fea § fr mfefedfeds awrg
TG FW | T T G TG I AT
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F7AT 91Ed & ! afg game fagndr g
TuF 5 gara UsE FwWe 4 §,
Fa7 20T FIAT FATA A TEI &,
T AT g o e g F qaHw
AT faer Q1 agq sredr 98 faq
T TFAT § AL AR AT THEAT A
&Y gdT € | WX gare fade qo 7
q1 9% gaw @1 & fF gwr 999 q97
w3 4% § fF T # U 7, 396
TN 33T AR g9 &F §F T F |

T F R 7 OF Fg gadl §
fF TR agt ToeaW & g fafaeet
T faqedr a0 & qeedi § qraaa &0
o fFat € A aga W saF Ay
2 I 7 37% a9 FTe F]W, gEE
& 1 afs gaT 3@ gHEaT A e
F1 T F AR W ¥ wfa oF 7@
O FT T FF TEAAT &7 a1 T€L F
FET AT | JAC AT AT § | @
TAAIAE a7 § & FHGAT 3T &
AT qg qUAS § {6 &R A &H
I T TG TOFT & & agy Fr7 A gR
qF | A gAH | 9 91T AG Wy |
IFE, A ¥ fgag § A9 qE
F 3 a7 7 W &, TEAT A9 AW AT
A M A Faw 0T W6z 7 & (a7
fadra &3 | WX Sgr AW F AradT w7
FT TaATT § ITT WY QT I #7 A
Twsd f g9 wag et # fraer §,
FAT FT AT ST §, qX Q@ gfee
qI@FTITFE@IE A A qowar §
F oue F9 ¥ faATs FTH FG, TF
qGa qI1 W F A AT F1 qIGR
F4T | 3afaT § 399 T g7 F7N
AT § fF 3 39 9 T wod fr gan
[ F FIC GG T T 7w faw gaTa
T gER & # from & foag waga Y
I | A UF IRAE T Aveet g
Tw wHre fadt gf & o aga wwr

g AR TF @0 a@IC g J gl §
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T gH TFAT AR BT ,—,r;q-r-g: &7 foaT Surr MAHESH SARAN (Bihar):

N Mr. Deputy Chairman, it is really
T HET AT FT AT frarn W.Eﬁ ' heartening to find that things are

T W S AFET AR FT FreT qfaq improving, foodstuffs ere being rushed
Fv %ﬁ‘ bl HTF'Q"& il T8 fip EfTZAT TFT AT from the Centre to the States, more

- - fair price shops are being opened and
LT agry f ag 9 ¥ WY AFATET AT there is also more stock. Now, Sir,

Y AFAT TTOUT T | WO AIAS TZ after saying all this, I have with regret

= s < A . to say that the Central Government,
€ fe wtaa Tz 77 f: oY i the U.P. Government and the Bihar

gl, X F 9 § & 33 g I9E Government did not foresee how
AL T g Wﬁ‘lﬁ' F T A A3 8T things were to shape later on. Both

N . ~ these States know that floods generally
g | @ f&T F gaer F{--fagref ot come there and when there are floods,

“gro—--fF ga 9y W SuRT Yufga ¥ it is difficult for goods to move from

s N - one place to another. Therefore,
F@L A FA, wEY A Aqfrw AT A stocks should have been in the States

AT FUT | § FaA faOAT FTA T AFGTT | before the floods and had they been

H%"\T a7 (T%?EI' 2 f’ﬂ' IR FA Y gﬁl' there, this difficulty, this miselery of the
people, could have been avoided.

ST gAY § FEAAT fAA gEAr §

HR 7 IF AR 0% faq g a9

ITE TER qaT Ty @ T | AL Sir, as the time is short, I want to
‘4 N < - hurry through my suggestions as
M A g A g fF s ot regards the short-term pohcy and the

AR FAE FA F ITH! AWK qEr | long-term policy.
CERl a1 7Y F1E AT 1A AT G &
“faama gaF fe afgg F siaga a6 So far as the short-term policy is
F4 wWT AW | gufaw g T concerned, I think there should be

. enough stock in the fair price shops
aIfaE FwET A A T AR TE Sometimes, we find that the shops are

rrug'}u gL ST AY gg SATET A~5FT closed because there is not enough
g ) stock there. Then, Sir, side by side
_.E with the fair price shops we have
wg WY FgAT AR E 5 oayg S other shops selling foodstuffs at high

. . < S~ prices. I think it is up to the Govern-
, ST FY E(Til'{-l’ﬁ' é, ERED THFAH ment to see that people are not

WY g T HEERT 897 gR WK 9 % troubled in this way. The prices of

¥ ; 2 foodgrains should be reasonable and
AT STA9EqT ST ag .

f € A A ) ’ T@'E they should not be very high. But 1

(Time bell rings.) SaNl am afraid the Government is doing

AT FH AqAGY 2R A AT qF iﬂ'& nothing in this regard.
| GG He AGY AT AT A AG THEAT §F
. AL Y gAY | gAY g7 L FT T FAT Then, Sir, there is the question of
. i, JdF & F oqfFagy F1, ¥AF T & hoarding. There are, of course, lots of

- Farst ~ foodstuffs in the country. But there iz
T F, IGqF HIW frar =1 = this hoarding problem, and I am afraid

Fder § fF & wer 3 399 § TGFQ | thet the Government is not able to
T, T @. qMT AR =T AT T G‘ET catch hold of the hoarders. It has not

. 2 a - i created fear in the hearts of hoarders
"ﬂ'ﬂ' W a @r 7 Fferar 3 o St ean that if they do not come forward with

- fmaw el ag '(g”ré 9 TE T T agT their hoarded stocks, they would be
Cm a 2 severely punished. I think that should
' & A Ffr © T AT FT be done. Then there is the questior
qe3q1E | y of realisation of taccavi loans and rent

o
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that have been advanced. This reali-
sation of loans is going on, and it is
going on vigorously, which is very
very wrong. There must be remission
of rent and realisation of these loans
should be stopped for the time being.

Now, Sir, so far as the long-term
policy is concerned, I think warehouses
are absolutely necessary. They should
be established all over the couniry, so
that when the cultivators produce food-
stuffs, they can be purchased by the
Government at reasonable prices and
kept for use whenever there is any
difficulty. What happens now is that
the cultivators have to seil their grains
at very low prices after the harvest
is over. Then, Sir, canals have not
been fully utilised because the canal
rates are high, and in addition to that,
if some area falls within the canal
area, the tax is collected although
water may not be taken from the
canal. My submission is that the
charges for canal water should be
reduced, and some channels must be
constructed so that water can be taken
from these canals to the different
fields.

Surr J. S. BISHT (Uttar Pradesh):
These things are for the State Govern-
ments to do.

Surt MAHESH SARAN: Sir, we are
always saying that these things are
for the State Governments to do. But
how can we go to the States and sug-
gest these things? 1 think it is this
Government which has to look after
these things and see that things are
properly done. If it is only said that
it is the job of the State Governments
and the Central Government has
nothing to do with it, then I am afraid
I do not agree with it. The real res-
ponsibility is that of the Centre to
see that these things are properly
carried out.

Now, Sir, so far as the community
development is concerned—of course,
this is a Central subject—I feel it

(RAJYA SABHA]
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should have priorities. Much expense
is being incurred on different items.
When our country is so much in need
of food, all our attention must be
directed towards food nroduction and
all our energies must centre round this
problem. We are havirg big buildings
for the officers and for the staff. I
think all this money should, for the
present, go towards making agriculture
more and more progressive.

Then, Sir, we have talked about.
chemical fertilisers, They require
more water, and chemical fertilisers.
are not always easily available. There-
fore attention should be directed
towards green manure. Then, Sir, the
most important thing is cheap credit.
People may have fields and everything.
else, but i there is no cheap credit,
poor people cannot buy all these things
and cannot do any kind of good culti-
vation., Therefore cheap credit is
absoclutely necessary for this purpose.

Then, Sir, reclamation of waste land
all over the country is very wvery
necessary. I have had the occasion of
moving about in the country, and I
find that much land is lying waste,.
and if we could only make use of it,
it will be very profitable. Then, Sir,
embankments, wherever necessary,
should be constructed in order to check.
floods, because floods are doing much
damage to our crops. Then there
should be some incentive to the
farmer to produce more and mare,
and this can only be done when his
produce fetches him a good price.

Now, Sir, I have a few words to say,.
as far as our Opposition Parties are
concerned. I am sorry to do that. Of
course, generally I do not like to
indulge in making any criticism. But
at present I feel it my duty to do so.
The Opposition Parties claim to be the
champions of our people and they
claim to be the great champions of’
freedom and democracy. But actually
what 15 it that they are doing? They
are creating chaos apd they are creat-
ing so many difficulties in the way of
our Government which is trying to
supply more and more food to the
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people. Now, Sir, they are talking of
raids on these various godowns. And
what is the result of all this? In this
connection, Sir, I will give you just
one or two instances. I find in “The
National Herald” that in a certain
place in Etawah known as Kothara,
on the 13th September, the villagers
iooted a cart-load of grains. Why is
that so? Because our good friends are
always talking about raiding and
about surrounding these godowns, and
things like that. Then again, Sir,
what do we find in “The National
Herald”? We find that the P.S.P.
volunteers are squatting in front of
the Govarnment's godowns for the last
so many days, and one of them manag-
ed to enter the godown. Then again,
Sir, in “The Pioneer” of September
12, we find a unique method of court-
g arrest. It is done by riding over
an elephant. What is all this? What
1s happening to the people who call
themselves to be the champions of
freedom and democracy? Is this the
way to do things? I think they are
- only carrying on these things for their
party purposes. They are trying to
earn good name for their party. They
are not doing all these things with
any intention to help the country as
a whole. And I am afraid that these
things only go to show that their
loyalty to the party is greater than
their loyalty to the country. Thank
you, Sir. .
SHrr P. N. SAPRU (Uttar Pardesh):
Sir, I would like first of all to say
that the Food Minister made a very
fair and comprehensive speech. Now,
Sir, you will permit me to consult
my notes.

No one can deny that the food
position is distressing in certain parts
of the country. In my own State it
has led to widespread agitation and
conflict of political parties in opposi-
tion with the law of the land.

It is highly regrettable that the
Opposition  parties should have
resorted to direct action. We cannot
approve of that method of agitation
in a democracy such as ours. I will
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not, however, go into the question of
that agitation and the way it is being
conducted, but rather I would like
to stress that there should be, as the
Prime Minister, Shri Jawaharlal
Nehru, said, a national approach to.
the problem, and that we should all
pull together and work to ease the:
situation. No one wants the opposi-
tion parties to approach Government
In sack cloth and ashes but one could
wish that they would realise that the-
time is such as to necessitate action.
based on national unity. Political
agitation followed mainly by measures
tor maintaining order will not help us.
to tide over difficulties. What we need.
—both the opposition and ruling
parties—to appreciate is that the-
country is above party, that the com-
mon people need food and that we-
must devise the means to help them.
to secure it at reasonable prices and
in syfficient quantities for their needs.

In 1955, when we were nearing the
completion of the Plan, the position
regarding foodgrains appeared to be-
fairly satisfactory. We were calculat-
ing that there would be an increase
of 15 per cent. or 10 million tons over
an estimated production of 65 million
tons in 1955-56. In fact, we thought
that the increase might go up to nearly
155 million tons with rice, of 6.5
million tons with wheat, of 3 million
tons with other cereals, of 3'5 million
tons with grain and pulses of 2'5

million tons. Both in wheat
5 p.M. and rice the production has

to some extent declined. This
decline is due to serveral factors, the
most important of which are natural
calamities. "The first lesson to learn is
therefore to redouble our efforts to
make agriculture independent of the:
monsoon. We have been making dams
and irrigation works for that purpose,
But perhaps more emphasis should
now be placed on minor irrigation
works including tube-wells. It may
be that there is a case for further
reducing irrigation dues. A second
direction in which we need to revise
our policy is that of providing greater
incentive to efforts for increase in
the yield per acre. My own incling«
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tion ig in favour of large scale co-
operative farming, arranged in such a
manner as to make the agriculturist
feel that he is a real partner in the
big enterprise of improving agricul-
tural methods. Ceilings on land are
also necessary. The land must not be
the monopoly of a few persons. We
.cannot however ignore the individual
farmer. He needs better seeds, more
credit, and more fertilisers. We should
therefore set up more fertilizer fac-
tories. We have ignored these fertili-
zers far too much. The difficulty is
that our population is increasing at a
faster rate than our food production.
It is only highly intelligent communi-
ties that know the art of family plan-
ning. We cannot neglect, however, the
question of family planning. We need
also to teach our people to diversify
4their diet. The whole diet in our
country consists of either wheat or
rice, We need to teach our people to
take more vegetables and other pro-
tective food and even meat in com-
munities which take meat. Our diets
will not be diversified unless prices are
lowered, and the central problem
-therefore is that of price control.

With the imports that we have
.obtained, there is probably enough
food to go round but people cannot
just afford to pay the price. In parts
«of U.P. wheat is selling at Rs. 27 or
28 per maund. Rice is selling in soms
places at ebout 1 seer per rupee. How
can poor men and middle class men
in the urban areas afford this price?
It is not as if the cultivators have
benefited by this price, it is the middle-
men, the hoarders or the profiteers
who are benefiting by it. What has
been done to check hoarding and
profiteering? We have no doubt
opened fair price shops but how do
we ensure that they shall be used only
by those for whom identity cards have
been issued? You have to ensure that
they shall be only used by those to
whom identification cards have been
issued. My inclinatien is in favour of
a policy of greater price control. We
should purchase from the cultivators
at a reasonable price, whatever is in
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excess of their requirements and bring
that to the market and undertake the
task of distributing the food as far as
possible ourselves. 1 saw something
of rationing in war-time in Bombay
because it was a very fine experiment
that they had in Bombay in rationing.
I am not personally convinced that
greater control, more fair price shops
and distribution by modified rationing
will not help us to a certain extent
in solving our problem. May I finally
say that we need to create an atmos-
phere in this country in which the
problems of our food production can
be considered properly? 1 speak as
a man without any party prejudices.
I would make an earnest appeal to my
friends of the Opposition because I
know the spirit of dedication that they
have in many matters and I have
always admired that spirit of dedica-
tion. I make this appeal to them most
earnestly that they should do every-
thing that they can to co-operate with
Government in this task of improving
the food position in this country. We
should set up All-India  All-Parties
Food Council and we should have pro-
vincial bodies to whom real power
should be given and I agree with the
view of Shri Ashok Mehta in the
Committee that there should be =
Price Stabilization Board. I will not
go into the details. Thank you, Sir.

SHr1 A. P. JAIN: Mr. Deputy Chair-
man, I will begin with my friend
Mr. Z. A, Ahmad. He made his first
speech in this House. As he was
speaking I was relegated to some 10
or 12 years ago when I was a Member
of the U.P. Assembly. I began to
dream and saw that Mr, Z. A. Ahmad
was pleading with Mr. Sampurnanand
for a wunion after divorce. Mr.
Sampurnanand comes from Banaras...

Sarr BHUPESH GUPTA: I could
not quite follow this conjugal expres-
sion.

Smerr A, P, JAIN: A bathelor never
understands that.

Sarr M. V. KRISHNAPPX: There is
no need also.
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Sarr A. P. JAIN: Mr. Sampurna-
nand, as a Tilekdhari from Banaras,
said that the earthen vessel is used
once and never a second time. If I
* can take the liberty, I would advise
Mr. Ahmad not to rake up his domes-
tic quarrels in a wrong place. Again,
Mr. Ahmad during the course of his
speech said, when I was dealing with
certain statistics, that I was behaving
like a Deputy Secretary. May be so.
But Mr. Ahmad reeled out more of
statistics than me. AIl I can tell him
is ‘Physician, heel thyself’. Again
while winding up his speech, he said
that he had said many things because
he had to fulfil a formality. I accept
his version. We need not take him
very seriously,

Surr BHUPESH GUPTA: Formali-
ties of the debate to crash your case.

SHrT A, P. JAIN: Coming to the
issues raised during the debate, I say
with a feeling of sincerity that I felt
pained and grievously pained, over
one aspect of the debate and that was
the question of raising the provincial
issues—U.P. versus Bihar, Bihar versus
Bengal, Bengal versus U.P. I have
been subjected to enough of criticism
in the matter of food. I don't mind
it. Anybody who carries the responsi-
bility of a Minister, particularly when
difficulties arise in good portions of
the country, must be prepared for
criticism and severe criticism. He must
be prepared to accept where things
have been remiss but nonetheless it
has been painful for me to see that
these State rivalries should have been
raked up. Perhaps hon. Members
would have done better if instead of
raking up those rivalries, they had
concentrated their attack on me. I
would have welcomed it more. I had
no intention of speaking on this sub-
ject, but as some questions have been
raised, questions which are likely to
affect the minds of the people, I would
like to make the position clear. I
carry a big responsibility in that res-
pect. It is the Government of India
which imports food from abroad. The
Central Government has also been
procuring some stocks inside the coun-
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. try. Now those stocks, the imported
ones and those procured inside the
country, have to be distributed
between the different States. And it
is my duty to see that they are equi-

' tably and fairly distributed between
the States. If at any time I am unfair-
to any of the States I stand to be-
congdemned in the stgpngest terms. I
would say that if I show prejudice
against one State or another, or if I
show favour to one State or another,
I would not be worthy to occupy the:
position where I am. Now, it is for
that reason that I want to clarify the
position. An hon. Member of my
party, Mr, Jaspat Roy Kapoor, quoted
the census figures, the population ~f
UP., the population of Bihar, the
population of Bengal, and he urged
that U.P. did not receive sufficient
foodgrains on population basis, where-
as Bihar and West Bengal received’
more of foodgrains. I was unable to:
understand it. If population

Surt JASPAT ROY KAPOOR: No.
Don’t misrepresent me. I did not say
that Bengal and Bihar got more than
they needed. I said I would be happy
even if they got more. What I said’
was that we got very much less than-
our needs. It was no State rivalry.
I only expressed the needs of U.P.

SHRr A. P. JAIN: The population
basis was raised. The population:
figures were given and naturally the
inference is that the distribution must
have taken place on the basis of
population.

Surt JASPAT ROY KAPOOR: I
quoted the production figures also,
and our production was a little less
than the production of Bengal and
Bihar combined.

SHrI A. P. JAIN: I am coming to
that. Now, Sir, if population is going
to form the basis of distribution, why
should not Madras get, why should’
not Mysore get, why should not
Andhra get. So, I think, to determine
the distribution on the basis of popu--
lation is totally unwarranted.
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Sarr JASPAT ROY KAPOOR: None
suggested.

SHrr A, P, JAIN: Now, Sir, I will
give some figures to show as to what
are the losses of the respective States.
In U.P. the production of Kkharif
cereals was almost normal. That is,
in 1957-58, it was only two ton® less
than what it was in 1956-57. But
U.P. suffered a big loss in the rabi
crop.

(Interruption.)

Mzr. DEPUTY CHAIRMAN: Let him
£0 on.

SHrI A, P. JAIN: The total produc-
tion of cereals in UP. was 84,76,000
tons in 1957-58, as compared to
' 92,26,000 tons in 1956-57. That is,
there was a total shortage of 7,50,000
tons, or 8 per cent. shortage. In Bihar
the total production of cereals in
1957-58 was 30,62,000 tons in 1957-58,
as compared to 46,04,000 tons in 1956-
57, the total loss being 15,42,000 tons
or nearly 33 per cent. In the case
-of West Bengal the production in
1957-58 was 42,81,000 tons as com-
pared to 46,94,000 tons in the year
1956-57. That is a total shortage of
413,000 tons ot less than 10 per cent.
Now . . .

- Sart H. N. KUNZRU: With regard
to UP, did the Minister say that the
total shortage there was only about
73 lakh tons?

SHrT A. P, JAIN: Yes,

SHrt H. N. KUNZRU: Was it not
‘much more than that?
SHrRT A. P. JAIN: No. It is not =o.

‘These are the figures supplied by the
U.P. Government. Now, Sir, that more
or less determines the basis on which
“the distribution is to take place.

What are the supplies that we have
made to different State Governments?
"To U.P. we have given so far, that is
up to the end of August, 1,78,000 tons

[RAJYA SABHA]
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The rabi crop starts
coming into the market about the end
of April and in the beginning ot May.
The kharif crop of U.P. was almost
normal. And, therefore, the demand
for foodgrains in U.P. did not arise
until the month of June. In fact, in
the month of February and March we
had made some allocations to U.P.,
but the U.P. Government did not lift
those allocations, because they did not
need it. Their distribution from the
fair price shops which they were run-
ning in eastern UP. had very much
gone down. U.P. had bought about
70 or 80 thousand tons of coarse grains
and they had substantial portions of
these coarse grains in stock with them.
They had alsoe certain carry-over
stocks of wheat supplied by the Cen-
tral Government. Now, at one time
the U.P. Government was thinking of
disposing of their stock of coarse
grains, when I happened to talk with
the Minister. And I said that it would
not be a good thing to sell the coarse
grain stocks, because the stocks may
one day stand in good stead, as it
has come to be. He had listened to
my advice and those stocks were pre-
served. Therefore, 1 want to make
clear that if the quantity supplied to
U.B. is small, it is due to the fact
that up to the month of May there
was not much of a demand from U.P.
and whatever demand there was could
be met either from the stock of coarse
grains or the stock of wheat which
were given to them by us. In fact,
even at the cost of repetition, T would
say that the allocations made by us
in the month of February and March

i were not actually availed of by the

U.P. Government. The difficulty in
U.P. arose about the end of May. It
became quite acute in June. It was
further aggravated in the month of
July and August. During that period
I made to them the supplies that they
needed. Again, I want to make clear
that I cannot undertake the responsi-
bility of always making available the
supplies which a State Government
needs for the reason that I have also
to look to the stocks available with
the Centre. I have also to look to

demands from others.
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Hon. Members, the Nawab of
Chhatari—Shri Ahmad Said XKhan
Saheb—and Pandit Hirday Nath

Kunzru, drew the attention of the
House to the fact that we must look
ahead. Because there is some fall in
the prices now or because the new
crop is coming, we should not become
complacent. The situation might
continue to be difficult later. So,
whatever stocks I may have, shall
have to be distributed keeping in view
the needs that are likely to arise some
months after. Then, Sir, there are
demands from different States and
those demands have been rising. If
the sum total of the demands from
the States exceeds the availability of
the foodgrains at a particular time,
some rationing will have to be done
and some cuts will have to be applied.
While I shall do my best and I am
confident that with the present stocks
and the arrangements for the imports
which we have made, I will be able
to meet the reasonable demands of
the State Governments, yet if inflated
demands are put up or if the sum
total of the demands from the States
becomes excessive, I shall have to
-exercise my judgment. Now, that
judgment will be exercised honestly
and equitably for all the States and I
am prepared to undertake full and
complete responsibility for the distri-
‘bution of the foodgrains inter se as
between one State and another State,

Then, Sir, I come to Bihar., As I
'said, the loss of foodgrains in Bihar
was the heaviest, both in absolute
terms and in percentage—a loss of
33 per cent. Up to the end of August
we have supplied 5,680,000 tons of food-
grains to Bihar. All these supplies
have been made after settling the
quantities with Bihar. Just as in the
case of UP. I met all their demands,
in the case of Bihar also I met all
their demands. It is true that with
good administration and with a large
number of fair price shops Bihar has
been able to maintain the distributive
system in a fairly efficient manner,
and they have been able to meet the
situation with a comparatively small
«qquantity. The credit goes to Bihar.
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Now I come to West Bengal. There
is no dispute about the figures. At

Food Situation

! one time the Government of West
. Bengal

had calculated that their
deficit was going to be of the order
of 7 lakh tons. Now the basis of that
calculation was not the comparison of
the production in 1956-57 and in 1957-
58. They thought that 15 ounces of
cereals were necessary for an adult.
I need hardly repeat that the avail-
ability of cereals per capita in India
is 13.6 ounces. Making calculations
on that basis they came to the con-
clusion that after making provision
for seeds, wastage, etc. the shortage
in West Bengal would be of the order
of 7 lakh tons. I am not much of a
believer in these mathematical calcu-
lations, and I have, in my dealings
with the State Governments, said that
the availability of the stocks, the level
of the prices, the demand and the
offtake from fair price shops are better
criteria than any mathematical calcu-
lations. Now what we have done in
the case of West Bengal? I was in
Calcutta on the 9th and 10th of this
month. Up till that time we had sup-
plied 6,20,000 or 6,30,000 tons—might
be one of these two figures—to West
Bengal. There were yet 3 months and
20 days more to go. Now if I had
gone by purely mathematical figures
I could have said to West Bengal:
Well, you have your 70 or 80 thousand
tons, which was the balance left over,
and you can get nothing more. But
we have to meet a practical situation.
I know that things are difficult in
West Bengal; they need food. Am I
to go by statistics? Am I to tell them,
because your figure is fulfilled it does
not matter what happens to West
Bengal, I am not going to give you
any quantity more? Well, Sir, I can-
not take up that position. We discus-
sed the whole question at a meeting
where some Members of the Ovposi-
tion, members of the West Bengal
Government and I were present. Some
Members of the Opposition in the West
Bengal Assembly also met me. Finally
I gave the Chief Minister and the
Food Minister of West Bengal some
idea of the quantities which we are
supplying to other States and the
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shortages in other States. I gave them
the picture of the food position of
India. I also gave them some idea of
the stocks, and then we came to cer-
tain conclusious. We have agreed to
" supply them in this month of Septem-
ber 1,05,000 tons. Now out of this
1,05,000 tons 80,000 tons will be sup-
plied by the Central Government, and
the West Bengal Government had
built up a stock of their own out of
which they will draw 25,000 tons.
Then for the month of October I pro-
mised to supply them 90,000 tons of
wheat and rice. They will be left
with a balance of 20,000 tons in their
own stocks. I said: You draw on them
and in the month of September you
distribute 1,10,000 tons because it is
the Pujah month. About the month
of November I told them that I would
maintain the supply of 55 to 60
thousand tons of wheat but I have
yet to assess the rice position; we
will discuss about it and then we will
let you know the quantity of rice we
can make available. About the month
of Decemmber we did not discuss. It
is a little too far off in the present
context of things; we will discuss
about it later on. When the Chief
Minister of West Bengal came here,
he had some talk with the Chief
Minister of Orissa which has got some

stocks, and the Chief Minister of
Orissa was agreeable to sell these
stocks to West Bengal. 1 said: Yes,

this is something of a windfall; T am
prepared to allow you to take this
quantity from Orissa and this will not
count against any quota.

Now I have given facts and figures
at some length and I dare say, Sir,
that I have acted honestly, I have
acted justly and I have tried to be fair
inter se the States.

Surr BHUPESH GUPTA: Was the
Chief Minister satisfied ultimately?

Surt A. P. JAIN: Yes, because the
Chief Minister sees not only his own,
he has to see the all-India position
also. In fact, Sir, there is a dis-
concerting feature of our food policy;
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there is not much of realisation of
the all-India outlook. There are pres-
sures, pressures by groups, pressures
by political parties, in the States to
have more from_the Centre. But the
Centre has a limited stock; that has
to be distributed in a just manner to:
all the State Governments. If every
State Government tries to exercise
pressure, political pressure and other
pressures, food administration will
become impossible. And I want to.
make it clear that while I would be
prepared to meet the just demands of
State Governments, I simply cannot
be hustled by pressures from what--
ever quarter they may come. I have:
to give satisfaction to all the State
Governments. I have to make them.
feel that the Centre is showing equal
justice to them: not that there is pres-
sure from this State or that State, so:
the Centre is slipping away and giving.
it. If that impression goes about,
there will be an end of the all-India
outlook; it will be an end of the food
administration; it will be an end of
the Government. Now this is all, Sir,.
I want to say about it.

Surr BHUPESH GUPTA: Sir,
it not pointed out to him that

was:

¥

SHrI A, P. JAIN: I did not raise any

questions when the hon, Member was
speaking.

€

Surt BHUPESH GUPTA: Because
I have to get answers; you do not
need answers. Will you yield? Just
one question.

Mgr, DEPUTY CHAIRMAN: Order,
order.

SHrr A. P. JAIN: At the end
can ask questions; not now.

you

Now, Sir, with regard to food two
other questions were raised and 1
have already referred to one of them,
that is, we must have a long-range
perspective of demands on us, of the
price trends and of the availability of
stocks, and it is from these considera-
tions that, whatever stocks I have, 1
have to spread, not only at present im
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spread them over a period.

One question was raised by my
friend Mr. Shiva Rao and he said that
he was disappointed at the action
taken against the hoarders by the
Government. I am myself not satis-
fred with it; we should have done
much more. I do not say that there
is hoarding in all parts of the country,
but there is certainly hoarding in some
parts of the country, and the action
which we took in the case of the
Punjab is ample demonstration of
that—a quantity of between 5 lakh
and 6 lakh maunds of wheat, not =
small quantity, and I have informa-
tion that some of the speculators and
profiteers in U.P. have purchased more
of foodgrains in the Punjab. We are
trying to lay hands on them and we
hope to seize more of hoarded food-
grains.

SarT JASPAT ROY KAPOOR: Only
if you could do it earlier.

SHrr A. P. JAIN: Well, I think we
did it at the proper time. When they
had made their purchases we swooped

down upon them.
{

Surr B. B. SHARMA (Uttar Pra-
desh): They must have hidden it very
cleverly,

Surt A, P. JAIN: Now, I would
like the State Governments to seize
the hoarded stocks wherever they
might be and for that purpose we
have issued a notification applying
the new law under which the State
Governments are entitled to seize the
stocks of wheat, gram, barley etc. at
the average of prices prevailing
during the last three months. I do
hope that the State Governments will
take action and we are going to ask
them to do it.

Another question in this connection
which was raised by my friend, Mr.
Shiva Rac—and a very pertinent
question—was whether the decline in
the prices which had been visible for

65 R.S.D.—8,
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the last few days was due to any
action of the Government or whether
it was due to the threat of raids. It
would indeed be a dangerous thing if
things are allowed to be determined
by raids. In fact, raids have to be
suppressed. Now, the biggest decline
in prices has taken place in the
Punjab where the food administration
is not mixed up with politics. There

‘are no reaids there and inevitably—

that is my opinion—this effect has
been produced firstly by the categori-
cal refusal of the Centre to lift the
ban on the movement of wheat from
Punjab to other regions. That is the
most important factor because the
evil-doers who had bought stocks and
were hoping that as soon as this wall
is broken the price of wheat in
Punjab will go up and they will make
profit. But when they were dis-
illusioned and found that this is not
going fo be done, they had to reduce
the prices; they had to bring out
their stocks and I claim the credit
for the Punjab Government for
having brought about this reduction
in prices. This was further accelarat-
ed by the prompt—but nof much
talked of—action of the Punjab Gov-
ernment in seizing stocks. There
have been much talk by politicians
even by some Ministers that there are
hoarded stocks. If there are hoarded
stocks, why don’t they take them out?
If a Minister says there are hoarded
stocks, it is his duty to take them out.
If there is hoarded stocks, I say, seize
it. The Punjab Minister did not talk
about it. One fine morning he quiet-
ly came to me and asked, ‘what is
your information? My own informa-
tion is that the U.P. traders and
speculators have bought 10 1lakh
maunds of wheat in the mandis’, 1
said my information is same. He
asked whether I was agreeable to
these stocks being seized, I said, cent
per cent. He went back; he did not
talk to anybody about it; nobody
knew about it. One fine morning the
papers gave the news that 3,50,000
maunds of wheat have been seized in
the Punjab. Later on further opera-
tiong were carried on. It is not the
talk, it is not the boasting, but it is
this method of working which can
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hit the profiteer. He can be taught

a lesson, not by talks, not by threats,

but by action.

In the Uttar Pradesh also the prices
have shown some decline. My friend,
Mr, Z. A. Ahmad, claimed the credit
* for himself, as if raidg can bring down
the prices. I say, Sir, raids raise the
prices,

SHrr Z. A. AHMAD: Not raids, but

public pressure which the Prime
Minister himself accepts.
Surr A. P. JAIN: Now, Sir, the

parties in Uttar Pradesh have taken
up an aftitude—I do not mean any
offence; I do not want to talk much
about it—and the activities of those
parties have helped in raising the
prices and not in lowering them.
There has been thig decline in the
prices in UP, firstly because of the
prospects of the coming crop and
secondly because we have banned the
export of coarse grains, rice and paddy,
from Uitar Pradesh to outside regions.
Things in Uttar Pradesh are difficult.
All those people who had some stocks
of rice left over from the previous
year knew that now they could not
send them outside and they will have
to sell their stocks in U.P, When the
new crop comes prices would go
down, So they have started bringing
out their stocks. The decline in the
price of rice has been far larger than
the decline in the price of wheat
there, In one particular district of
Uttar Pradesh—one of the major rice-
growing districts—the decline has
been of the order of Rs. 6 to Rs. 8
per maund. In my own District of
Saharanpur, which is another big rice-
growing district, the decline has been
of the order of Rs. 4 Now, there is
a sympathetic decline in the price of
wheat also. The latest price of wheat
in Hapur today is quoted at Rs. 21-8-0
whereas six or seven days ago it was
Rs. 24.

Surr Z. A. AHMAD: Why was this
export not stopped earlier?
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Surr A, P. JAIN: Yes, that is a
question well worth asking. Because
things in other States were difficult.
I did not want to do anything in a
State which might create difficulties
for other States, When the prospects
of the new crop came nearer, we
I did not want to take a
parochial view. I have to take an
all-India view. That ig the reason.

Now, my friend, Pandit Hirday Nath
Kunzru, asked a very pertinent ques-
tion: Hag this decline in the whole-
sale prices reflected itself in the
retail prices? In fact, the consumer is
concerned with the retail prices and
not with the wholesale prices. It may
be of some consolation to me, it may
be of some consolation to economists
that the wholesale prices have gone
down but not to the consumer, Expe-
rience has shown that once the whole-
sale prices begin to come down in
time they reflect themselves on the
retail prices. In fact my information
is that retail prices are also going
down and for that purpose I would
like hon, Members to study from day
to day the prices quoted in Kanpur
market where they are quoted in
terms of so many seers and chataaks
for a rupee. In other places also the
retail prices are going down. Maybe,
the retail prices are not going down at
the same speed as the wholesale pri-
ces because the wholesale prices may
take a little time to reflect themselves
in the retail prices. That is all that I
have to say about food except that I
wmight add that so far as food policies
are concerned, I find that there is
more or less a general acceptance.
Some Members have pointed out that
the implementation has been defec-
tive here or there and we must re-
move the defects in the implementa-
tion, I do not deny that defects are
there,

Now, I come to the guestion of food
production. Very rightly we have
been criticised for not raising as much
food as the country needs. I made it
clear in the beginning; in fact there

i
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cannot be a greater admission than
what the hon. Prime Minister said in
the other House. He stated in
unequivocal terms that he had not
fully realised the importance of agri-

culture in our planning five or seven .

years ago. $Since then by experience
he had become wiser. And our Prime
Minister is not only the head of the
Government, he is the biggest man
in the country. If that realisation has
come to him I think that the future
of the country is bright. Well, some
people have said, ‘why do you talk of
it now?’ We talk of it now because
we have realised it now. Probably it
is our fault that we did not realise
it earlier. Pandit Kunzru asked what
the Prime Minister was doing to help
in the increase of agricultural pro-
duction. I know my limitations; I
have never been unaware of them. I
do not carry the same weight—in
fact, no other person in the Govern-
ment or in the country carries the
same weight—as the Prime Minister
does. It would be a folly on my part
to think that I can achieve what the
Prime Minister can do. But I can
assure the hon. Member Pandit
Kunzru that for more than one year
the Prime Minister has been taking
a very active part in food production.

Surt BHUPESH GUPTA:
interest in food production.

Active

Surt A. P. JAIN: TIn fact he has
been acting as a sort of super-Agri-
culture Minister. I have been in the
Central and State Government for
ten years, and I have always been
loath to pass on my burdens to the
Chief Minister or the Prime Minister.
The Chiet Minister or the Prime
Minister is very hard pressed. He
has too much work to do, and any
Minister possessed of any self-respect
should not add to his burdens. But,
of late, realising the position in the
country, there hardly passes a day
when we do not exchange telephone
calls or write letters or discuss pro-
blems.

The Prime Minister called a meet-
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Council in the month of January last.
He also invited all the State Agri-
culture Ministers to that meeting, and
in that meeting all the schemes of
agricultural production were discus-
sed in detail for two days, not only

with the Chief Ministers but also
with the Agriculture Ministers. The
Prime Minister presided over that

meeting. lle wag present all through. ’

Now, the FPrime Minister has also
been dealing with the State Govern-
ments. He has been writing to them
not only in a general way but about
specific schemes, about improvement
in administration, strengthening the
State Departments of Agriculture,
and so on. I do not think that any
other Prime Minister or any other
man who carries such a heavy burden
could do more than what our Prime
Minister is doing.

Then, the hon. Member, Shri
Kunzru, raised another important
point. He said that while the aggre-
gate production in India had been
going up, there was not the same
increase in the yield per acre., I think
hig criticism was correct. But there
is some explanation for that also, be-
cause every addition of new land
means that some marginal lands are
being added where the production is
low, and the addition of the new land
depresses the national average. None-
theless I am not prepared to deny
that there is ample scope for inten-
sive cultivation and our future policy
should be that from the same acre we
should produce more. I made it clear
yesterday that there are progressive
farmers in this country who produce
four times, five times, and sometfimes
seven or eight times, the average
yield. Now, if one man can achieve
it, surely others can achieve it, and
particularly in the areas where irriga-
tion ig available or where there is an
assured and well-spread rainfall, the
prospects of increasing agricultural
production are very good. We must
accept the force of the criticism of
Shri Kunzry and concentrate more

ing of the National Development | and mnre upon intensive production.

v
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[Shri A, P. Jain.]

Now, Sir, some questions have begn
raised about the reliability of sta‘.cls-
tics. I certainly gave some statistics.
1 cannot swear that our statistics can
be treated as cent per cent correct.
In fact agricultural statistics all over
the world have severe 1imitation§.
They are not like industrial statisti.cs
where you can say, you have put in
so much of cotton, you must have so
much of cloth, you put in so much of
jute you must have so much of jute
product. Thig question of reliability
of our statistics was very thoroughly
examined by the Foodgrains Enquiry
Committee presided over by Mr.
Ashok Mehta, and the Committee
have paid quite a tribute to our
Statistical Department. They say that
both the coverage and also the guality
of the statistics have improved. None-
theless I do not want to tell the
hon. Memberg that they should accept
these statistics as God’s own truth.

. Yet they bespeak of trends, and the
trend has been that by and large agri-
cultural production has gone up. If
I say 28 per cent, it may be 25 per
cent or it may be 30 per cent. But in
statistics there is always a certain
margin of error and we have to allow
for that margin.

A question was asked by my friend
Mr. Shiva Rao: What is the Govern-
ment going to do? I know that our
statistics can be further improved.
I know that sometimes different sets
of statistics are published by the State
Governments and the Central Govern-
ment, and they come into conflict with
one another. Thig state of affairs has to
go. There must be one set of good
statistics upon which we could rely.
In a system of planning, statistics play
a very important role. Whatever may
be the limitation of statistics, no plan-
ning is possible without statistics.
That matter is engaging the active
attention of the Cabinet. One of our
leading statisticians has prepared a
scheme, and there are certain counter-
suggestions. It ig not a thing which
we can decide easily within a few

hours. The matter is being considered | mixture of all these things.

[RAJYA SABHA]

Food Situction 3546

and we hope that we shall start the
system of having good and reliable
statistics, though the establishment of
the system may by no means be a
short-term project.

Another question which has been
raised by my friend Mr. Shiva Rao
is about fertilisers. He asked me why
J had not referred to green manure.

I had not referred to many other
things. In fact I wanted to refer to
certain salient features. Even in

referring to certain salient features I

took about an hour or more. Not
that I do not realise the impor-
tance of green manure, Green

manure has played an important part
particularly in the State of Madras.
Green manure is also becoming
popular in other parts of the country,
But I join issue with him if he means
that production in Madras is due only
to green manure. I have collected
some statistics of the yield per acre
from year to year and also of the
progressive use of fertilisers in the
State of Madras. In 1950-51, the
average yield per acre in Madras
was 933 lbs. The use of fertilisers
was 44,000 tons, I will not repeat all
these statistics for all the years. In
1955-56, the use of fertilisers went up
lo 84,000 tonsg ang the yield went up
to 1,120 lbs. In 1956-57, the use of
fertilisers went up to 1,08,000 ions
and the yield increased to 1,304 1bs.
1 do not mean to say that all this
increase  can  be attributed to
fertilisers just ag I am not prepared
to accept that all this increased yield
can be attributed to green manure.
In ‘agriculture, there are a number of
factors, Irrigation is one of them.
Agricultural practice is another. The
use of fertilisers and green manures -
are other faetors. Another factor is
better seed. There are so many
things which lead to increased pro-
duction. It cannot be atiributed to
any one single factor.

SHRI P. S. RAJAGOPAL, NAIDU:
Judicioug mixture of both.
SHRI A. P. JAIN: Yes, judicious
In fact,

-
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the yields per acre in different States
appear to have a direct relationship
with the use of fertilisers. Orissa is
one State where the use of fertiliser
in paddy is the smallest and its yield
is the lowest. Bihar is another State
where the wuse of fertiliser in paddy
is small and there, the yield is also

low and it has been keeping
more or less  stati®nary.  This
also holds good to a considerable

extent in Uttar Pradesh.

So far as fertilisers are concerned,
I am fully convinced that unless we
use more fertilisers, our production
will not go up at the pace at which
we want it to go. True, we must put
up more fertiliser factories. But it
takes a few years for a fertiliser
factory to come up. What are we to
do in the Interval? Are we to sit with
folded hands and wait till the
fertiliser factory comes up? Or are
we to make some arrangement for the
import of fertilisers? Well, Sir, I
have got a scheme worked out by a
specialist  who has  considerable
experience of fertilisers and agricul-
ture. Hig contention is that, if during
the remaining part of the Plan we
import fertilisers worth a hundred
crore of rupees, it will give us food-
grains worth three hundred crores.
We may be self-sufficient. But I am
not hopeful that we can get such a
big sum of about a hundred crores for
the import of fertilisers. Nonethe-
less, it stresses the importance of
fertilisers and we should get more and
more of them immediately, not wait-
ing for the setting up of any factory.

Surr P. S. RAJAGOPAL NAIDU:
Has the Planning Commission seen
that Report?

Surt A. P, JAIN: Yes. Then, I
come to another matter on which con-
siderable stress has been laid, that is,
the question of land reforms. In fact,
I am a very old enthusiast of land
reforms. Many of the hon. Members
who today talk of land reforms were

~
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not in politics when I started the land
reforms more than 22 years ago.

Surr V. PRASAD RAO: It has
become very old.
Surr A. P. JAIN: Yes, old but

stronger.
SHrT V. PRASAD RAO: Not always.
Surr A. P. JAIN: In this case. My

hon. friend, Nawab of Chattari used
to curse me once for enforcing land

reforms. I still think that land
reforms are essential for increasing
production. Not that we have not
done anything about land reforms.

The intermediary practically all over
the country has been eliminated.
There is fixity of tenure. All over the
country fair rents have been fixed.
What has not been so fully done are,
firstly, imposition of ceiling; secondly,
law of resumption and thirdly,
consolidation. Of these I think consoli-
dation is by far the most important.
I know the importance of all these
things. My Party knows the impor-
tance of all these things. The Gov-
ernment knows the importance of
these things. And realising the im-
portance of these things, a Committee
consisting of the ‘Big Three’ of the
Ccngress has been set up—the Cong-
ress President, Pandit Govind Ballabh
Pant and Shri Morarji Desai—to ex-
pedite the implementation of land
reforms. I hope it will be done. But
as the Agriculture Minister, in spite of
all the faith that I have in land
reforms, I today find myself on the
horns of a dilemma. On the one
side, I see the importance of land
reforms; on the other side, I see that
the schemes of land reforms are re-
tarding agricultural progress. Both
Mr. Ahmad and Mr. Naidu hold
opposite views—one for land reforms,
particularly, ceilings and the other
opposed to ceilings. They both agree
on one point—that is, that these
land reforms are holding down the
agricultural production. Mr. Ahmad
said that if there is consolidation for
some five or seven years, people do
not put in any manure; they do not

' /
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construct a well or a bund, because
there is no certainty where the land
will go. I feel the same thing. Mr.
Naidu also feels the same thing.

SHRI Z. A, AHMAD: Why should
consolidation go on for five years?

Surr A, P. JAIN: It is your esti-
mate. It is a wrong estimate. It
takes a few years. I know about
things in my district where consoli-
dation hag been going on for one or
two years. Prior to consolidation, as
soon as information is received, the
farmers are not interested in doing
any work of development. He ceases
to put any manure there.

Sur1 Z. A. AHMAD: How many
years hag it taken in your district?

Surt A. P. JAIN: The full imple-
mentation takes two years or so. If
is a long period. But the point is,
while consolidation is important, it
has created an uncertainty.

I would like that these
should be done in the shortest possi-
ble period. Of course, the Committee
to which I referred, is looking into
this. If there is any delay, we should
do something to expedite it. If there
is going to be an indefinite delay in
the implementation of land reforms,
perhaps it is better to have a sort of
peace so that production may not go
down. These are all questions on
which I am not expressing any final
opinion; these are difficult questions
with which we are faced.

Hon. Dr. Kunzru raised another
question about the figures of the small
irrigation works. He asked me
whether those figures could be consi-
dered to be totally vreliable. These
figures have been supplied to us by
the State Governments and I take it
that they are correct, but they have
not been checked up. We also feel that
sometimes, ttle figures which we get
from States are not correct. A Com-
mittee which was until recently
presided over by Mr, Gadgil, was
appointed to check up these small

[RAJYA, SABHA]
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irrigation works. This Committee has
already visited some States and 1
hope that as a result of the findings
of this Committee, we shall not only
know what is actually the benefit
which has accrued from small irriga-
tion works, but also how the difficul-
ties and shortcomings of the small

irrigation works can be removed.
L] e
6 p.M. r

Then, Sir, one hon. Member—I
cannot for the time being locate his
name—hinted that some old works
were being neglected.

SHRT JASWANT SINGH:
that point.

I raised

Surr A. P. JAIN: We also felt the
same thing, And in one of our confer-
ences at Hyderabad, where represen-
tatives of four or five State Govern-
ments were present, we discussed this
question. It is a fact that while we
are building some new works, some
of the old works are not properly
looked after. There were certain
channels, certain drains and certain
other things which were looked after
by the zamindar. The zamindar has
now gone, but no substitute has been
found, and some of those channels
and draing have been clogged. There-
fore the State Governments have been
advised and they are setting wup
organisationg to look after the works.
Smaller works are to be entrusted to
the village panchayats mainly,
because in the matter of these irriga-
tion works it would be really tragic
if these things are entrusted to an
Executive Engineer or to a Superin-
tending Engineer or even to g Chiet
Engineer. It should be the people of
the locality who should look after
these works and maintain them. The
panchayat may even raise a levy
wherever it becomes necessary. So,
Sir, adequate arrangements for that
are being made. Well, Sir, these are
some of the important points which 1
thought I should deal with. Many
other points also have been raised
with which I do not think it is possible
for me to deal. In fact, I have already
reached the end of my time.
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But before I conclude, Sir, T must
thank the hon, Members of this House
for the very dispassionate manner in
which they have conducted the debate
and for the valuable suggestions they
have made. All I can say is that in
administering this Department I shall
bear their suggestions in mind. Maybe,
I may not be able to accept all of
them even though I may feel that
some are desirable. But I shall make

Motion re
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effort to benefit from them. Thank
you, Sir.

Mr. DEPUTY CHAIRMAN: - The
House stands adjourned till 11 a.m.
tomorrow.

The House then adjourned
at two minutes past six of
the clock till eleven of the
clock on Wednesday, the 17th
September 1958,



